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Action Taken Report in the matter of Original Application No. 750/2023: Varun Gulati
Versus State of Haryana & Ors. Respondent, in compliance of Hon’ble National Green
'_I'ribunal Order dated 03/01/2024.

1.

Back ground and Directions of Hon’ble NGT:

The matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is
related to highly polluting “Red category” dying units which are operating in Dheeraj
Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur& Sector — 37 of
Gurugram, Village Badsa of Jhajjar and Friends colony, PyauManiyari and
FerozpurBangar of Sonipat in Haryana. The allegation is that these dying units are
operating in the residential and non-conforming areas and that there are about 500
suéh illegal and unauthorized dying factories operating in the said residential areas.
Further allegation is that these units have not installed the ETP or any other anti-
pollution devices and are discharging untreated effluents into the open area or in the
drains which go to river Yamuna.

In the above said matter, Hon'ble NGT vide order dated 03/01/2024 (attached as
Annexure-1) directed as under: -

“Hence at this stage we deem it propef to constitute a joint committee comprising of
representative of the Member Secretary, Central Pollution Control Board (CPCB),

Member Secretary, Haryana State Pollution Control Board (HSPCB) and District
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District
Mégistrates of the concerned districts will act as Nodal Agency for the work of the
committee in that district. The joint committee will carry out the inspection and will
ascertain the correct ground situation and will also collect the sample of the d;‘;charge
by the units and obtain the sample analysis report and take remedial action in
accordance with law. The committee will complete the said exercise within a period of
three months and submit the action taken report atleastoneweek before the next date
of hearing by email at judicial-ngt@gqov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF".

Compliance of the Orders of Hon’ble NGT:

In.compliance of the above said orders of Hon'ble NGT, a Joint Committee
comprising of the following members was constitutedfor District Gurugram:-
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i.  Sh. Hitesh Kumar Meena, IAS, Additional Deputy Commissioner, Gurugram on
behalf of District Magistrate, Gurugram

ii. Sh. Rishabh Srivastava, Scientist ‘C', Central Pollution Control Board(CPCB),
New Delhi.

ii. Sh. Vikas Grewal, Scientist 'B’, Haryana State Pollution Control Board,

Gurugram Region (N).

It was directed by Hon'ble NGT to the joint committee to look into the

grievances of the applicant and undertake visits of the sitesto verify the factual
position and take appropriate remedial action.

In Compliance of the Orders of Hon'ble Tribunal, the complainant Sh. Varun Gulati
was requested telephonically to accompany the Joint Committee for inspection but he
didn’t come for joint inspection. Joint Committee has conducted the inspections of
GPS locations provided by the complainant and the details of factual position of all
the sites along with the actiontaken against the illegal jeans washing/dyeing units

which were found established/operational without Consent to Operate are as
tabulated below:-

Sr. | Name and address | Date of Status of No. and Date of | Date of Status of
No | of Unit Inspection consentto | issuance of . Compliance | Electricity
operate Closure Order of Closure Connections
| Order
1. | M/sGreashWashi | 23.10.2023, Not HSPCB/GUR/20 | 05.01.2024 -
ng, Dhanwapur, 02.11.2023 & | obtained 23/INS/4958047 | (Unit found
Gurugram 12.07.2024 7CONC 0001- | dismantled at
00 dated site)
14.12.2023
2. | 28.2848.3N 21.09.2022, Not Unit found Unit found -
1639 2LTE 04.10.2022, obtained dismantled at | dismantled at
07.10.2022, site site
02.11.2023 &
12.07.2024
3 | M/s Satguru 21.09.2022, | Not HSPCB/GUR/20 | 14.05.2024( |-
Washing 04.10.2022, | obtained 24/INS/5048529 | Unit found
Village 07.10.2022, 2CONCOO001- | dismantled at
Dhanwapur, 02.11.2023, 004 dated site)
.| Gurugram 24.01,2024 & 02.05.2024
12.07.2024
\ 4 \ M/s  Shine 20.09.2022 | Not HSPCB/GUR/20 | 14.11.2022 | - |

Washing, VPO
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Dhanwapur,Secto obtained | 22/INS/2889464 | (Unit found
r-104,Gurugram 9CONCOO001- | dismantled at
004dated15.10.2 | site)
| 022
5. |28.2838.6N 02.11.2023 | Not Unit found Unit found | -
76.5948.3E obtained dismantled at | dismantled at
: site site _
6. MfSS-SW?Sh,D- 17.05.2022 | Not No. 16.06.2022 Disconnected |
64,RamVihar, obtained | 1/117467/2022da
Dhanwapur, ted 08.06.2022
| .| Gurugram .
7. | M/s Balaji 31.05.2022 | Not No. 18.06.2022 Disconnected
Enterprises, obtained | 1/118915/2022
Village dated 16.06.2022
Dhanwapur,Near
Godown,Gurugra
m
8. | M/sSVDenimCraf | 20.06.2022, | Not No. 25.07.2022 Disconnected
t,RamVihar, 26.10.2023 | obtained 1/125719/2022 | (Unit found
Dhanwapur & dated 21.07.2022 | dismantled at
Road, Gurugram- | 13.07.2024 site)
122001 "
9. | M/s Shree Sai 24.05.2022 | Not No. 15.06.2022 | Disconnected
V.R Washing, & obtained | 1/118369/2022
Khasra No.272, 21.09.2022 dated 13.06.2022
Daultabad
Industrial Area,
Teckchand Nagar ' ’ I D
M e O — = _— ottt T T
Haryana
10. | 28 29159 N 04.10.2022 | Not Unit found Unit found -
7659576 E & obtained dismantled at | dismantled at
07.10.2022 site site
11. | M/sunnamedunit 21.09.2022, | Not HSPCB/GUR/20 | 23.12.2022 -
DhanwapurRoad, | 04.10.2022, | obtained 22/INS/2920777
RamVihar,sector- | 07.10.2022 2CONCO001-
lO4,Gurugrarn 004 dated
22.12.2022 |
12. | M/s Hi look 02.11.2023 Not HSPCB/GUR/20 | 15.07.2024 -
washing, Village | & obtained 24/INS/5048528 | (Unit found
Dhanwapur, 25.01.2024 SCONCO001- | closed from
Gurugram 004 dated main gate,
25.04.2024 closure
pasted & DG
set sealed) 1
13. 1 28.479113 02.11.2023 Not Unit found Unit found -
77.997042 obtained dismantled at | dismantled at
site site 1
14.| M/s Durga 26.10.2023, | Not Unit found | Unit found |-
Enterprises, Kh. | 16.01.2024 | obtained dismantled at | dismantled at
No. 36/37, Rect. & site site
13.07.2024 s
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No. 39/1/2/1 (1-
16), Shyam
Chowk,
Dhankot,
Gurugram

15.

M/sSantoshWas
hing,VillageBajg
hera, Gurugram

25.05.2022

Not
obtained

No.l/118373/202
2dated13.06.202
2

22.06.2022

Disconnected

16.

M/s D.K Dry
cleaning &
laundryservice,V
illageBajghera,S
ector-
113,Gurugram

07.11.2023

Not
obtained

No.HSPCB/GU
R/2023/INS/508
89048CONC
0001-004 dated
08.12.2023

05.01.2024

17

28.52711
77.016961

21.12.2023

Not
obtained

Unit found
dismantled at
site

Unit found
dismantled at
site

Not obtained

18

28.520825
77.019417

21.12.2023

Not
obtained

Unit found
dismantled at
site

Unit found
dismantled at
site

Not obtained

19.

M/s CM Indigo
Pvt. Ltd., Plot
No.-604-
605,PaceCity-
1,Sector-
37,Gurgaon

09.10.2023

Not
obtained

Unit found
dismantled at
site

Unit found
dismantled at
site

20

New identified
unit

M/s Unnamed
unit at
(28928’45.74136

76°59°17.5794”)
village
Dhanwapur,
Gurugram

13.07.2024

Not
obtained

SCN issued

Under
process

Under
process

21

New identified
unit

M/s Unnamed
unit at
(28°28°45.89112

76°59°16.78416
”) village
Dhanwapur,
Gurugram

12.07.2024

Not
obtained

SCN issued

Under
process

Under
process

22

New Identified
unit
M/s J.P.

13.07.2024

Not
obtained

SCN issued

Under
process

Under
process

Enterprises,
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Village Bajghera

Near Petrol
Pump Palam - ~
Vihar,

Gurugram

|

As per the details mentioned in the above said table, Out of total 22 number of
locations, Jeans washing/Dyeing industries were found established/ operational
without Consent to Operate from HSPCB at 14 Nos. of locations and No plant and
machinery was found at 8 Nos. of locations. Further out of 14 Nos. of industries found

. established/ operational without Consent to Operate from HSPCB, 11 Nos. of
industries have been closed by HSPCB along with the disconnection of electricity
connections by DHBVN while Show Cause Notice for closure have been issued
against 03 no of industries and further closure action and disconnection of electricity
will be taken against these 03 no of industries after expiry of SCN time period.

. Copy of closure orders —of industries tabulated from Sr. no.
1,3,4,6,7,8,9,11,12,15 & 16are attached as Annexure-2.
= Copy of the show cause notices issued to the industries tabulated from Sr. no.

20 to 22 are attached as Annexure-3.

. ThePhotographs of the site inspections and sealing of plant and machineryare
attached as Annexure-4.

Further, Environmental compensation have already imposed against 07 Nos. of unit
and recorhmendation for levy of environmental compensation against 06 Nos. units
have already been sent to HSPCB, Head Office by Regional office- Gurugram. For
imposition environmental compensation against remaining units, Electricity
Department, Revenue Department, Excise & Taxation, Secretary Municipal
Committee, Gurugram have been requested to provide the record of electricity bills,
land ownership record, GST record, Property ID record respectively so that date of
commencement of operation of these units could be traced and accordingly
Environmental Compensation would be assessed and levied on the violating

industries along with the legal action as per the provisions of Water Act,1974.

Further, it is also requested that Municipal Corporation, Gurugram may be directed to
take action against these illegal Jeans washing/Dyeing industries as per provisions of

Municipal Laws and confiscated plants & machineries as these industries are
established in residential areas.
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The Joint Committee will keep abide with the further directions of Hon'ble Tribunal.
The report is submitted on the behalf of joint committee for kind consideration of the

Hon'ble Tribunal.

1

., st __

Vikas Grewal, Scientist ‘B’ Rishabh  Srivastava
HSPCB, Gurugram Region (N) Scientist ‘C' CPCB




4 1 7 Annexure - 1

Item No.05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 750/2023
Applicant
Varun Gulati

Versus

State of Haryana & Ors. Respondent(s)

Date of hearing: 03.01.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Ms. Mansi Chahal & Mr. Kapil Sagar, Advs.

ORDER

1. In this original application the complaint of the applicant is that
highly polluting “Red category” dying units are operating in Dheeraj
Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur &
Sector — 37 of Gurugram, Village Badsa of Jhajjar and Friends colony,

Pyau Manihari and Ferozpur Bangar of Sonipat in Haryana.

2. The allegation is that these dying units are operating in the
residential and non-conforming areas and that there are about 500 such
illegal and unauthorized dying factories operating in the said residential
areas. Further allegation is that these units have not installed the ETP or
any other anti-pollution devices and are discharging untreated effluents

into the open area or in the drains which go to river Yamuna.
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3. Learned counsel for the applicant during the course of argument
has referred to Annexure A/1 giving the Geo locations of such units
which are operating in Sonipat - Friends Colony, Pyau Manihari,
Ferozpur Bangar, in Gurgaon at Dhanwapur and in Faridabad at Dheeraj
Nagar and has also referred to the photographs which have been filed as

Annexure A/2 with the original application.

4. The plea raised in the original application and the material
enclosed therewith show that the original application involves substantial
issue relating to compliance of the provisions of the scheduled

enactment.

S. Hence at this stage we deem it proper to constitute a joint
committee comprising of representative of the Member Secretary, Central
Pollution Control Board (CPCB), Member Secretary, Haryana State
Pollution Control Board (HSPCB) and District Magistrates of District
Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates of the
concerned districts will act as Nodal Agency for the work of the committee
in that district. The joint committee will carry out the inspection and will
ascertain the correct ground situation and will also collect the sample of
the discharge by the units and obtain the sample analysis report and
take remedial action in accordance with law. The committee will complete
the said exercise within a period of three months and submit the action
taken report atleast one week before the next date of hearing by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

6. Let notice be also issued to the respondents. Applicant is directed
to serve the respondents and file affidavit of service on or before the next

date of hearing.
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7. List on 05.04.2024.

8. A copy of this order be forwarded to the Member Secretary, CPCB,
Member Secretary, HSPCB and District Magistrates of District Sonipat,

Faridabad, Gurgaon and Jhajjar by e-mail for compliance.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

January 03, 2024
Original Application No. 750/2023
AS.



Annexure-2

4 2 O Inspection no. : 49580477

HROCMMSID : 23GUNO1202871

— Haryana State Pollution Control Board
MSPER C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s Greash Washing, Dhanwapur, Gurugram-122001 has established and operating a Washing of
jeans at Dhanwapur, Gurugram-122001 which is polluting in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh. Varun
through NMCG Complaint vide No. Grie/260 723/053 7-NMCG vide letter dated 26-Jul-2023

Wheresas, the above said unit was visited by the field officer of the Board on 23-Oct-2023 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.-

Unit was found operating without obtaining Consent to Establish/ Consent to operate from the Board & not
installed Effluent Treatment Plant for treatment of Effluent generated from the process.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2023/INS/49580477SCNCCO001 dated 23/10/2023 but the unit has not
submitted the reply;

Whereas, Regiona Officer, Gurgaon North vide his recommendation letter number
HSPCB/GUR/2023/RO/INS/49580477CONCRO001 dated 29-Nov-2023 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it ishereby ordered to close down the operation of the above said unit, M/sM/s
Greash Washing Dhanwapur, Gurugram-122001 by sealing its plant / machinery and DG sets(if any)
alongwith disconnection of the electric supply and/or water supply of the above said unit, with immediate
effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

*** Thisis system generated certificate ***
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HROCMMSID : 23GUNO1202871

1974, isan offence.

Dated Panchkula, the

13-Dec-2023 Chairman
Endst. No.:HSPCB/GUR/2023/INS/49580477CONCO001- Dated: 14-Dec-2023
004

A copy of the aboveisforwarded to the following for information and necessary action:-

1. The Deputy Commissioner, Gurugram

2. Executive Engineer, DHBVN Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Gurgaon North. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. M/s Greash Washing, Dhanwapur, Gurugram-122001
g ap g JATIND Digitally signed

by JATINDERPAL

ERPAL shor

Date: 2023.12.14

SI N G H 15:55:02 +05'30'
JP S-ngh, Sr EnVironment Engineer
Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***



422 Inspection no. : 50485292

HROCMMSID : 23GUNO6587023

— Haryana State Pollution Control Board
MSPER C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s Satguru Washing, Plot No. 32, Sector-104, Dhanwapur, Gurugram has established and
operating a Jeans washing at Village Dhanwapur, Gurugram which is polluting in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh.
NMCG Complaint vide letter dated 02-Nov-2023

Wheresas, the above said unit was visited by the field officer of the Board on 24-Jan-2024 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.-

Unit found operating without obtaining CTE/CTO from the Board and without installation of Effluent
Treatment Plant.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2023/INS/50485292SCNCCO001 dated 03/11/2023 but the unit has not
submitted the reply;

Whereas, Regiona Officer, Gurgaon North vide his recommendation letter number
HSPCB/GUR/2024/RO/INS/50485292CONCRO002 dated 25-Jan-2024 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it ishereby ordered to close down the operation of the above said unit, M/s Unnamed
Jeans Washing Unit Village Dhanwapur, Gurugram by sealing its plant / machinery and DG sets(if any)
alongwith disconnection of the electric supply and/or water supply of the above said unit, with immediate
effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

*** Thisis system generated certificate ***
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HROCMMSID : 23GUNO6587023
1974, isan offence.

Dated Panchkula, the

30-Apr-2024 Chairman
Endst. No.:HSPCB/GUR/2024/I N§/50485292CONCO001- Dated:02-M ay-2024
004

A copy of the aboveisforwarded to the following for information and necessary action:-

1. The Deputy Commissioner, Gurugram

2. Executive Engineer, DHBVN Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Gurgaon North. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. M/s Satguru Washing, Plot No. 32, Sector-104, Dhanwapur, Gurugram
JAT|ND E;gitallysigned
ERPAL JS)NéNHDERPAL
SINGH T3
J P Singh, Sr Environment Engineer
Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***



424 Inspection no. : 28894649

HROCMMSID : 22GUNO49754

Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.GOV.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s Shine Washing, VPO Dhanwapur, Sector-104, Gurugram has established and operating a unit
of washing and dyeing of jeansat VPO Dhanwapur, Sector-104, Gurugram which is polluting in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh. Varun
Gulati vide letter dated 26-Aug-2022

Whereas, the above said unit was visited by the field officer of the Board on 20-Sep-2022 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.-

1. Unit found operating without obtaining Consent to Establish/ Consent to operate from the Board.
2. Unit has not installed Effluent Treatment Plant for treatment of Effluent generated from the process.

Whereas, the sample(s) of effluent , were collected by the field officer of the Board during the inspection of
the above said unit on 20-Sep-2022 and as per analysis reports of the said samples, the following parameters
were found exceeding the prescribed limits as per detail given below:

Pollutants AR No. AR Date Parameters Results Limits
effluent 663 30.09.2022 BOD 92 30
effluent 663 30.09.2022 COD 440 250
effluent 663 30.09.2022 TSS 236 100

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2022/INS/28894649SCNCCO001 dated 29/09/2022 but the unit has not
submitted the reply;

Whereas, Regiona Officer, Gurugram North vide his recommendation letter number

HSPCB/GUR/2022/RO/INS/28894649CONCRO001 dated 08-Oct-2022 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water

(Prevention & Control of Pollution) Act, 1974, as mentioned above;

*** Thisis system generated certificate ***
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HROCMMSID : 22GUNO49754

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it is hereby ordered to close down the operation of the above said unit, M/s M/s Shine
Washing VPO Dhanwapur, Sector-104, Gurugram by sealing its plant / machinery and DG sets(if any)
alongwith disconnection of the electric supply and/or water supply of the above said unit, with immediate

effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

1974, isan offence.

Dated Panchkula, the

12-Oct-2022 Chairman
Endst. No.:HSPCB/GUR/2022/INS/28894649CONCO001- Dated:15-Oct-2022
004

A copy of the above isforwarded to the following for information and necessary action:-

1. The Deputy Commissioner, Gurugram

2. Executive Engineer, DHBV N Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Gurugram North. He is asked to ensure the compliance of closure order
immediately and to submit compliance report in this regard within 03 days positively. He will also initiate
legal action against the unit for filing prosecution case for the above said violations and will submit the
proper and complete case with reasoned recommendation for the same to Head Office immediately.

4. M/s Shine Washing VPO Dhanwapur, Sector-104, Gurugram

JATINDER Db doned
PAL SINGH

Date: 2022.10.15

SINGH 12043540530
J P Singh, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***



File No .HSPCB-090002(00047-)/265022-WATER CELL-HSPCB

1/117467/2022
N HARYANA STATE POLLUTION CONTROL BOARD
o C-11 Sector-6, Panchkula
=== Ph — 0172- 577870-73, Fax No. 2581201
. E-mail- hspcbho@gmail.com Website: hspcb.gov.in
HSPCB

CLOSURE ORDER

Whereas, M/s S.S Wash, D-64, Ram Vihar, Dhanwapur, Gurugram has established and
operating a unit for washing of jeans which is polluting in nature and is covered under the Orange
category;

Whereas, the above said unit was visited by the Field Officer of the Board along with the
representative of Chairperson-cum-CEO, Zila Parishad, Gurugram on 17.05.2022 and reported that
during inspection unit was found established/ operating without obtaining consent to establish/operate
from the Board & without installation of pollution control measures i.e ETP;

Whereas, Show Cause Notice for closure was issued to the above said unit by the Regional
Officer, Gurugram (North) vide his letter 1/114095/2022 dated 18.05.2022 and the Regional Officer has
reported that the unit has not submitted any reply in this regard till date;

Whereas, the Regional Officer, Gurugram (North) vide his letter no. 1/116988/2022 dated
03.06.2022 and no. 1/117326/2022 dated 07.06.2022 has recommended for taking closure action
against the unit under section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under
section 31-A of the Air (Prevention & Control of Pollution) Act, 1981;

Therefore, keeping in view the above said facts and in exercise of the powers conferred under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of M/s S.S
Wash, D-64, Ram Vihar, Dhanwapur, Gurugram by sealing its plant, machinery and DG sets along with
disconnection of the electric supply with immediate effect.

In addition to above, it is also intimated that non-compliance of directions issued under section
33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the P. Raghavendra Rao
7t June, 2022 Chairman
Endst. No.

A copy of the above is forwarded to the following for information and necessary action:-

. The Deputy Commissioner, Gurugram.

. Executive Engineer (Operation Division), DHBVN, Gurugram. He is directed to disconnect the

electric supply of the above said unit immediately and submit compliance report within 03 days.

3. The Regional Officer, Gurugram (North). He is asked to ensure the compliance of closure order
and to submit compliance report in this regard within 03 days. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper
and complete case with reasoned recommendation and submit the case for Environment
Compensation.

4. M/s S.S Wash, D-64, Ram Vihar, Dhanwapur, Gurugram.

N —

sr. B EhginsREy 2!
Sing8r Chairman
Date: 08-06-2022 10:00:07

Reason: Approved
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1/118915/2022
= HARYANA STATE POLLUTION CONTROL BOARD
T C-11 Sector-6, Panchkula
== Ph — 0172- 577870-73, Fax No. 2581201
ol E-mail- hspcbho@gmail.com Website: hspcb.gov.in

CLOSURE ORDER

Whereas, M/s Balaji Enterprises, Village Dhanwapur, near Godown, Gurugram has established
and operating a unit for washing of jeans which is polluting in nature and is covered under the Orange
category;

Whereas, the above said unit was visited by the Field Officer of the Board on 31.05.2022 and
reported that during inspection unit was found established/ operational without obtaining CTE/CTO from
the Board & without installation of pollution control measures i.e ETP;

Whereas, a Show Cause Notice for closure was issued to the above said unit by the Regional
Officer, Gurugram (North) vide his letter 1/116231/2022 dated 31.05.2022 and the Regional Officer has
reported that the unit has not submitted any reply in this regard till date;

Whereas, Regional Officer, Gurugram (North) vide his letter no. 2105779/2022 dated 13.06.2022
has recommended for taking closure action against the unit under section 33-A of Water (Prevention &
Control of Pollution) Act, 1974 and under section 31-A of Air (Prevention & Control of Pollution) Act,
1981;

Therefore, keeping in view the above said facts and in exercise of the powers conferred under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of M/s
Balaji Enterprises, Village Dhanwapur, near Godown, Gurugram by sealing its plant, machinery and DG
sets alongwith disconnection of the electric supply with immediate effect.

In addition to above, it is also intimated that non-compliance with the directions issued under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the P. Raghavendra Rao
16t June, 2022 Chairman
Endst. No.

A copy of the above is forwarded to the following for information and necessary action:-

. The Deputy Commissioner, Gurugram.

. Executive Engineer (Operation Division), DHBVN, Gurugram. He is directed to disconnect the

electric supply of the above said unit immediately and submit compliance report within 03 days.

3. The Regional Officer, Gurugram (North). He is directed to ensure compliance of the closure order
and to submit compliance report in this regard within 03 days. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper
and complete case with reasoned recommendation and submit the case for Environment
Compensation.

4. M/s Balaji Enterprises, Village Dhanwapur, Near Godown, Gurugram.

N —

Sr. Env. Engineer (WC)
For Chairman

Signed by Jatinder Pal

Singh

Date: 16-06-2022 10:48:33
Reason: Approved
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% HARYANA STATE POLLUTION CONTROL BOARD
T C-11 Sector-6, Panchkula
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%# E-mail- hspcbho@gmail.com Website: hspcb.gov.in

HSPCB
CLOSURE ORDER

Whereas, M/s SV Denim Craft, Ram Vihar, Dhanwapur Road, Gurugram has established and
operating a unit for Washing of jeans which is polluting in nature and is covered under Orange category;

Whereas, the above said unit was visited by the Field Officer of the Board on 20.06.2022 and
reported that during inspection unit was found established/operational without obtaining CTE/CTO from
the Board and not installed ETP;

Whereas, effluent sample was collected from the unit and as per analysis report no. 30 dated
27.06.2022, the parameters found exceeding the prescribed limits;

Whereas, a Show Cause Notice for closure was issued to the above said unit by Regional
Officer, Gurugram (North) vide his letter No. HSPCB/GUR/2022/INS/25586198SCNCCO001 dated
21.06.2022 and the Regional Officer has reported that the unit has not submitted reply/compliance in
this regard till date;

Whereas, Regional Officer, Gurugram (North) vide his letter no.
HSPCB/GUR/2022/RO/INS/2556198CONCRO001 dated 05.07.2022 has recommended for taking closure
action against the unit under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 and
under section 31-A of Air (Prevention & Control of Pollution) Act, 1981;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred
undersection 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the
Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of M/s SV
Denim Craft, Ram Vihar, Dhanwapur Road, Gurugram by sealing its plant, machinery and DG sets along
with disconnection of the electricity supply with immediate effect.

In addition to above it is also intimated that non-compliance of directions issued under section 33-
A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the A.KSingh, IAS
21t July, 2022 Chairman
Endst. No

A copy of the above is forwarded to the following for information and necessary action:-

. The Deputy Commissioner, Gurugram.

. Executive Engineer (Operation Division), DHBVN, Gurugram. He is directed to disconnect the

electric supply of the above said unit immediately and submit compliance report within 03 days.

3. The Regional Officer, Gurugram (North). He is asked to ensure the compliance of closure order
and to submit compliance report in this regard within 03 days. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper
and complete case with reasoned recommendation and submit the case for Environmental
Compensation.

4. M/s SV Denim Craft, Ram Vihar, Dhanwapur Road, Gurugram.

N —

Sr. Env. Engineer (WC)
For Chairman

Signed by Jatinder Pal

Singh

Date: 21-07-2022 12:28:16
Reason: Approved
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=N HARYANA STATE POLLUTION CONTROL BOARD
e C-11 Sector-6, Panchkula
=== Ph — 0172- 577870-73, Fax No. 2581201
el E-mail- hspcbho@gmail.com Website: hspcb.gov.in
HSPCB

CLOSURE ORDER

Whereas, M/s Shree Sai V.R Washing, Khasra No. 272, Daultabad Industrial Area, Teckchand
Nagar Gurugram, Haryana has established and operating a unit for washing of jeans which is polluting
in nature and is covered under Orange category;

Whereas, the above said unit was visited by the Field Officer of the Board along with the
representative of Chairperson-cum-CEOQO, Zila Parishad, Gurugram on 24.05.2022 and reported that
during inspection unit was found established/ operating without obtaining CTE/CTO from the Board &
without installation of pollution control measures i.e ETP;

Whereas, a Show Cause Notice for closure was issued to the above said unit by the Regional
Officer, Gurugram (North) vide his letter 1/115282/2022 dated 25.05.2022 and the Regional Officer has
reported that the unit has not submitted any reply in this regard till date;

Whereas, the Regional Officer, Gurugram (North) vide his letter no. 1/116979/2022 dated
03.06.2022 and no. 2093851/2022 dated 08.06.2022 has recommended for taking closure action against
the unit under section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section
31-A of the Air (Prevention & Control of Pollution) Act, 1981;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of M/s
Shree Sai V.R Washing, Khasra No. 272, Daultabad Industrial Area, Teckchand Nagar Gurugram,
Haryana by sealing its plant, machinery and DG sets along with disconnection of the electric supply with
immediate effect.

In addition to above, it is also intimated that non-compliance with the directions issued under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the P. Raghavendra Rao
111 June, 2022 Chairman
Endst. No.

A copy of the above is forwarded to the following for information and necessary action:-

. The Deputy Commissioner, Gurugram.

. Executive Engineer (Operation Division), DHBVN, Gurugram. He is directed to disconnect the

electric supply of the above said unit immediately and submit compliance report within 03 days.

3. The Regional Officer, Gurugram (North). He is directed to ensure the compliance of closure order
and to submit compliance report in this regard within 03 days. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper
and complete case with reasoned recommendation and submit the case for Environment
Compensation.

4. M/s Shree Sai V.R Washing, Khasra No. 272, Daultabad Industrial Area, Teckchand Nagar

Gurugram, Haryana.

N —

sr. ENIRFhedrive) el

Sipgh Chairman
Date: 13-06-2022 09:33:26

Reason: Approved



4 30 Inspection no. : 29207772

HROCMMSID : 22GUNO98072

Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.GOV.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s unnamed unit, Dhanwapur Road, Ram Vihar, sector-104, Gurugram (L at-28.479806 L ong-
76.995917) has established and operating a unit of washing of fabric at Dhanwapur Road, Ram Vihar,
sector-104, Gurugram (Lat-28.479806 Long- 76.995917) which is polluting in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh. Varun
Gulati vide No.Grie/07082 2/4060- NMCG on NMCG Portal vide letter dated 07-Aug-2022

Whereas, the above said unit was visited by the field officer of the Board on 07-Oct-2022 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.:-

Unit was established and operating illegally without obtaining CTE/CTO from the Board & without
installation of Effluent Treatment Plant.

Whereas, the sample(s) of effluent , was collected by the field officer of the Board during the inspection of
the above said unit on 07-Oct-2022 and as per analysis reports of the said samples, the following parameters
were found exceeding the prescribed limits as per detail given below:

Pollutants AR No. AR Date Parameters Results Limits
effluent 789 18.10.2022 TSS 220 100
effluent 789 18.10.2022 COD 304 250
effluent 789 18.10.2022 BOD 62 30

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2022/INS/29207772SCNCCO001 dated 08/10/2022 but the unit has not
submitted the reply;

Whereas, Regional Officer, Gurgaon North vide his recommendation letter number
HSPCB/GUR/2022/RO/INS/29207772CONCRO001 dated 16-Dec-2022 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water

*** Thisis system generated certificate ***
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HROCMMSID : 22GUNQO98072

(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it is hereby ordered to close down the operation of the above said unit, M/sM/s
unnamed unit Dhanwapur Road, Ram Vihar, sector-104, Gurugram (L at-28.479806 Long- 76.995917) by
sealing its plant / machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water
supply of the above said unit, with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,
1974, isan offence.

Dated Panchkula, the

21-Dec-2022 Chairman
Endst. No.:HSPCB/GUR/2022/INS/29207772CONCO001- Dated: 22-Dec-2022
004

A copy of the aboveis forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, Gurugram

2. Executive Engineer, DHBV N Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Gurugram North. He is asked to ensure the compliance of closure order
immediately and to submit compliance report in this regard within 03 days positively. He will also initiate
legal action against the unit for filing prosecution case for the above said violations and will submit the
proper and complete case with reasoned recommendation for the same to Head Office immediately.

4. M/s unnamed unit, Dhanwapur Road, Ram Vihar, sector-104, Gurugram (L at-28.479806 Long-

76.995017)
Digitally signed
JATI N D |J:)KTINDERPAL

ERPAL s

Date:
S|NGH 20.22:12.22 -
JP Singhfg?oﬁﬁ\gfironment Engineer

Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***



4 32 Inspection no. : 50485285

HROCMMSID : 23GUNO5100071

— Haryana State Pollution Control Board
MSPER C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s Hi look washing,, Village Dhanwapur, Gurugram has established and operating a Washing of
jeans at Village Dhanwapur, Gurugram which is polluting in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh. Varun
vide complaint No. Grie/260 723/053 7-NMCG vide letter dated 26-Jul-2023

Wheresas, the above said unit was visited by the field officer of the Board on 25-Jan-2024 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.-

Unit was found operating without obtaining CTE/CTO from the Board and without installation of pollution
control devices.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2023/INS/50485285SCNCCO001 dated 03/11/2023 but the unit has not
submitted the reply;

Whereas, Regiona Officer, Gurgaon North vide his recommendation letter number
HSPCB/GUR/2024/RO/INS/50485285CONCRO002 dated 29-Jan-2024 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it ishereby ordered to close down the operation of the above said unit, M/s Unnamed
Unit (Jeans Washing) Village Dhanwapur, Gurugram by sealing its plant / machinery and DG sets(if any)
alongwith disconnection of the electric supply and/or water supply of the above said unit, with immediate
effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

*** Thisis system generated certificate ***
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HROCMMSID : 23GUNO5100071
1974, isan offence.

Dated Panchkula, the

18-Apr-2024 Chairman
Endst. No.: HSPCB/GUR/2024/I N§/50485285CONCO001- Dated: 25-Apr-2024
004

A copy of the aboveisforwarded to the following for information and necessary action:-

1. The Deputy Commissioner, Gurugram

2. Executive Engineer, DHBVN Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Gurgaon North. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. M/s Hi look washing, Village Dhanwapur, Gurugram
g w ap g JATl N D Digitally signed

by JATINDERPAL

ERPAL shos

Date: 2024.04.25

SI N G H 17:01:02 +05'30'

J P Singh, Sr Environment Engineer
Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***
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File No .HSPCB-OQOOOZ(OO(Z?%?ZOZZ-WATER CELL-HSPCB

=N HARYANA STATE POLLUTION CONTROL BOARD
e C-11 Sector-6, Panchkula
=== Ph — 0172- 577870-73, Fax No. 2581201
el E-mail- hspcbho@gmail.com Website: hspcb.gov.in
HSPCB

CLOSURE ORDER

Whereas, M/s Santosh Washing, Vill. Bajghera, Gurugram has established and operating a unit
for washing of fabric which is polluting in nature and is covered under Orange category;

Whereas, the above said unit was visited by the Field Officer of the Board on 25.05.2022 and
reported that during inspection unit was found established/ operational without obtaining CTE/CTO from
the Board & without installation of pollution control measures i.e ETP;

Whereas, a Show Cause Notice for closure was issued to the above said unit by the Regional
Officer, Gurugram (North) vide his letter 1/115569/2022 dated 26.05.2022 and the Regional Officer has
reported that the unit has not submitted any reply in this regard till date;

Whereas, the Regional Officer, Gurugram (North) vide his letter no. 1/116971/2022 dated
03.06.2022 and no. 2093797/2022 dated 08.06.2022 has recommended for taking closure action against
the unit under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 and under section 31-
A of Air (Prevention & Control of Pollution) Act, 1981;

Therefore, keeping in view the above said facts and in exercise of the powers conferred under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of M/s
Santosh Washing, Vill. Bajghera, Gurugram by sealing its plant, machinery and DG sets along with
disconnection of the electric supply with immediate effect.

In addition to above, it is also intimated that non-compliance with the directions issued under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the P. Raghavendra Rao
10th June, 2022 Chairman
Endst. No.

A copy of the above is forwarded to the following for information and necessary action:

. The Deputy Commissioner, Gurugram.

. Executive Engineer (Operation Division), DHBVN, Gurugram. He is directed to disconnect the

electric supply of the above said unit immediately and submit compliance report within 03 days.

3. The Regional Officer, Gurugram (North). He is directed to ensure the compliance of closure order
and to submit compliance report in this regard within 03 days. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper
and complete case with reasoned recommendation and submit the case for Environment
Compensation.

4. M/s Santosh Washing, Vill. Bajghera, Gurugram.

N —

Sr. ErffigEedjinednifwie) Pal
Ringdhairman
Date: 13-06-2022 10:06:37
Reason: Approved
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HROCMMSID : 23GUNO9024571

— Haryana State Pollution Control Board
MSPER C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s D.K Dry Cleaning and laundary service, Village Bajghera, Sector-113, Gurugram has
established and operating a Garment washing at Village Bajghera, Sector-113, Gurugram which is polluting
in nature;

Whereas, a complaint against above said unit was received for causing Water ,Air pollution from Sh. Varun,
vide Complaint No. Grie/260 723/053 7-NMCG vide letter dated 26-Jul-2023

Whereas, the above said unit was visited by the field officer of the Board on 07-Nov-2023 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.:-

Unit found operating without obtaining CTE/CTO from the Board & without installation of pollution control
devices.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Gurgaon
North vide his letter HSPCB/GUR/2023/INS/50889048SCNCCO001 dated 09/11/2023 but the unit has not
submitted the reply;

Whereas, Regional Officer, Gurgaon North vide his recommendation letter number
HSPCB/GUR/2023/RO/INS/50889048CONCRO001 dated 30-Nov-2023 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it is hereby ordered to close down the operation of the above said unit, M/sM/sD.K
Dry Cleaning and laundary service Village Bajghera, Sector-113, Gurugram by sealing its plant / machinery
and DG setg(if any) alongwith disconnection of the electric supply and/or water supply of the above said
unit, with immediate effect.

*** Thisis system generated certificate ***
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In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

1974, isan offence.

Dated Panchkula, the

07-Dec-2023 Chairman
Endst. No.:HSPCB/GUR/2023/I NS/50889048CONCO001- Dated:08-Dec-2023
004

A copy of the aboveis forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, GURGAON NORTH

2. Executive Engineer, DHBV N Operation Division, Gurugram. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Gurgaon North. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. M/sD.K Dry Cleaning and laundary service Village Bajghera, Sector-113, Gurugram
JATIN D Digitally signed

by JATINDERPAL

ERPAL s

Date: 2023.12.08

SINGH 16:58:23 +05'30'
J P Singh, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***
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4 3 7 Inspection no. : 73225799

HROCMMSID : 24GUNO7208101

— HARYANA STATE POLLUTION CONTROL BOARD

am=w GUrgaon North Vikas Sadan, 1st Floor, Near DC Court, Gurgaon Ph.0124-
HE@E@ 2332775 Email:- hspcbrogrn@gmail.com

No: HSPCB/GUR/2024/INS/73225799SCNCC001 Dated: 15-07-2024

To
M/s J.P. Enterprises
Village Bajghera, Near Petrol Pump Post Palam vihar, Gurugram

Sub: Show cause notice for closure 31-A of Air (Prevention & Control of Pollution) Act, 1981/ 33-A of
Water (Prevention & Control of Pollution) Act, 1974

Whereas your unit has been inspected on 13-07-2024 regarding OA No. 750 of 2023 titled as Varun
Gulati V/s State of Haryana and during the inspection following deficiencies has been observed as per
provisions of section 21/22 of Air (Prevention & Control of Pollution) Act, 1981/ 24/25/26 of Water
(Prevention & Control of Pollution) Act, 1974) :

1. 1. Not obtained CTE/CTO from the Board.
2. Not installed pollution control devices.
3. Not obtained Change of land use permission/license/NOC certificate from the Town & Country Planning
Department or respective Municipal or other Authority or village Panchayat, as the case may be.

In view of the above, you are hereby directed to show cause within 15 days as to why closure action
against your unit may not be taken under section 31-A of Air (Prevention & Control of Pollution) Act, 1981/
33-A of Water (Prevention & Control of Pollution) Act, 1974), for non compliance of the above mentioned
observations/ deficiencies

In case you fail to comply with the observations/ deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this regard and accept
the status as above, which will warrant action under section / 31-A of Air (Prevention & Control of
Pollution) Act, 1981/ 33-A of Water (Prevention & Control of Pollution) Act, 1974

In addition to above it is also intimated that non compliance of direction issued under section / 33-A of
Water (Prevention & Control of Pollution) Act, 1974/ 31-A of Air (Prevention & Control of Pollution) Act,
1981 is an offence punishable under respective Acts

*** Thisis system generated certificate ***



4 38 Inspection no. : 73225799

HROCMMSID : 24GUNO7208101

Nirmal Kumar , Regional Officer

Regional Office Gurgaon North

*** Thisis system generated certificate ***



4 39 Inspection no. : 73226919

HROCMMSID : 24GUNO2944868

N— HARYANA STATE POLLUTION CONTROL BOARD
e Gurgaon North Vikas Sadan, 1st Floor, Near DC Court, Gurgaon Ph.0124-
NSPGE 2332775 Email:- hspcbrogrn@gmail.com
No: HSPCB/GUR/2024/INS/73226919SCNCCO001 Dated: 15-07-2024
To
Unnamed Jeans Washing Unit

Village Dhanwapur, Gurugram

Sub: Show cause notice for closure 31-A of Air (Prevention & Control of Pollution) Act, 1981/ 33-A of
Water (Prevention & Control of Pollution) Act, 1974

Whereas your unit has been inspected on 13-07-2024 regarding OA No. 750 of 2023 titled as Varun
Gulati V/s State of Haryana and during the inspection following deficiencies has been observed as per
provisions of section 21/22 of Air (Prevention & Control of Pollution) Act, 1981/ 24/25/26 of Water
(Prevention & Control of Pollution) Act, 1974) :

1. 1. Not obtained CTE/CTO from the Board. 2. Not installed pollution control devices. 3. Not obtained
Change of land use permission/license/NOC certificate from the Town & Country Planning Department or
respective Municipal or other Authority or village Panchayat, as the case may be.

In view of the above, you are hereby directed to show cause within 15 days as to why closure action
against your unit may not be taken under section 31-A of Air (Prevention & Control of Pollution) Act, 1981/
33-A of Water (Prevention & Control of Pollution) Act, 1974), for non compliance of the above mentioned
observations/ deficiencies

In case you fail to comply with the observations/ deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this regard and accept
the status as above, which will warrant action under section/ 31-A of Air (Prevention & Control of
Pollution) Act, 1981/ 33-A of Water (Prevention & Control of Pollution) Act, 1974

In addition to above it is also intimated that non compliance of direction issued under section / 33-A of
Water (Prevention & Control of Pollution) Act, 1974/ 31-A of Air (Prevention & Control of Pollution) Act,
1981 is an offence punishable under respective Acts

NIRMAL St sereco
Date: .07.
KUMAR 6218 0550

Nirmal Kumar , Regional Officer

*** Thisis system generated certificate ***



440 Inspection no. : 73226919

HROCMMSID : 24GUNO2944868

Regional Office Gurgaon North

*** Thisis system generated certificate ***



44 1 Inspection no. : 73226800

HROCMMSID : 24GUNO1687991

N— HARYANA STATE POLLUTION CONTROL BOARD
e Gurgaon North Vikas Sadan, 1st Floor, Near DC Court, Gurgaon Ph.0124-
NSPGE 2332775 Email:- hspcbrogrn@gmail.com
No: HSPCB/GUR/2024/INS/73226800SCNCCO001 Dated: 15-07-2024
To
Unnamed Jeans Washing Unit

Village Dhanwapur, Gurugram

Sub: Show cause notice for closure 31-A of Air (Prevention & Control of Pollution) Act, 1981/ 33-A of
Water (Prevention & Control of Pollution) Act, 1974

Whereas your unit has been inspected on 13-07-2024 regarding OA No. 750 of 2023 titled as Varun
Gulati V/s State of Haryana and during the inspection following deficiencies has been observed as per
provisions of section 21/22 of Air (Prevention & Control of Pollution) Act, 1981/ 24/25/26 of Water
(Prevention & Control of Pollution) Act, 1974) :

1. 1. Not obtained CTE/CTO from the Board. 2. Not installed pollution control devices. 3. Not obtained
Change of land use permission/license/NOC certificate from the Town & Country Planning Department or
respective Municipal or other Authority or village Panchayat, as the case may be.

In view of the above, you are hereby directed to show cause within 15 days as to why closure action
against your unit may not be taken under section 31-A of Air (Prevention & Control of Pollution) Act, 1981/
33-A of Water (Prevention & Control of Pollution) Act, 1974), for non compliance of the above mentioned
observations/ deficiencies

In case you fail to comply with the observations/ deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this regard and accept
the status as above, which will warrant action under section/ 31-A of Air (Prevention & Control of
Pollution) Act, 1981/ 33-A of Water (Prevention & Control of Pollution) Act, 1974

In addition to above it is also intimated that non compliance of direction issued under section / 33-A of
Water (Prevention & Control of Pollution) Act, 1974/ 31-A of Air (Prevention & Control of Pollution) Act,
1981 is an offence punishable under respective Acts

Digitally signed
NIRMAL oy niwar
KUMAR

KUMAR bate:2024.07.15

Nirmal  Kumar R&GiBRAS#cer

*** Thisis system generated certificate ***



442 Inspection no. : 73226800

HROCMMSID : 24GUNO1687991

Regional Office Gurgaon North

*** Thisis system generated certificate ***
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HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

General Information of unit

Name & Address of the Unit ) ATy A waw@
D’Mm\sufbuv) CwUrM
| e (M:09' \2old3 € =(" 4929234 &’B
|2 “Email ID cf the Unit/Occupier ) '
| —
I 3 I e —— _— - - - .77 S N ~
i Telephone Nos. C A4Sy T 63290
4 | FaxNos. -
R trres ‘ s -
| | Date & T|me of Inspection : PR ’5] (q / oL N\ C Y. 5 PW')
6_ Categbfyifnit Red/OraDgﬂb;gn
|
¥, ; Type of Unit : 17 Cat./é?e?ic;usﬁ Porklu-t-mgfomefs’”
|. 8 | Size of unit based upon investment cost of Lafge/MediumKSmE‘fl/‘ _
|| Plant & Machinery e ] _
9 | Name of the representative of the unit with S SHavkbd lagwagy Pa-,"[ﬂl
| designation present at the time of the !
inspection.
10 | Name of the Directors /Partners/ Proprietor/ | : Sh c Slamblan My /O"'“"Z‘:[L
. | Manager/ Occupier etc.
| 11 i-DeEi\' of prgduétsfby pr_oauct manufactured ; . i
| ‘ (with capacity of installation & quantity per JM 4 a
‘annum)
12 | Detail of Raw Material used (with quantity per | : ’f "“‘((f"g'{ = ZI‘! Q""'\’ﬁc g’h
! |annum) B M,HJ"'I"-‘;‘ Py oﬂ(!CL(
13 | Manufacturing Process {m brief) : wa&bﬁ f{ RS
o . N
. 14 J [_)gte_l'rlpf Machinery : !-F"'\-P‘IZH 7 J— lf'b}(g))' {@,’ﬁjxi\d ,
15 |’ Date of Commissioning of the unit. : n"'{j?‘ul b‘-d,k.\ (\].{\-q 5B X |
. vx o) ’fj \
! | - , e n«a,»c.a?. (ot Afedled =
16 | Status of Consent to Establish £
17 | Status of Consent to Operate _ | Nt ety e of
18 |‘ Status of Authorization under HWM Rules. |
N i
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air pollution —
of air emissions from Pmcess 0: unit T— A 0
1 jspure fugitive emissions with type O ]
m””dm;’mnwc‘*" capacity & stack height. B o i
J :m:r‘:g::f online monitoring System (Stack/AAQ) : /
| §tatus

yplicable
| ;c’:i:rjl% Jbout deviation in n the details/stack of

Air emission/ type of fuel if any already

prowdod to Board.
| petail of Stacks/ Chimneys/Vents . /

w

" Whether Height of all stacks/ Chimneys as per

norms.

6_7‘CapaC|tyofDG Sets : UOK\JI‘?

7 | stack height of D.G. Sets above programme and

| whether as per norms. L,
8 | Status of Acoustic Enclosure on D.G. Sets : /)yrw oot

-

9 | Noise results of D.G. Sets Monitored during : + av%«
| inspection Ao W
10 | Type & Quantity of Fuel used : /

| (Separate for each source) j

11 | Status of Air Pollution Control Devices (APCD) '
(a) Required or Not :

1 (b) Provided or Not : f“"

(c) Detail of APCD provided with detail of
2ll Components.

| (d) Whether operating APCD Satisfactorily
' (e) Whether operating APCD Satisfactorily

12| Whether provided separate flow meters in case | : /
77'701‘ wet scrubber :
13 | Whether maintained Log Book for consumption | : /
- of Electricity/ Chemicals/ Water for APCD
14 \ Detail of treatment of effluent in case of wet : / B
| scrubber & its mode of disposal.
| ]5__ Whether provided Sampllng arrangements on : /
| all stacks/ Chemneys including DG Sets. J
16 | General Remarks : 5
| _ - J;
C Water Consumption

1 ' Sources of Water S-[Jppli\}” - : fZ, Uu-ré ]}

? ' Detail of moasurlng devices prowded if any : N
. | such as flow meters, V-notchetc. S i 3
3 ! Whether measuring devices has been sealed : m
| IR N i E
2




|
|

: water from all sources & consumption for
| various uses.
| Detail of Water Consumption per da}/l\%ﬁt_h -

445

[ Whether maintained the Jog book for. supply yof

Domestic Purpose

(b) Boiler/Cooling

(c) Industrial use (Easily Biodegradable)
lndustrlal Use (Not Easily
Biodegradable)

(e) Other

r~

2~ 3 N

IS - 28 N ‘7775""’(

.

ETP/STP

; 6 General Remarks :
|
D Water Pollution { -
|1 Source & processes of Water Pollution RV ,?. JA4uL
| including raw water treatment if any ‘(j o
2 No. of outlets for discharge of effluent Domestic: )
' Trade: ,
" 3 Quality of Effluent in KLD Domestic. > 4D W
Trade: /e ~I1C K’(D

ke
4 Status of Effluent Treatment Plant (ETP)/
} Sewage Treatment Plant (STP)
( STP ETP
| (a) Required or Nat/'
} (b) Installed or aJ‘J_ M dd U
I‘ ‘ (c) Detail of STP/ETP Provided (if required) i‘
| ’ with detail of all components and i
i technology used.
|i (d) Whether structurally adequate or not
i! (e) Whether aperating STP/ETP

Satisfactorily
' / (f) Whether provided online chemical

dozing system/pH meter. ] .
!75 | Mode of T Discharge of effluent Domestic: Y4t Y
- - Trade: _____(g’_w
'6 | Name of Water recipient body if any O u/
.' 7 Detail of land in case effluent is discharged for P!\ o - -

percolation/ irrigation purpose with
] justification for its 100% utilization. - )
| 8 Status of ZLD as per CPCB directions if Ne
| applicable. R IR <
[9 Whether prowded flow meters on outlet & Do
i inlet of ETP/STP o
[ 10 Whether prowded separate electricity meter on
Ao




446 =

11 | Whether maintained Log Book for consumpltlon_ll : rv' v - : b .
of Electricity/Chemicals/Quantity 0 of effluent.

12 | Status of online monitoring system, if i i 1 e
' applicable. :
13 | General Remarks, iyt L .i
P ———— =
L = e e !
E Hazardous Waste Management _ U}-T‘ {
| FZAF e Watte| { B] b those, e |
1 | Category of Hazardous Waste generated as per Ut
|
rules.
' = PN y i inerable
2 [ Type & Qty. of Hazardous Waste generated : (i) Incine
| (ii) Recyclable
| (iii) Disposable i
For landfill
(iv) Total <)
e dle o AR RN d .
3 | Stock-Pile Quantity of Hazardous Waste : !\Lr]
(4 Mode of Disposal & treatment of Hazardous : D | '?'( LJ' ray.u;cbo( ad cﬁv_ i
[ 5des Waste |

5 } Size of | Hazardous Waste storage site 5 ,J o

e —

6 ’ Display Board for Hazardous Waste at Factory : I‘J

|| Gate Provided or not h
I' 7 I Whether agreement made with the service : Nd’f‘ )M '
| provider for disposal of hazardous waste (if yes, _
_give detail with validity)

'8 | Details of Hazardous Waste transported to : N ,‘7 }
| [ service provider |
F Hazardous Chemicals Handling & Management and PLI Act, 1991
(5T TR IEY dt_y. of Hazardous Chemical handled & : —'|
| used (if any) with threshold quantity G‘J /') |
2 " Whether prepared on site emergency planand | : |
| J taken Insurance policy under PLI Act, 1991, rj-u
FEVaEe | Name of insurer agency with date & validity of | :
| policy. M| |
i |1 Whether Hazardous chemicals handling & 3 ]
i | _storage facility is adequate c\?ﬂ _]

= Remarks At SHa e ? Ve ke Ww?"fe” M
M'?‘BHA bt 41‘”""( L am w—T"C o uﬂl rjzj-ﬁa(ﬂ—u
Jue o ph] Methanre ot W g M@u

e Ll

| Signature of the representative of the unit gnature ofthe |
| Name Designation & Address inspection Officer/Officers of the
Board who conducted

——}—Lh

Y

] ~_Name & Designation

gWMLLM K‘ﬂﬂ/noay @4/\@((

Cin
]S H L o«g&,

D/\C‘h/un?/'.)&vy. (/er’o::ﬁ

__4
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HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

: A9 Ygnlaz

G |
A eneral Information of unit f o 7 £ 9¢ qg,_g
j"iig Name & Address of the Unit MC  Greach Wa
+ ‘
|
| Dhowrm pu’ ,Gwzfrﬂvf-
5 2 | Email ID of the Unit/Occupier
L
F 3 Telephone Nos.
4 Fax Nos.
5 Date & Time of Inspection X } | ;{ a3
6 Category Unit Red/Orarge/Green
7 Type of Uﬁit 17 Cat./Seriously Polluting/Others™
'8 Size of unit based upon investment cost of LargelMedium/San’ ;
Plant & Machinery '
9 Name of the representative of the unit with ‘/’M q.],.._ wf AA-(
designation present at the time of the . 7 9’
inspection.
10 Name of the Directors /Partners/ Proprietor/ \few\-f 'f-EAM \
Manager/ Occupier etc. ~
E ot Yu hme 77
_ 11 Detail of products/by product manufactured UVJ- ’f&“’J :tr !
(with capacity of installation & quantity per -f
annum)
12 Detail of Raw Material used (with quantity per
annum) |
13 Manufacturing Process (in brief) l
14
y [’

L

St
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B Air Pollution

1 §ources of air emissions fror:n_proces-;_of_t;ﬁ_7 1
mciludlng fugitive emissions with type of

.| Boilers/Furness, Capacity & stack height.

2 ;Status of online monitoring System (Stack/AAQ) i
if applicable

3 D‘etails. about deviation in the details/stack of
Air emission/ type of fuel if any already
provided to Board,

4 Detail of Stacks/ Chimneys/Vents

5 Whether Height of all stacks/ Chimneys as per
norms.

6 Capacity of D.G. Sets

7 Stack height of D.G. Sets above programme and
whether as per norms.

8 Status of Acoustic Enclosure on D.G. Sets

9 Noise results of D.G. Sets Monitored during
inspection

10 Type & Quantity of Fuel used
(Separate for each source)
11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber _
13 ’ Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD

F4 } Detail of treatment of effluent in case of wet

scrubber & its mode of disposal.
15 [ Whether provided Sampling arrangements on

/ all stacks/ Chemneys including DG Sets.
j 16 / General Remarks

c Water Consumption

[ 1 J Sources of Water Supply

2 Detail of measuring de\}ices provided if any
such as flow meters, V-notch etc. S e
/ 3 ] Whether measuring devices has been sealed | :

I

2



4
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ththcr maintained the log E_OE)Efor supply of “‘ :

water from all sources & consumption for
various uses.

.

Detail of Water Consumption per day/Month
(a) Domestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)
(d) Industrial Use (Not Easily
Biodegradable)
(e) Other

[},flf ‘K,Jﬂrp«zeﬂ._Jutl_fﬁﬁc

Viea 5; ;ijjﬁ;utjifzbk‘

General Remarks

Water Pollution

Source & processes of Water Pollution
including raw water treatment if any

No. of outlets for discharge of effluent

Domestic:
Trade:

Quality of Effluent in KLD

Domestic:
Trade:

Status-of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(a) Reqguired or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP -
Satisfactorily

(f) Whether provided online chemical

dozing system/pH meter.

STP ETP

Mode of Discharge of effluent

Domestic:
Trade:

Name of Water recipient body if any

Detail of land in case effluent is discharged for
percolation/ irrigation purpose with
justification for its 100% utilization.

Status of ZLD as per CPCB directions if
applicable,

Whether provided flow meters on outlet &
inlet of ETP/STP

Whether provided separate electricity méter on
ETP/STP

-
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e

11 | Whether maintained Log Book for consumption
| of Electricity/Chemicals/Quantity of effluent. J f_gg\__q
12 Status of online monitoring system, if W 4 \ﬁ'q
applicable. st Leen 7
13 General Remarks. (j! ,.,C/ ,-,l 20 A :q =
E Hazardous Waste Management

uw’f’ 7%‘“4 .

! Category of Hazardous Waste generated as per
rules.

Type & Qty. of Hazardous Waste generated

(i) Incinerable
(ii) Recyclable
(iii) Disposable

For landfill

(iv) Total

Stock-Pile Quantity of Hazardous Waste

Mode of Disposal & treatment of Hazardous
Waste

Size of Hazardous Waste storage site

Display Board for Hazardous Waste at Factory
Gate Provided or not

Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)

Details of Hazardous Waste transported to
service provider

F Hazardous Chemicals Handling & Management and PL] Act, 1991

1 List & Qty. of Hazardous Chemical handled &
used (if any) with threshold quantity

2 Whether prepared on site emergency plan and
taken Insurance policy under PLI Act, 1991.

Name of insurer agency with date & validity of
) policy.

Whether Hazardous chemicals handling &
, storage facility is adequate

Remarks

Signature of the representative of the unit
Name Designation & Address inspection

U ‘%xﬁ&
b N\l
Signature of the
QA

Officer/Officers of the
Board who conducted

VAN

W

Name & Designation
P
gy
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« Compliance report of closure orders passed by
. Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State

Hution Control ) 1.O. lett No.
HSPr R o tro Board, Pa ichkula  vide F etter
60“7""‘33///“5 1AL Ym0 afida . 1912/ %223, under Section 33-A of

...........

Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of Air

(Preventjon Qﬂmd Control of Pollution) Act, 1981 against
M/s.. .(aveagh .. . a.\;&@a AD R 1z Y. e

/ o 1
........................................................ , has' been visitedd on 0}2“’/2:-2%3 close

down the above said unit by the following officers/ officials:

' leag Croessy Coudit -8

J
& ]
g
=
>

W=

n ‘ The representative of the unit Sh. ................. TPV PTR SRR who is

present in person at site, has been intimated about the above said orders and copy of
the closure order has been deliverd to him. After giving a time for completion of
running process the unit has been closed by sealing its plant and machinery and
D.G. Set as per detail given below:

(_,,J" asl r"?aoA-’ﬂ—“ ]'U‘f “/W? e

3. (odw& fou.c’/ o 0/0")
4.

—

SI 2otaiae ciisiiinne sins . the representative of the unit
who was present at the time of sealing and closing down the unit has not shown any
stay orders of any court of Law in this regard. However the industry remains in the

‘) possession of its owners. They will be themselves responsible for watch and ward of

the industry.

1,
2.
3,

(IMPRESSION OF SEAL USED)

L e

Sig. of Representative of the Unit Signature of Officer of HSPCB
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File No. HSPCB-260004/41/2021- Reglon Gyrygram North HSPCB (Computer No. 333464)
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Lok d
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e B P ‘O’ GPS Map

50c basai industrial area, Basai Vilage, Sector 9B,
Gurugram, Haryana 122001, India

Latitude Longitude
28.459731666666666° 76.98766833333335°
Local 05:13:13 PM Altitude 13.33 meters
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File No. HSPCB-260004/41/2021-Region Gur -
) TR e SURCRAR NORTHg ié@am North-HSPCB (Computer No. 333464) (2)

A

HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES
loug> 2% U722

A General Information of unit
(d 2 76988 7
T Name & Address of the Unit J '
1 UN-Nowed L ——
" - ‘f tf
DLIOUWQ)?MQ‘ v , Sec—(0 7,
C sl ¥ oo wn
2 Email ID of the Unit/Occupier <
3 Telephone Nos.
4 -Fax Nos.
5 Date & Time of Inspection
04[lo)/22d 1o aBA—

6 Category Unit . | Red/Orange/Green
7 Type of Unit : | 17 Cat./Seriously Polluting/Others
8 Size of unit based upon investment cost of : | Large/Medium/Small

Plant & Machinery
9 Name of the representative of the unit with

designation present at the time of the

inspection.
10 Name of the Directors /Partners/ Proprietor/

Manager/ Occupier etc.

111 Detail of products/by product manufactured :

(with capacity of installation & quantity per

annum)
12 Detail of Raw Material used (with quantity per | : |

annum)
13 Manufacturing Process (in brief) : /
14 Detail of Machinery g F
15 Date of Commissioning of the unit. . /

I ——————
16 Status of Consent to Establish : / £
—_——— ————— t
17__| Status of Consent to Operate : —
18 status of Authorization under HWM Rules,
R L \J

o S e, ‘487 =y

. o ———
Generated from eOffice by KULDEEP SINGH, RO (GRN), REGIONAL OFFICER GURUGRAM NORTH, HSPCB-on_27/02/2024 01:39 PM l
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File No. HSPCB-260004/41/2021-Region G am North-
2397190(1)/2022/REGION GURUGRAM NORTHg 2'1.17%5 th-HSPCB (Computer No. 333464)

N
B AirPollution /”””””/T
1 | Sources of air emissions fromms'smj
including fugitive emissions with type of
Boilers/Furness, capacity & stack height. ]
2 | Status of online monitoring System (Stack/AAQ) | ¢ —
if applicable I
~ [3 | Details about deviation in the details/stack of —=—
Air emission/ type of fuel if any already e
provided to Board. r_____,’/
4 Detail of Stacks/ Chimneys/Vents . SRS,
| o ]
5 Whether Height of all stacks/ Chimneys as per :
norms. __________________r____________-————'
6 Capacity of D.G. Sets -
e
7 Stack height of D.G. Sets above programme and
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets
9 Noise results of D.G. Sets Monitored during : /
inspection
10 Type & Quantity of Fuel used : /
(Separate for each source)
11 status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber 1
13 Whether maintained Log Book for consumption | :
of Electricity/ Chemicals/ Water for APCD /
T— Detail of treatment of effluent in case of wet : ]
scrubber & its mode of disposal. /
T Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.
16 General Remarks
%f Water Consumption F—— ]
=11 Sources of Water Supply
5 | Detall of measuring devices provided if any T e |
such as flow meters, V-notchetc.
3 | Whether measuring devices has been sealed bﬁ”“———x
] —
488
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File No. HSPCB-260004/41/2021-Region Gurygram North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH 2'1.17’[

/ |

4 Whether maintained the log book for supply of Tf
water from all sources & consumption for
various uses. r

5 Detail of Water Consumption per day/Month : [
(a) Domestic Purpose ‘
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

(d)-Industrial Use (Not Easily :
Biodegradable) :
(e) Other
6 General Remarks : /
D Water Pollution / I
1 Source & processes of Water Pollution : o s
including raw water treatment if any
2 No. of outlets for discharge of effluent : | Domestic:
Trade:
3 Quality of Effluent in KLD : | Domestic:
Trade:
4 Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

: STP ETP

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical

dozing system/pH meter.

= Mode of Discharge of effluent : | Domestfe: =~ —— |

Name of Water recipient body if any

Detail of land in case effluent is discharged for
/ irrigation purpose with

percolation ‘ |
— jusflflcaflon for its 1007% utlllzatllcm. |
8 status of ZLD as per CPCB directions if : S—
applicable. |
Whether provided flow meters on outlet & _
inlet of ETP/STP
whether provided separate electr

ETP/STP — |

icity meter on
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of Electricity/Chemicals/Quantity of effluent.

Whether maintained Log Book for consumption

Status of online monitoring system, if
applicable.

N\

13 General Remarks, /’J
— Hazardou&WasteManagement— =i a
1
Category of Hazardous Waste generated as per /‘]
rules.
2 Type & Qty. of Hazardous Waste generated (i) Ingnerable
(ii) Regyclable
(ifi) Disposable
- Fof landfill
: (iv) Total
3 Stock-Pile Quantity of Hazardous Waste }
4 Mode of Disposal & treatment of Hazardous
Waste
5 Size of Hazardous Waste storage site
6 Display Board for Hazardous Waste at Factory
Gate Provided or not
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to
service provider
F Hazardous Chemicals Handling & Management and PL) Act, 1991
1 List & Qty. of Hazardous Chemical handled & :
used (if any) with threshold quantity
2 Whether prepared on site emergency plan and | : |
taken Insurance policy under PLI Act, 1991,
3 | Name of insurer agency with date & validity of | - |
policy.
4 Whether Hazardous chemicals handling & ]
storage facility is adequate
5 Remarks Uu.d -;ouud C'f@—iﬂ\ i
p )
d‘uo\unﬁ ud}wo{ 10~
signature of the representative of the unit
Name Designation & Address inspection
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Local 10:20:26 AM Altitude 13.29 meters

GMT 04: 50 26 AM Tuesday 04.1.0. 2022




File No. HSPCB-260004/41/2021-Region Gurygram North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH J_L?Zi.

HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT OF THE INDUSTRIES
led > 2847977272

A General Information of unit
loug— 76+ 98 & 750
1 N A i : .
- | amf_&_ Ed_re_ss of the Unit 1| uwme NGM_@J_ i ’ J
e
D Lo union };uyﬂ Vil 'oﬂ@ /
(10 up Y fur |
2 Email ID of the Unit/Occupier kK d J
3 Telephone Nos. : { J
J

4 Fax Nos. ]

5 Date & Time of Inspection :

o7 / lojr?) Jf

6 Category Unit : | Red/Orange/Green J

7 Type of Unit : | 17 Cat./Seriously Polluting/Others }

8 Size of unit based upon investment cost of : | Large/Medium/Small |
Plant & Machinery J

9 Name of the representative of the unit with ;
designation present at the time of the
inspection.

10 Name of the Directors /Partners/ Proprietor/ il
Manager/ Occupier etc. }

11 Detail of products/by product manufactured : l'
(with capacity of installation & quantity per |
annum) : |

12 Detail of Raw Material used (with quantity per / \
annum) 1

13 Manufacturing Process (in brief) { \

14| Detall of Machinery B \

15 Date of Commissioning of the unit. \

16 Status of Consent to Establish \

MM — — — um— — |

17 Status of Consent to Operate : |

18 Status of Authorization under HWM Rules. : X
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G am North-HSPCB (Computer No.
475

B Air Pollution

1 Sources of air emissions from process of unit [
including fugitive emissions with type of
Boilers/Furress, capacity & stack height.

2 Status of online monitoring System (Stack/AAQ)
if applicable

—— 3 | Details about deviation in the details/stack of —

Air emission/ type of fuel if any already
provided to Board.

4 Detail of Stacks/ Chimneys/Vents

5 Whether Height of all stacks/ Chimneys as per

| norms.

‘6

\ Capacity of D.G. Sets

=

Stack height of D.G. Sets above programme and
whether as per norms.

oo

Status of Acoustic Enclosure on D.G. Sets

Noise results of D.G. Sets Monitored during
inspection

=] o

0

Type & Quantity of Fuel used
(Separate for each source)

status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily

12

Whether provided separate flow meters in case
of wet scrubber

13

Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD

|

14

Detail of treatment of effluent in case of wet

scrubber & its mode of disposal.

15

Whether provided Sam pling arrangements on
all stacks/ Chemneys including DG Sets.

16

General Remarks

J A

Water Consumption

333464)

N

Sources of Water Supply

Detall o(rﬁa@r{n‘g devices provided if any
such as flow meters, V-notch etc. -

B

Whether measuring devices has been sealed

493

Generated from eOffice by KULDEEP SINGH, RO (GRN), REGIONAL OFFICER GURUGRAM NORTH, HSPCB on 27/02/2024 01:39 PM

2



File No. HSPCB-260004/41/2021-Region G am North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH 41-!’.7%

‘ 4 Whether maintained the log book for supply of | : '
water from all sources & consumption for

various uses. |
[? Detail of Water Consumption per day/Month !
(a) Domestic Purpose : .
(b) Boiler/Cooling :
(c) Industrial use (Easily Biodegradable)
——— +——(d)-Industrial Use (Not Easily

Biodegradable)
(e) Other

6 General Remarks 1

D Water Pollution

including raw water treatment if any
2 No. of outlets for discharge of effluent

Domestic:

1 | Source & processes of Water Pollution : /
Trade: /

|
3 Quality of Effluent in KLD : | Domestic:

Trade:

4 Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

STP ETP
(a) Required or Not

(b) Installed or Not
(c) Detail of STP/ETP Provided (if required)
with detail of all components and

" technology used.
| (d) Whether structurally adequate or not
' (e) Whether operating STP/ETP

‘ Satisfactorily - |
' (f) Whether provided online chemical ‘I
r dozing system/pH meter. |
5 | Mode of Discharge of effluent - | Domestic: |
Trade: ! S _{
6 1 Name of Water recipient body if any : ' .

| l

i : : . I |
7 Detail of land in case effluent is discharged for | :

percolation/ irrigation purpose with \L
T [ Justification Tor TS TOO% UlMizaTion. | R
8 Status of ZLD as per CPCB directions if :
applicable, S B
9 Whether provided flow meters on outlet & - o a

inlet of ETP/STP 7

10 Whether provided separate electricity meter on | :
ETP/STP
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1 Whether maintained Log Book for consumption | : ”’j—’—’—T
I

of Electricity/Chemicals/Quantity of effluent. —
12 Status of online menitoring system, if : '
\

applicable. ]
LIS J General Remarks. J_/__J

-~ Hazardous Waste Management — [

e

Category of Hazardous Waste generated as per
rules,

\

I

{ ]
[ 2 Type & Qty. of Hazardous Waste generated : (i) Incinerable ‘|
| (ii) Recyclable ‘4

\ (iii) Disposable

For landfill |
(iv) Total J

Stock-Pile Quantity of Hazardous Waste : |

—

4 Mode of Disposal & treatment of Hazardous :

Waste
5 Size of Hazardous Waste storage site : |

1~ v 2

/I

6 Display Board for Hazardous Waste at Factory

Gate Provided or not ‘
7 Whether agreement made with the service : I‘

provider for disposal of hazardous waste (if yes,
give detail with validity)
F Details of Hazardous Waste transported to

service provider
Hazardous Chemicals Handling & Management and PLI Act, 1991

F List & Qty. of Hazardous Chemical handled & : J }
used (if any) with threshold quantity
Y I |

2 Whether prepared on site emergency plan and

! taken Insurance policy under PLI Act, 1991.

3 Name of insurer agency with date & validity of | : | =
policy. \

4 “Whether Hazardous chemicals handling & :

storage facilitﬂ; adequate J

5 | Remarks Uuﬂowﬂ dosed ) : /

40}\1~Q1\"' /")S ) -

S S 7 pre—— /)
L You. oh5E oy (o=
Signature of the representative of the unit Signaturé of the

Name Designation & Address inspection Officer/Officers of the
Board who conducted

Name & Designation
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HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

RNVl SEVI T
A General Information of unit le;:’?%: 7—;6 G %554

1 Name & Address of the Unit : ’—l
—_— ' C | uv nonwed u_uu;f —
Duavwapb& Rocd, Sec~ 10 ™,
V uyug'\o.w- 4|
2 Email ID of the Unit/Occupier Jr
3 Telephone Nos. |
4 -Fax Nos. i
l
i
5 Date & Time of Inspection .
OU/16 /228 11110, |
, / \
6 Category Unit : | Red/Ordnge/Green l
7 Type of Unit : | 17 Cat./Seriously Polluting/Others _‘{
8 Size of unit based upon investment cost of : | Large/Medium/Small —
Plant & Machinery ‘
9 Name of the representative of the unit with ]
designation present at the time ofthe I|
inspection.
10 Name of the Directors /Partners/ Proprietor/
Manager/ Occupier etc.
11 Detail of products/by product manufactured
(with capacity of installation & quantity per
annum) :
"12 | Detail of Raw Material used (with quantity per
annum) :
13 Manufacturing Process (in brief)

14 " Detail of Machinery ‘
Date of Commissioning of the unit.

Status of Consé;rttp__!i_sablish

17 Status of Consent to Operate -
Status of Authorization under HWM Rules.

e——
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333464

AN

)

B Air Pollution
[1 Sources of air emissions from process of unit :
including fugitive emissions with type of
Boilers/Furness, capacity & stack height. |
. 2 Status of online monitoring System (Stack/AAQ) | : e
if applicable . /___-—4
3| Details about deviation in the details/stack of |+ —+———"" |
Air emission/ type of fuel if any already
provided to Board. _%__________,_r__«’__’—f—""f'—'_'
4 Detail of Stacks/ Chimneys/Vents :
e
e
5 Whether Height of all stacks/ Chimneys as per
norms. (S =y
6 Capacity of D.G. Sets -
I
7 Stack height of D.G. Sets above programme and
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets
9 Noise results of D.G. Sets Monitored during
inspection
10 Type & Quantity of Fuel used
(Separate for each sourcél
11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case /
of wet scrubber '
13 Whether maintained Log Book for consumption /
of Electricity/ Chemicals/ Water for APCD
14 Detail of treatment of effluent in case of wet l
scrubber & its mode of disposal.
15 Whether provided Sampling arrangements on ]
all stacks/ Chemneys including DG Sets.
16 General Remarks [ —
C Water Consumption l
1 Sources of Water Supply ' l
2 Detail of measuring devices provided if any [
such as flow meters, V-notch etc.
3 Whether measuring devices has been sealed [

2
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File No. HSPCB-260004/41/2021-Region
2397190(1)/2022/REGION GURUGRAM NORTH

Whether maintained the -Iogib_ook_for supbly of

Detail of Water Consumption per day/Month

water from all sources & consumption for
various uses.

(a) Domestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

Biodegradable)
(e) Other

Girég{am North-HSPCB (Computer No. 333464)

General Remarks

Water Pollution

‘J ;

— |

.Source & processes of Water Pollution
including raw water treatment if any

No. of outlets for discharge of effluent Domestic: ]
Trade:

Quality of Effluent in KLD Domestic:
Trade:

I !7 o (d) IndustriaLUsaLNoLEasIlv____ -
°
D
E
2
3
4

Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical
dozing system/pH meter.

Mode of Discharge of effluent

Name of Water recipient body if any

“Justification for Tts TOO% utilization.

Detail of land in case efﬁu;t_Is-asEl:l;éed for
percolation/ irrigation purpose with

Status of ZLD as per CPCB directions if 7
applicable.

Whether prbvi'ded‘ﬂow meters on outlet &
inlet of ETP/STP

10

Whether provided separate electricity meter on
ETP/STP
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11| Whether maintained Log Book for consumption | :
of Electricity/Chemicals/Quantity of effluent. [ |
37 Status of online monitoring system, if :
applicable.
13 General Remarks.
E Hazardous-Waste-Management
1 Category of Hazardous Waste generated as per
rules.
2 Type & Qty. of Hazardous Waste generated : (i) Incinprable
(ii) Recy¢lable
(iii) Dispqsable
- For landfill
(iv) Total
3 Stock-Pile Quantity of Hazardous Waste
4 Mode of Disposal & treatment of Hazardous
ik Waste
5 Size of Hazardous Waste storage site
6 Display Board for Hazardous Waste at Factory :
Gate Provided or not ]
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to -
service provider /
F Hazardous Chemicals Handling & Management and PLI Act, 1991 /
[1 List & Qty. of Hazardous Chemical handled & : / ]
used (if any) with threshold quantity
2 Whether prepared on site emergency planand | : /
taken Insurance policy under PLI Act, 1991.
3 Name of insurer agency with date & validity of | : /
policy.
4 Whether Hazardous chemicals handling & : /
storage facility is adequate
5 Remarks ij ]ijd Ql@ﬁ@d
&W wdpechov
Signature of the representative of the unit Si r qf the
Name Designation & Address inspection Officer/Officers of the
Board who conducted
Name & Designation
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AY
HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES
loug - 76-92955¢
A General Information of unit |
lad = 22479804
1 Name & Add f the Unit : . 1
. L | __e ress of the Uni u“-uaw@d ﬂuj_rﬁ :L
DUW&Q&}) U VWO« ﬂ(a !
_“I
2 Email ID of the Unit/Qccupier : / |
|
3 Telephone Nos. : / |
]
= Fax Nos. : : : / }
5 Date & Time of Inspection : ’
p / 07/10]22 |
6 Category Unit - | Red IOrTge /Green /
7 Type of Unit . | 17 cat./Seriously Polluting/Others ‘l
8 Size of unit based upon investment cost of : | Large/Medium/Small ’
Plant & Machinery !
9 Name of the representative of the unit with :
designation present at the time of the
inspection.
|
10 Name of the Directors /Partners/ Proprietor/ : ‘
Manager/ Occupier etc. |
11 Detail of products/by product manufactured : ;
(with capacity of installation & quantity per |
annum) : :
12 Detail of Raw Material used (with quantity per | : / |
annum) :
13 Manufacturing Process (in brief) / J
14 Detail of Machinery : : I l
15 Date of Commissioning of the unit. : [ J
16 Status of Consent to Establish ' { \
‘ e — 3
17 status of Consent to Operate o
18 status of Authorization under HWM Rules. :
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B Air Pollution

including fugitive emissions with type of

1 Sources of air emissions from process of unit :
Boilers/Furness, capacity & stack height. ] /]

2 Status of online monitoring System (Stack/AAQ)

if applicable

~ 13 | Details about deviation in the details/stackof - —— I
Air emission/ type of fuel if any already 7
provided to Board.

4 Detail of Stacks/ Chimneys/Vents

5 Whether Height of all stacks/ Chimneys as per
norms.
6 Capacity of D.G. Sets

7 Stack height of D.G. Sets above programme and
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets

9 Noise results of D.G. Sets Monitored during

inspection

10 Type & Quantity of Fuel used

(Separate for each source)

11 Status of Air Pollution Control Devices (APCD)

(a) Required or Not

(b) Provided or Not

(c) Detail of APCD provided with detail of
all Components.

(d) Whether operating APCD Satisfactorily

| (e) Whether operating APCD Satisfactorily

12 Whether provided separate flow meters in case

of wet scrubber
Whether maintained Log Book for r consumption

— 11 | 1 1 | jl_ﬂ_i___ﬁkg_g

|
13 .
of Electricity/ Chemicals/ Water for APCD |
14 Detail of treatment of effluent in case of wet ‘\
scrubber & its mode of disposal.
15 | Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.
16 General Remarks . \
C Wate_ralsumption B -
1 Sources of Water Supply
2 Detaii-o'f—rﬁ;és—dnng devices provided dif anv_ 1
such as flow meters, V-notch etc. B TS
3 Whether measuring devices has been sealed : J
R .)
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4 Whether maintained the log book for supply of
water from all sources & consumption for
various uses.
5 Detail of Water Consumption per day/Month ; ‘
(a) Domestic Purpose -
(b) Boiler/Cooling : |
(c) Industrial use (Easily Biodegradable) - |
~— 1 ——} ——{d)}-Industrial Use (Not Easily b d O F e
Biodegradable) :
(e) Other
6 General Remarks
D Water Pollution
1 | Source & processes of Water Pollution _
including raw water treatment if any ]
2 No. of outlets for discharge of effluent : | Domestic:
' Trade:
3 Quality of Effluent in KLD : | Domestic: |
Trade: ‘
!
4 Status of Effluent Treatment Plant (ETP)/ :
Sewage Treatment Plant (STP) |
STP ETP

(a) Required or Not

(b) Installed or Not :

(c) Detail of STP/ETP Provided (if required) | : '
with detail of all components and |
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP : |
Satisfactorily : .

(f) Whether provided online chemical |
dozing system/pH meter. . |

5 Mode of Discharge of effluent Domestic:
Trade: "
. - - T .

6 Name of Water recipient body if any 1 ~ /
T’mcase effluent is discharged for | : /
percolation/ Irrigation purpose with o

——— 1 |Jusfification for ifs J00% ufmzation. |}

rEl Statll_ls c;f‘ 7LD as per CPCB directions if : 7 |
applicable. T : .

Tmr provided flow meters on outlet & : 7
inlet of ETP/STP e

10 | Whether provided separate electricity meter on
ETP/STP

I \
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f 11 Whether maintained Log Baok for consumption [ -
) of Electricity/Chemicals/Quantity of effluent. | .
| 12 Status of online monitoring system, if
| applicable.
’ 13 General Remarks. . / J
S — e ————— |
E Hazardous Waste—Management.— —— : _
; 1 CaltEgory of Hazardous Waste generated as per | : [
| rules
FEE —
ype & Qty. of Hazardous Waste generated - (i) Incinerable
(ii) Recyclable
\ (iii) Disposable
For landfill .
. : (iv) Total :
3 Stock-Pile Quantity of Hazardous Waste
- ’ I
4 Mode of Disposal & treatment of Hazardous : i
Waste
5 Size of Hazardous Waste storage site : / |
|
|
6 Display Board for Hazardous Waste at Factory :
Gate Provided or not .
7 Whether agreement made with the service : [
provider for disposal of hazardous waste (if yes, '
give detail with validity) \
8 Details of Hazardous Waste transported to ( ]
| service provider
F Hazardous Chemicals Handling & Management and PLI Act, 1991
fad
E List & Qty. of Hazardous Chemical handled & : ]
‘ used (if any) with threshold quantity I '
| 2 Whether prepared on site emergency plan and | : / B
;' taken Insurance policy under PLI Act, 1991, e
3 Name of insurer agency with date & validity of | : /
' policy .
4 Whether Hazardous chemicals handling & g / |
storage facility is jdequate l
B 1
5 Remarks 40 QW\ M Uu_d {OLLM(! (& leg@(l l
, P f |
L Joart'a -8 1 -
I ST Moy o W
signature of the representative of the unit Signature of'ihhe
Name Designation & Address inspection Officer/Officers of the
Board who conducted
. B i ~ Name & Designation
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l2y=8Shankar Vihar Main Marg B vana 122006,

de 7/6.998800°

7.2022 ALTITUDE 165
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HARYANA smT%@@UTuom CONTROL BOARD
|

SPOT INSPECT

Name & Address of the unit

fmail id of the unit/occuplier
Telephone No

Fax Nos.

Date & Time of Inspection

ORT OF THE INDUSTRIES

seation ™ 2090 4o 4 gpe”

£
76°59'2%. 679

spli 1 Avg 2

ate Ini :
CTm gojrl\'utnri‘tl: : Red / Orange / Green
ype o 8 H 17 Cat. /Seriously Polluting/ others

Size of unit based upon investment cost of
plant & Machinery
Name of the representative of the unit with

Designation present at the time of the inspection T)\_n v
Name of the Directors/partners/Proprietor/ :
Manager / Occupier etc. Uw:('

Detail of products / by product manufactured

Large / Medium / Small

(with capacity of installation & guantity per annum) - (_ pL»b"{‘GJ I"TL'- ﬂ'ff?: rJ-‘Lo/J

Detail of Raw Material used (with quantity per
annum)

Manufacturing Process (in brief}

Detail of Machinery installed involving polluting
Process

Date of Commissioning of the unit

Status of Consent to Establish

Status of Consent to Operate

Status of Authorization under HWM Rules

Air Pollution

Sources of air emissions from process of unit including:
Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.

Status of online monitoring System (Stacks/AAQ)

If applicable

Details about deviation in the details/ stack of Air
emission Jtype of fuel if any already provided to Board
Detail of Stacks / Chimneys / Vents

Whether Height of all stacks / Chimneys as per norms:
Capacity of D.G. Sets

Stack height of D.G. Sets above programme and
Whether as per norms

Status of Acoustic Enclosure on D.G. Sets

Noise results of DG Sets Monitored during mspechon
Type of Quantity of Fuel used

{Separate for each source)

Status of Air Pollution Control Devices (APCD)

(a) Required or Not

(b) Provided or Not

(c) Detail of APCD provided with detail of all Components:
(d) Whether Structurally adequate or Not :
(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet:
Scrubber

Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD.

Detail of treatment of effluent in case of wet scrubber:
& its mode of disposal.

Whether provided Sampling arrangements on all
Stacks / Chimney including DG Sets.

General Remarks

Annexure-A

Water Consumption iﬂmu szﬂ&"-ﬂij e

Sources of water supply

Detall of measuring devices provided if any such as flow: oJ U u ﬁ

Meters, V-notch etc,

Whether measuring devices has been sealed

Whether maintained the log book for supply of water:
From all sources & consumption for various uses.
Detail of Water Consumption per day / month

(a) Domestic Purpose

(b) Boiler / Cooling ]
(c) Industrial use (Easily Biodegradable) 1
(d) Industrial use (Non Easily Blodegradable) !
(e) Other s
() General Remarks

.No. 2



D. Wwater Pollution

1. Source & processes of Water Pollution including raw I 89

Water treatment if any

rJ

No. of outlets for discharging of effluent
3. Quantity of Effluent in KLD

4. Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)
(a) Required or Not
(b) Installed or Not
(c) Detail of STP/ETP Provided (if required) with
Detail of all companents and technology used
(d) Whether structurally adequate or not
(e) Whether operating STP / ETP Satisfactorily
(f)  Whether provided online chemical dozing system/
pH meter
5. Mode of Discharge of effluent

6. Name of Water recipient body if any

7. Detail of land in case effluent is discharged for
Percolation / irrigation purpose with justification for
Its 100% utilization.
Status of ZLD as per CPCB directions if applicable

9. Whether provided flow meters on outlet & inlet of
ETP /STP

10. Whether provided separate electricity meter on
ETP/STP

11. Whether maintained Log Book for consumption of
Electricity / Chemicals / Quantity of effluent.

12. Status of online monitoring System, if applicable

13. General Remarks

E. Hazardous Waste Management

1. Category of Hazardous Waste generated as per rules :

2. Type & Qty. of Hazardous Waste generated

Stock-Pile Quantity of Hazardous Waste

Mode of Disposal & treatment of Haz. Waste

Size of Hazardous waste storage site

Display Board for Hazardous Waste at Factory Gate
Provided or not

7. Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity)

o new

8. Details of Hazardous Waste transported to service provider

=om

List & Qty. of Hazardous chemical handled & used

(if any) with threshold quantity

2. Whether prepared on site emergency plan and taken
Insurance policy under PLI Act, 1991.

3. Name of insurer agency with date & validity of policy:

4. Whether Hazardous chemicals handling & storage
Facility is adequate.

5. Remarks:-

Signature of the representative of the unit
Name :

Designation :
Address :

Tow 4 v Jaﬁy | mda
Domestic : uw{ af Q/{‘:" M{; U
Trade
Domestic :
Trade
Domestic :
Trade :
(i} Incinerable
(i) recyclable
(iii) disposable
for landfill
(iv) Total
T s v dig irshy 03

d Qlic gt (Pubprph dutad)

Hazardous Chemicals Handling & Management and PLI Act, 1991

7
Signature of the Officer / Officers
of the Board who conducted the Inspection

Name :
Designation :
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File No. HSPCB-260004/41/2021-Region Gur -
2397190(1)/2022/REGION GURUGRAM NORTHg iég{am North-HSPCB (Computer No. 333464) &

A

HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES
loug> 2% U722

A General Information of unit
(d 2 76988 7
T Name & Address of the Unit J '
1 UN-Nowed L ——
" - ‘f tf
DLIOUWQ)?MQ‘ v , Sec—(0 7,
C sl ¥ oo wn
2 Email ID of the Unit/Occupier <
3 Telephone Nos.
4 -Fax Nos.
5 Date & Time of Inspection
04[lo)/22d 1o aBA—

6 Category Unit . | Red/Orange/Green
7 Type of Unit : | 17 Cat./Seriously Polluting/Others
8 Size of unit based upon investment cost of : | Large/Medium/Small

Plant & Machinery
9 Name of the representative of the unit with

designation present at the time of the

inspection.
10 Name of the Directors /Partners/ Proprietor/

Manager/ Occupier etc.

111 Detail of products/by product manufactured :

(with capacity of installation & quantity per

annum)
12 Detail of Raw Material used (with quantity per | : |

annum)
13 Manufacturing Process (in brief) : /
14 Detail of Machinery g F
15 Date of Commissioning of the unit. . /

I ——————
16 Status of Consent to Establish : / £
—_——— ————— t
17__| Status of Consent to Operate : —
18 status of Authorization under HWM Rules,
R L \J

o S e, ‘487 =y

. o ———
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File No. HSPCB-260004/41/2021-Region Guruaram North-
2397190(1)/2022/REGION GURUGRAM NORTHg le.éﬁ th-HSPCB (Computer No. 333464)

N
B AirPollution /”””””/T
1 | Sources of air emissions fromms'smj
including fugitive emissions with type of
Boilers/Furness, capacity & stack height. ]
2 | Status of online monitoring System (Stack/AAQ) | ¢ —
if applicable I
~ [3 | Details about deviation in the details/stack of —=—
Air emission/ type of fuel if any already e
provided to Board. r_____,’/
4 Detail of Stacks/ Chimneys/Vents . SRS,
| o ]
5 Whether Height of all stacks/ Chimneys as per :
norms. __________________r____________-————'
6 Capacity of D.G. Sets -
e
7 Stack height of D.G. Sets above programme and
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets
9 Noise results of D.G. Sets Monitored during : /
inspection
10 Type & Quantity of Fuel used : /
(Separate for each source)
11 status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber 1
13 Whether maintained Log Book for consumption | :
of Electricity/ Chemicals/ Water for APCD /
T— Detail of treatment of effluent in case of wet : ]
scrubber & its mode of disposal. /
T Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.
16 General Remarks
%f Water Consumption F—— ]
=11 Sources of Water Supply
5 | Detall of measuring devices provided if any T e |
such as flow meters, V-notchetc.
3 | Whether measuring devices has been sealed bﬁ”“———x
] —
488
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File No. HSPCB-260004/41/2021-Region Gurugram North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH ié%

/ |

4 Whether maintained the log book for supply of Tf
water from all sources & consumption for
various uses. r

5 Detail of Water Consumption per day/Month : [
(a) Domestic Purpose ‘
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

(d)-Industrial Use (Not Easily :
Biodegradable) :
(e) Other
6 General Remarks : /
D Water Pollution / I
1 Source & processes of Water Pollution : o s
including raw water treatment if any
2 No. of outlets for discharge of effluent : | Domestic:
Trade:
3 Quality of Effluent in KLD : | Domestic:
Trade:
4 Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

: STP ETP

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical

dozing system/pH meter.

= Mode of Discharge of effluent : | Domestfe: =~ —— |

Name of Water recipient body if any

Detail of land in case effluent is discharged for
/ irrigation purpose with

percolation ‘ |
— jusflflcaflon for its 1007% utlllzatllcm. |
8 status of ZLD as per CPCB directions if : S—
applicable. |
Whether provided flow meters on outlet & _
inlet of ETP/STP
whether provided separate electr

ETP/STP — |

icity meter on
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of Electricity/Chemicals/Quantity of effluent.

Whether maintained Log Book for consumption

Status of online monitoring system, if
applicable.

N\

13 General Remarks, /’J
— Hazardou&WasteManagement— =i a
1
Category of Hazardous Waste generated as per /‘]
rules.
2 Type & Qty. of Hazardous Waste generated (i) Ingnerable
(ii) Regyclable
(ifi) Disposable
- Fof landfill
: (iv) Total
3 Stock-Pile Quantity of Hazardous Waste }
4 Mode of Disposal & treatment of Hazardous
Waste
5 Size of Hazardous Waste storage site
6 Display Board for Hazardous Waste at Factory
Gate Provided or not
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to
service provider
F Hazardous Chemicals Handling & Management and PL) Act, 1991
1 List & Qty. of Hazardous Chemical handled & :
used (if any) with threshold quantity
2 Whether prepared on site emergency plan and | : |
taken Insurance policy under PLI Act, 1991,
3 | Name of insurer agency with date & validity of | - |
policy.
4 Whether Hazardous chemicals handling & ]
storage facility is adequate
5 Remarks Uu.d -;ouud C'f@—iﬂ\ i
p )
d‘uo\unﬁ ud}wo{ 10~
signature of the representative of the unit
Name Designation & Address inspection
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FXHQ+PH4, Dhanwapur Village, Sector 104, Gurugram,
Haryana 122006, India

Latitude Longitude
28.47983166666667° 7/6.98858°
Local 10:20:26 AM Altitude 13.29 meters

GMT 04: 50 26 AM Tuesday 04.1.0. 2022




496 Sr.No. 3

f,'.
| oL BOARD
e HARYANA STATE pOLLUTION co.l:guimlf 5’/2
g <p0T INSPECTION REPORT OF THE Nz 828 ‘4'7 6 ¢
hp. 8322
E=76"ST g

A General information of unit A ﬁ
- B t
1 N;miv & Address of !hé unit : 1, W,{," §’: G LJ z
N

il Ib of the Unil)dccupiur |

' 2 Enim 1 N—
'3 _! T o . E—— i
| ——_—-————'_—___—__— |
14 Fax Nos. : o
'y | Date & Time of Inspection ———= T )’;’f{ 252 %
6 IEa'teg'or'y Unit . ed/O}pgefGreEn i
7 II'_rype'o_f' unit 17 Cat./Seriously Pollutrnﬁgafﬁ_e;r/
'8 ! Size of unit based J;;dr;_i}i;.vestment cost of : fa;g_é-fMed_ium/Sm}I/
9 [ :Err:eifnfszhrlgs::sentame of the unit with : (}] _4]9&:__ ? %*t»-:%
| ﬁi—?ﬁ:ﬂz:_ﬂ present at the time of the MJZ-&W Cxe ! "

N PR
10 | Name of the Directors /Partners/ Proprietor/ s on < £~ STF 'fum -~
| Manager/ Occupier etc. 7%.,.’-0{ M a} V228

I
{11 |‘ Detail of products/by product manufactured Ut B
(with capacity of installation & quantity per
~|annum)
12 | Detail of Raw Material used (with quantity per ’
| annum)
it ———

{13 Manufacturingpf-’—rocess (in brief)

14 Detall of_ Machmery
1

5 Date of Commissioning of the unit.

7 | Status of Consentto Operate

1 .
_ 18 Status of Aulhomauon under HWM Rules

i
i'
|
‘i' 16 Status of Consent to Establish
l
|




D e bk pnissions from pro
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Al Pollntion
coss ol unit

pve g Pt ive epissions with typo of

|

‘- Wollers /1 utnesy, capacity & stack helghts

| Hystem (Stac /ANQ)
Dt ol onling monitoringesy

iapphicable
L petalls abont devl
L AR s ion/ typo of
Cprovided o Woand,
\ Detall of Stacke/ Chimneys/Vents

atlon i the detalls/stack of
fuel I any already

i Whethet Helght of all stacks/ Chimneys as per
[ o
Capacity of DG, Sels

Stack hegght of DG, Sets above programme and

| %

W

whother as per norms, W
| Statos of Acoustie Enclosure on D.G. Sets

inspection

Type & Quantity of Fuelused
(Separata for vach source)

Status of Air Pollution Control Devices (APCD)
(0) Required or Not
(b) Provided or Not
() Dotall of APCD provided with detalf of
| Al Components,
| {d) Whether operating APCD Satisfactorily
| (¢) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case
ol wot scrubber

Whether maintained Log Book for consumption
of tlectricity/ Chemicals/ Water for APCD

Detall of treatment of effluent in case of wet
scrubber & its mode of disposal.

Whether provided Snmpll'ngrnrrnn[;cments on
all stacks/ Chemneys Including DG Sets.

General Remarks

Water Consumptlon

| Sources of Water Supply

Detall of muniu?l:iﬁ devices provided if any
such as flow meters, V-notch etc.

Whether measuring devices has been sealed

.




T o %498} |

whether maintained the log book for su;;pmf_—
water from all sources & consumption for
various uses.

Detail of Water Consumption per day/Month
(a) Domestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)
(d) Industrial Use (Not Easily
Biodegradable)
(e) Other

_—

General Remarks

Water Pollution

Source & processes of Water Pollution
including raw water treatment if any

No. of outlets for discharge of effluent

Trade:

Domestic:

Quality of Effluent in KLD

Domestic:
Trade:

status-of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

" (a) Required or Not

(b) Installed or Not
(c) Detail of STP/ETP Provided {if required)

with detail of all components and

technology used.
(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided onhne chemical
dozing system/pH meter.

STP

ETP

Mode of Discharge of effluent

Trade:

Domestic:

Name of Water recipient body if any

Detail of land in case effluentis discharged for

percolation/ irrigation purpose with
justification for its 100% utilization.

Status of ZLD as per CPCB directions if

applicable.

Whether provided flow meters on outlet &
inlet of ETP/STP

Whether provided separate electricity meter on
ETP/STP
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—— X
11| Wiether maintained (of Book for consumption [ | i Yot |l
| of Electricity/Chemicals/Quantity of effluent. J_ry%i' ﬁ‘ﬂ——}'f
12 Status of online monitoring system, if M‘&%‘J&ﬂ# ﬂ‘éy'
| applicable.
13 General Remarks.
L ’l%_,_nﬁé‘;;—— WS
s : Yhn
E Hazardous Waste Management U"‘“"{ - |
B o ’z/l__mf:g-_/f_"_“
1 Category of Hazardous Waste generated as per
rules. I
2 Type & Qty. of Hazardous Waste generated (i) Incinerable
(if) Recyclable
(iii) Disposable
For landfill
(iv) Total
3 Stock-Pile Quantity of Hazardous Waste /
@ | Mode of Disposal & treatment of Hazardous
Waste /
S Size of Hazardous Waste storage site /
6 Display Board for Hazardous Waste at Factory
Gate Provided or not /
7 Whether agreemént made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to
service provider /
F Hazardous Chemicals Handling & Management and PLI Act, 1991 /
1 List & Qty. of Hazardous Chemical handled & /
used (if any) with threshold quantity
2 Whether prepared on site emergency plan and /
taken Insurance policy under PLI Act, 1991.
3 Name of insurer agency with date & validity of Z
policy. / s
4 Whether Hazardous chemicals handling & v
storage facility Is adequate
5 Remarks
| )'
Mool
signature of the representative of the unit Signature of the
Officer/Officers of the

Name Designation & Address inspection

Name & Desugnation @

goard who conducted
Jafon \ \“J\ "w"‘

;’Z% 2
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E 27655 9. 13128

HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

A General Information of unit
——— 4 A )
1 Name & Address of the Unit Mg g—a’é]"‘“’q Vs
Yolf- D)’UHU‘"/)’”¢I
| Gury : 1 B R
2 Email 1D of the Unit/Occupier :
3 Telephone Nos. ?LILI7)—'7—0 Pl |
4 FaxNos. —_h*—i
5 Date & Time of inspection i } ’DI/ 1"'53"L‘/ o '—_E
6 Category Unit Red/Orange/Green _:
! 7 ! Type of Unit S e 17 Cat./Seriously P&Iruilng/Otiwess ;
l_— e o N . g .. a7 . e .
'8 Size of unit based upon investment cost of Large/Nedium/Smiall_— -
2 | Plant & Machinery : o PO LN RN,
E Name of the representative of the unit with I-Ql" Mglelh JLGM '
E i designaticn presert at the time of the o : o !
i | inspection. ' : !
i |
1 | ’ [ !
: 10 ‘ MName of the Directors /Partners/ Propriztor/ Sh. Mglutd Hgqmg '
j ' j Mznager/ Occupier ste. ' SN fg el i 1
: ] z - e e B i
i1 | Deteilof products/byproduct menufactured 1L Re-Amy ragdanp on 85|
I tvath capaciry of instaliation & quantity per Lo . 7 e :
annum) S - : . , A \0&) :
| 12 Detail of Raw Material used (with quantity per Tranmt, Wh -@LL?‘( e adee
l arnum) % Seda olafm;;«....h 27, I
5o i " praT : , " :
113 i MdnufacFu.rmg F?rocgss (in brief} | ety M}j ' !
| . SR | S A T
14 | Detaii of Machinery Yy m_ac;lwﬂ_)(_\;g % H—”‘*’L'y' ha a0y
15 . | Date of Commissioning of the unit. }'&”’"‘V UKG//. TQwS'-W)&J- &
16 Status of Consent to Esablich ~Net Gty g A
17 Status of Consent to Operate Hel™ &ty nasd/ : i
18 Status of Authorization undar HWM Rules. G\JK{' m\ ¥
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Air Pollution”

Sources of air emissions from process of unit
including fugitive emissions with type of
Boilers/Furness, capacity & stack height.

Status of online monitoring System (Stack/AAQ)
if applicable

Air emission/ type of fuel it any already
previded to Board.

Details about deviation in the delalls/stacT(-)ff;

Detail of Stacks/ Chimneys/Vents

Whether Height of all stacks/ Chimnevs as per
| norms.

i Cavpacity of D.G. Sets

i

| tack height of D.G. Sets above programme and
. whether as per nerms,

f Status of Acoustic ._nclo~ure cn D.G. Sets

1 _
! Neisa resuits of D.G. Sets Monitored during
_inspection '

S e

~atw s ot Air Poilution Contre! Devices APCD) & 4

j Tyoe & Quantny SF Fusl ulag
| ideparate vor 2uth souree)

z) Requir:wor Not

{b) Frovided or Not :

| {c) "Tetait of APCD provided w:th dr’fc\ln of
P ali Corinonents

(d) Whether operating APCD Sat:sfacton'y
(e) Whether operating APCD Satisfactorily

[y
N

cf wet scrubber

Whether provided separate flow meters in case | :

=
w

Whether maintairad Log Book for consumgtion
| of Electricity/ Chernicals/ Water for APCD

cr il . [

oy
s

Datait of trectment of efiluent in case of wet -

.i scrubber & its mode of disposal.

[y
(9]

—

all stacks/ Chemneys including DG Sets.

Whether provided Sampiing arrangements on . | :

‘ 16 General Remarks
C Water Consumption
1 Sources of Water Supply . g«,/;_,w(]
2 Detail of measuring devices provided if any A
such as flow meters, V-notch ete, 2
3 Whether measuring devices has been sealed I
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Whether maintained the log book for supply of

water from all sources & consumption for
various uses,

Detail of Water Consumption per day/Month
_layD0mestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)
AdYTndustrial Use (Not Easily
Biodegradable)
(¢) Other

S ——

General Remarks

Water Pollution

Source & pr?nc?sses of Water Pallutinn
including raw water treatment if any

] No. of outlets for discharge of effluent

Domestic:
Trade:

ur

Quality of Effluent in KLD

Domestic: .
Trode:

6 -1 4D

I

| Status of Effluent Treatment Piant (E7P)/
i Sewage Treatment Planit (STP)
|
i
]

\.-}(;{r:‘quz.rr_-d ot Mot
'b} Instalied orM

ic) Cetail of ST?/ET? Provided {if reguired)
vitth detdil of 2ll cocmponentsand

t technology used.

() Whether struciurally sdeguate o+ 1ot

(@) Whether operating STP/ETP
Satisfactorily

{f) Whether provided online chemical
dozing system/pH meter,

STP L7

wn |’

e e e e e =

Mode of Discharge of efiluent

Domestic,.  Seasdty

festv

()]

Nure of Water recipient body if any

Snow

~|

Detal! of land iri case effluent is discharged for
percolation/ irrigation purpose with
justification for its 100% utilization.

A

Status of ZLD as per CPCB directions if
applicable.

oy

Whether provided flow meters on outlet &
inlet of ETP/STP

At M4 be

10

Whether provided separate electricity meter on
ETP/STP

r\\ﬁ”‘méhtw
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- I
rll Whether maintained Log Book for consumption | NS
of Electricity/Chemicals/Quantity of effluent. ___’_,,__,_,—’——————x
12 Status of online monitoring system, if :
N R g e =
appiicable. o B - . —
13 General Remarks. : |
S —— —J
. | R —
E Hazardous Waste Management '
—~ T ] gt S
] 1 Category of Hazardous Waste gencraied as per Otedl B¢ )l
i ! rules. I | 2 AT T
| 2 Type & Qty. of Hazardous Waste generated - i) ncineyanie
| i) - Recy'lab'e
! 'r"r— Disposale
! For fandfil
i , {iv) Total L ]
il e IS e o S e IR i e
|3 i Stock-Pila Quantity of idzx tous Waste : » A” ot B |
[ - : SR S ST k_éi
4 | vicda of Disposal & frecimnint of Hazardaus .}“_,M .\f\* /?m\u'\ou qf :
| Wagte e o vl o1 L ___"1'
s l Size of Hazardous \Mosie sinvage st d At e :
T Gispiny Beard for Hasardois Waste éTrmm - ,.L,b . |
] Sete Frowvided or nui faga i ® i
7 t Whe har sareenant matle with the service : :Df-"""*]d _ff' ]1/0 \Ln.aT e\.,F t_
} neovide: Tor disposal of hazardous waste {if yes, | g
i, i_ jve detail with validity] ‘ —' et et £
5 ! Detais nf Hazardqus Waste transpored fo D I (1«.\{ M\M f - G%‘
[ | senvce provider
F Hazardous Chemicals Hunc\ixng & Management and PLI .~\ct 1‘)‘?1 : o :
M1 [Lit & Oty. of Hazardous Chemical handled & - |
| _ i used(irany) with threshold o quantity - ' g . -
‘:‘ £ , ‘rihatner prepared on siA emergency plen and: 5\}’0 - ;
. ___gf e Insurance policy under PLEASE 1994, L.oeY e, oo
l 3 | Name of insurer agzncy with date & v;l.d‘ty of 4 r 1
| peliey. o R
3 Whether Hazardour rhemwa}; hanfilmn : ,ﬂ - : ‘ 1‘
storage facility is adpquat? "’ 1
> Remarks T AT A

|
fe 8447 9065

Signature of the representative of the unit

Name Designation & Addifss inspection
H AL AR
o~

/ \
Si nature ofthe

Officer/Officers of the
Board who conducted

Name & Designation
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Compliance report of closure orders passed by

1))
/‘\\ Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State
‘gntrol Board, Panchkula vide H.O. letter No.

i (
Hl;;ilﬂu)léurpé/aﬁfm /rJS/f‘b‘ro’f-?‘?.z ..... dated Q}&r/ﬂ.hﬁzf under Section 33-A of
;t\:.'.l LI‘ f'l’cr’vﬁnmm and Control of Pollution) Act, 1974 & under section 31-A of Air
. i | of Pollution) Act, 1981 against
(Prevention ln:j 'C()ntro :
3-1/s.§a}‘f~ﬂ..f Mv.;.m.ﬁ.:ﬁ-l,-ﬂ&{rfk.‘L.D.‘aﬂ.w.urefrﬂ?f Guvgfravy
........................................................ , has been visited on /L!/QS/NI’QO close

down the above said unit by the following officers/ officials:

L\/)«éﬂ G\W(z -C*-'\emlvhf L'
. Ko eler b.;ww/, Pe s
. ‘1"““/’“"“"' (e

Tt\f \C’\

2

]

The representative of the unit Sh. I”’!'Hé"qj‘ﬁ/[‘.} H’JPU’ ........... who is

present in person at site, has been intimated about the above said orders and copy of
the closure order has been delivered to him. After giving a time for completion of
running process the unit has been closed by sealing its plant and machinery ard
D.G. Set as per detail given below:

1. Wik waliwg 03 Nog T 5] J—u....ff(v
2. TawLlv Xy & Aleg

dva 24y e
3 /;236.-:& (5).§Kuﬁ) A Q*ﬂf-m«m Xakpdos .

4 M olech4harna, (o ‘gu\ﬁ
Sh. IW”I’W ﬁfa‘;ﬁd,lk‘r ....................... the representative of the unit
Lt

who was present &t the time of sealing and closing down the unit has not shown any
stay orders of any court of Law in this regard. However the industry remains in the

Possession of its owners, They will be themselves responsible for watch and ward of
the industry.

N

¢
Ly QU«W&:L’\ ° mﬂ;} (349.‘— £ ‘
Sig. of Represe hfﬂiﬁﬁ; . ﬂn Lashs

2 t ﬁ Signature of Officer of HSPCR

23 Ch 17 i k]
o 9Goyy/g
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HARYANA STATE POLLUTION CONTROL BOARD
/ SPOT INSPECTION REPORT OF THE INDUSTRIES

/ A General information of unit

'lm N

- mmum—\"*mu
Telephone ot 9555219513
FoxRon. : |

ST I

7| Typeot Unit

—
3
bl

| Plant & Machi
s n...-un-mm-..m T Bl
1 froansrmin Sn 7”"1 Al i
o] e L
l Manager/ Occupier etc. S Z“"’)
| b st pradactoy product mandfacired
Y I mu:’m,,mwnom— »,'1"'11 ?‘T
oo —
o Raw Miserialvied th quanty pe [
g oo 0 ae Te
- g
- ﬂu.)z\-,a kg .yly

4__.

e =
Commissioning of the unit

iy ; et ntl..nm
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B AirPollution

Sources of air emissions from process of unit
including fugitive emissions with type of

lmuummw(m/um 1

|3 | Details about deviation in
A emison) type of e anyshasdy

T Whether eight o ail stacks/ Chimneys a3 per

norms.
Capacity of 0.G. Sets.

SHE A0 Ses v pregamne 3 |
| whetheras,

S of Acousic Enconrs o7 5.8 50

Woise results of D.G. Sets Monitored during.
inspection

© wa»m.mumaua
Componens.
ol e et operaing APCD Satisactory

_(e) Whether operating APCD Satsfactorly
ether provided separate flow meters in case

o Electricity/ ‘Water for APCD. nA

muummmthmum N
N
Yd

‘
e

" Water Consumption

I
Sources of Water SUpPIY

L

Getailof messuring devices provided il amy
rs, V-notchetc.
ring devices has been sealed

[ Bucuell

N
Ne




| water from al sources &
| various uses.
5| Detail of Water Consumption p
| (o) Domestic
| (b) Boller/Cooling
(€) Industrial use (Easily Bodegradabie)
{d) Industrial Use (Not Easily.

Whelhe aniained e o ook o s f |
consumption for

ol ¢ tode Jflt

nent f any
2 [ No-of outlets for discharge of effiuent
e
13 Guaty of uent i KD Gomestic 75 KD
Tade g iy
Status of Efoent Treatment Plant (€TP1 B — 1
Sewage Treatment Plant (STP)
s |
o) Reauired or ot | ReaureX
ol imthelle oy

components and

|

|

| () isatedor

{€) Detail of w/m- provided (i v-w-e)
i with detail w all cor

|

|

|

dorir
s~ Mode of Discharge of effluent

+ Hame of Water recipint bo

| percolation/rigatr with
| uication for s oo uration

s | sk 210 a5 per CPC8 directions f

1 etail ofland in case ;ﬂl;ﬂi;iwﬁn;dl;t T




Status of online monitoring system, if
| applicable.

€ Hazardous Waste Management

11 Whether mm
of Electricity/Chemicals/Quantity of effivent.

Category of Hazardous Waste generated 3 per

|
"2 i'mlmv.dwwmm T incinerable —
| (i) Disposable
For andti
{v) _ Total J

3| Stock-Pie Quantity of Hazardous Waste

i !/

[ Wiode o Oisposal & restment of Hazardous
Waste
$ [ Sie of Hazardous Waste storage site

T Displey Boardfor azardous Waste st Facory
Gate rovided o not

| b / {
olf avW!Fé{F‘Aqu

sk

Uit & Qiy. of Hazardous Chemical handied &

1 used (f any) with threshold quantity _
Whether prepredonsie emergecy sl od
sk e poley et AL U

onm-vrwmm weldtyel |

L mra!ehnvgnmg\“l' -
5 Remarks

Name & Desgnation



Pollutio Con Board, anchkula _vid IIQ letter
Ws P( Q}Td—l\aﬁ\llv)aﬁr' 3. 9‘§léLszd t%é% ...... ) = 1\01 .:)..thndcr Section 33-A of
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Compliance report of closure orders passed by
Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State
No.

Water (Prevention arid Control of Pollution) Act, 1974 & under section 31-A of Air
i - i ’ 1 against
(Prevention and Control of Pollution) Ac_‘t 198 g
M/s.... S RINE WA SH NG, M. Fo . AN, wh Pu A 2045
....... Dnla M T uEMYy.C.00 07, has been visited on l_H},),I]_,__ to close
down the above said unit by th following officers/ officials: D
fr Va (

C)/iél'\af’}h,@ﬁﬁ_ ,MOU"G,
(’}'ﬁb\l-i P f}f:r:_

Lol S A

r L ‘}‘ s.f
The representative of the unit Sh. NO J. :2;’.1" ;. 5.'.(1)?:4.)7’.!4.' ......... who is
present in person at site, has been intimated about tHe above said orders and copy of
the closure order has been delivered to him. After giving a time for completion of

running process the unit has been closed by sealing its plant and machinery and

D.G. Set as per detail given below: c/(
. J/Ht Uﬂ"'}- Nas bem dl-ézlmnﬂa( 4} fo—
2. & e The cgme Wos CCFZJJ SN L/
N ‘ﬂq: 0“\(&}\1301”3, PFUVHS‘AB Neplu 'OF)Q(CQ e
4. L rgh BN - 05
Sh. ..,M.Q...Cﬁ.)?.f‘..c ﬁ*ﬂ,‘a}ﬂ/(m?\ tit‘e-}l'\e\prcsentative of the unit

who was present at the fime of sealing and closing down the unit has not shown any
stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of
the industry.

1,

2

3

N (4

(IMPRESSION OF SEAL USED)

3.
Sig. of Representative of the Unit Signature of Officer of HSPCB
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2 Dhanwapur Vlllage Sector 104 Gurugram, Haryana 122001,

Q’{ | © GPs Mcp
i

India
Latitude Longitude
28.47893046° 76.98852641°
Local 02:14:10 PM Altitude 13.29 meters

GMT 08:44:10 AM Monday, 14.11.2022
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2 Dhanwapur Viliage Sector 104 Gurugram Haryana 122001,

India
Latitude Longitude
28.47890795° 76.988526°
Local 02:14:01 PM Altitude 13.29 meters

GMT 08:44:.01 AM Monday, 14.11.2022




CLOSTRE ORDER

{ '@ GPS Map

2, Dhanwapur Village, Sector 104, Gurugram, Haryana 122001,
India

Latitude Longitude

28.47893276° 76.98852868°

Local 02:14:07 PM Altitude 13.29 meters

GMT 08:44:07 AM Monday, 14.11.2022
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10.

11.

12,

13.

14.

HARYANA 5TA534LUT|ON CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

General Information of unit
Name & Address of the unit

Email id of the unit/occupier
Telephone No
Fax Nos.
Date & Time of Inspection
Category Unit

Type of Units
Size of unit based upon investment cost of

Plant & Machinery
Name of the representative of the unit with
Designation present at the time of the inspection
Name of the Directors/partners/Proprietor/
Manager / Occupier etc.

Detail of products / by product manufactured

(with capacity of installation & quantity per annum)
Detail of Raw Material used (with quantity per
annum)

Manufacturing Process (in brief)

Detail of Machinery installed involving polluting
Process

Date of Commissioning of the unit

Status of Consent to Establish

Status of Consent to Operate

Status of Authorization under HW M Rules

Air Pollution

Sources of air emissions from process of unit including:
Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.

status of online monitoring System (Stacks/AAQ)

If applicable

Details about deviation in the details/ stack of Air
emission /type of fuel if any already provided to Board.
Detail of Stacks / Chimneys / Vents :
Whether Height of all stacks / Chimneys as per norms:
Capacity of D.G. Sets

Stack height of D.G. Sets above programme and
Whether as per norms

Status of Acoustic Enclosure on D.G. Sets :
Noise results of DG Sets Monitored during |nspect|on
Type of Quantity of Fuel used

(Separate for each source)

Status of Air Pollution Control Devices (APCD)
(a) Required or Not
{b) Provided or Not

(c) Detail of APCD provided with detail of all Components:

(d) Whether Structurally adequate or Not

(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet
Scrubber

Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD.

Detail of treatment of effluent in case of wet scrubber:
& its mode of disposal.

Whether provided Sampling arrangements on all
Stacks / Chimney including DG Sets.

General Remarks

Sources of water supply

Detail of measuring devices provided if any such as ﬂow'
Meters, V-notch etc.

Whether measuring devices has been sealed :
Whether maintained the log book for supply of water:
From all sources & consumption for various uses.

Detail of Water Consumption per day / month

{a) Domestic Purpose !
(b) Boiler / Cooling :
(c) Industrial use (Easily Biodegradable) 1 H
(d) Industrial use (Non Easily Biodegradable) -
(e} Other :
(f) General Remarks :

99 - UF7 £49°
76 . qaLs £3¢°

w1128 3.

Red / Orange / Green
17 Cat. /Seriously Polluting/ others

Large / Medium / Small
Tave 11 ) Mﬁ

Ot of uicmtﬁ q?‘fct/w()

Annexure-A

Sr. No.5
(%)



[ Y

m_qa‘,

¥ el

1

D. Water Pollution 53 5 eyt 14
1. Source & processes of Water Pollution including raw - —
Water treatment if any Uw‘(
2. No. of outlets for discharging of effluent
3. Quantity of Effluent in KLD Domestic :
Trade
4. Status of Effluent Treatment Plant (ETP)/ :
Sewage Treatment Plant (STP)
{a) Required or Not
(b) Installed or Not
(c) Detail of STP/ETP Provided (if required) with
Detail of all components and technology used
(d) Whether structurally adequate or not
(e} Whether operating STP / ETP Satisfactorily
(f}  Whether provided online chemical dozing system/
pH meter
5. Mode of Discharge of effluent Domestic :
Trade :
6. Name of Water recipient body if any :
7. Detail of land in case effluent is discharged for
Percolation / irrigation purpose with justification for
Its 100% utilization.
8. Status of ZLD as per CPCB directions if applicable
9. Whether provided flow meters on outlet & inlet of
ETP/STP
10. Whether provided separate electricity meter on
ETP/STP
11. Whether maintained Log Book for consumption of
Electricity / Chemicals / Quantity of effluent.
12. Status of online monitoring System, if applicable
13. General Remarks
E. Hazardous Waste Management
1. Category of Hazardous Waste generated as per rules :
2. Type & Qty. of Hazardous Waste generated : (i) Incinerable
(ii) recyclable
(iii) disposable
for landfill
(iv) Total
3. Stock-Pile Quantity of Hazardous Waste
4. Mode of Disposal & treatment of Haz. Waste
5. Size of Hazardous waste storage site
6. Display Board for Hazardous Waste at Factory Gate
Provided or not
7. Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity)
8. Details of Hazardous Waste transported to service provider

F. Hazard Chemicals Handlin Man

1.

List & Qty. of Hazardous chemical handled & used

(if any) with threshold quantity

Whether prepared on site emergency plan and taken :
Insurance policy under PLI Act, 1991.

Name of insurer agency with date & validity of policy:
Whether Hazardous chemicals handling & storage

Facility is adequate.

Remarks:-

b

Signature of the representative of the unit =

Name :

Designation :

Address : Design

al iy

Designation :

< (Platproph <fletlec)

Signature of the Officer / Officers
of the Board who conducted the Inspection




FXHW+4J6, Dhanwapur Rd, Ram Vihar,
Sector 104, Gurugram, Haryana 122001,
India

Latitude Longitude

28.477668° 716.996622°

LOCAL 14:10:589 THURSDAY 11.02.2023
GMT 08:40:59 LTITUDE 184 METER
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HARYANA ST/ UJON ITROL BOARD
SPOT INSPECTICR RE OF INDUSTRIES
A General Information of unit
T | Name & Address of the Unit ™o <5 WAk, D-Gu
Qovn NiLar | Dhomoapun
Crisimenan.
2 ‘Email ID of the Unit/Occupier
3| Telephone Nos. Q26 o 1AL
T [FaxNos
S| Date & Time of Inspection (R
& | Category Unit Red/Orange/Green
.
7 Type of Unit 17 Cat /Seriously Polluting/Others
=
s
Plant & Machinery
9 Name of the representative of the unit with [ L, SuDunefser
designation present at the time of the ahy Sep
inspection.
10| Name of the Directors /Partners/ Proprietor/ SETRST 6, (e
Manager/ Occupier etc.
T4 | Detal of products/by product manufactured i thaa Jeams
(with capacity of installation & quantity per
annum)
12 omne'fmmmmmm(»{pquamnym JEnT Ochoans, senip
annum) 0
13 | Manufacturing Dmu:s(iwkﬂ Loand g Qes
14__| Detail of Machiner ol Vs Mae,
15 Date of CommisioringoT e I or|aent
16 | Status of Consent to Establish Nov  obumned
17| Status of Consent to Operate —=- |
18 ‘Status of Authorization under HWM Rules.

Y




B AirPoliution
T [ Sources of air emissions from ofunit
including fugitive emissions NA
ity & stack height.
7| St onine mtorg Systen (1) a
u :ppl icabl ™~
3 —
A emlsmn/lvmoﬂﬁm ifany already NA
4| Detallof Stacks/ Chimneys/Vents Ove Nes 04 cortoae
S| Wher o sk ey s No
T TGivoroG Gt von
7 | Stack helght of D.G. Sets above programme and '
whether as per norms No
& | Status of Acoustic Enclosure on D.G. Sets [
S| Noise results of D.G. Sets Monitored during -
Inspeciion ™ U,L.u} (sovad)
10| Type & Quantity of Fuel used R §
(Separate for each source) Dicaes | leebicy
1| Status of AirPollution Control Devices (APCD)
(2) Required or Not \
(b) Provided or Not
(e Demlof AP e with derof NA
all Compor
(@) Whether operating APCD Stisfactorly )
(e) wi
12| Whether vmvlded separate flow meters in case P
of wet scrubber ™
13| Whether maintained Log Book for consumption N ‘
of Electricity/ Chemicals/ Water for APCD. °
18| Detailof treatment of effluent n case of wet R
scrubber & ts mode of di
T5 | Whether provided Sampling arrangements on ~
all stacks/ ©
16| General Remarks
© Water Consumption
T | Sources of Water Supply Looewsn
2| Detail of measuring devices provided f any e

such as flow meters, V-notch etc.

Whether measuring devices has been seaied

NO




—rermeegEocor sl of

v:a\ervmm all sources & consumption for

Goyimonth
2 Soneiconi
O et use Easy Biodegradabiel

LIERTENY

EEAUAN

1| Source & processes of Water Pollution
Including raw water treatment f any

\azms\.\!.\a o) duny.

No. of outletsfor discharge of effluent

3| Quality of Effluent in KLD.

() Instaled or Not
(@), Detail of STP/ETPProvided (f requred)
‘with detail of all components.
‘technology used.
(d) Whether structurally adequate or not.
(€) Whether operating STP/ETP
[ ettt
() Whether provided online chemical

5o
& [ Status of Efluent Treatment Plant (ETF)/
Sewage Treatment Plant (STP)
[
e
(a) Required or Not \1. owiyd

¢ he» ngtoded € p -

NA

!

Ne
\

5| Mode of Discharge of effluent

o
Trade:  Selsw

& | Name of Water redpient body if any

~n

7| Detail of land lnu«dﬂmmdmﬂedh’
percolation/ irrigation
unmuum for e 100% uiston

® | Sutus o 21D a5 per CPCB irectons
-nplnnte

9| Whether provided flow meters on outiet &
inlet of ETP/STP

~NA

ETP/STP.

‘Whether provided separate electrcity meter on | 1

NR




Whether maintained L
of lecticty/

Status of onlne monitoring system, i

og Book for consumption

“Category of Hazardous Waste generated as per .
rules.

Type & Qly. of Hazardous Waste generated Tncinerable

Disposable
For landfil

Stock-Pile Quantity of Hazardous Waste

il S
5
[ it
e T o
o
CEEE—— =
e
S

T |

vt

e
i

i
3

‘Whether Hazardous chemicals handling & I
storage facilty Is adequate

Signature of the representative of the unit

" X . e
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File No. HSPCB-260001/137/2022-Region §#4ram North-HSPCB (Computer No. 781545)
2116915(1)/ 2022/ REGIONCGHRSIRANCHOBort of closure orders passed by

Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State

Pollution Control Board, Panchkula vide H.0. leltelr No.

WePCRneAseek | eanliel s G1...dated .©7).:0%.. 222k under Section 33-A

of Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of' Air

(Prevention and Control of Pollution) Act, 1981 against
Mfs..S.-.S..-..k.asrah,s.....,..D..-...G..‘s.,..@ﬁmw.'\hqn.,...hh?mwwu, Qurarom -

. has been visited on _\¢-6-2 1 fo close

..............................................

A pPenL Yuwmen, S0
Mukaw €.n .

1
2
3' s

4 DQ‘-&" \-..b\-.gt i \5}\'\1%

The representative of the unit Sh. N2.11508m, = %?vwm&fff ....... who
is present in person at site, has been intimated about the above said ordgrs and
copy of the closure order has been delivered to him. After giving a time for
completion of running process the unit has been closed by sealing its plant and
machinery and D.G. Set as per detail given below:

1. \-‘QC"-&\«:\—@G Al
3.
DS S
4,
sh. Mi\cana, g‘*?'-’“ﬂ‘mr ................ the representative of the unit

who was present at the time of sealing and closing down the unit has not shown any
stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of

the industry.

- YA ac s
1 Lo N:.Lu‘-a

2. 'D'Y\‘é,(zl_‘_ i :."-.\‘
3. D-4.8U- 2 S0

(IMPRESSION OF SEAL USED)

C
{77 GIe =y

Sig. of Representative of the Unit Signatu : : f HSPCB

39607u5s1)
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" HARYANA ST/ o 'ROL BOARD
SPOT INSRECTIOJ) REPOR] ousTRIES

A General information of unit f-28-479 9ss, L"?" 76993352
T [ Name & Address of the Unit T ontas Cniepicn
%
Dhan wapl Nene & eedlnoy, mM
2 Email ID of the Unit/Occupier WM L ]
@ [5 | Telephonenos. 370885 -
T | FaxNos. CoA—
5| Date &Time of Inspection BEGIE
6 | Category Unit + | Rea/orpi/Grcgoe
@ 7 [T + [ 17 Gt Seriousy Polluting/Othgrs
8 Size i
Plant & Machinery
s v f e i +[Sh chomdan. Kuma?’
fesignation present at the time of the
inspection. oL
10| Name of the Directors /Partners/ Proprietor/ | : | 3% - CAQudan [0y
® Manager/ Occupler etc. ocume,

1| Detail of products/by product manufactured | © |Jezn, (000
(with capacity of installtion & quantity per 7

annum)
12| Detail of Raw Material used (with quantity per | : puu,r, +, Coap Fobic
annum) ¥
® 13| Manufacturing Process (in brief) [ Jeams
h 14__| Detail of Machinery [vahic mavhiu. dain., P
15| Date of Commissioning of the unit. : Y a
16 | Status of Consent to Establish T Net Ootens
T 17 - T —n —

18| Status of Authorization under HWM Rules. i




. : =7
1 [ Sources of air emissions u
2| Status of online monitoring System (Stack/AAQ)
if applicable
3
Alremission/ type of fuel if any already
4| Detailof Stacks/ Chimneys/Vents
5| Wether g of lstacks Chimneys 3 et
6 Cznmlynme Sets. {
7| Stack helght of D.G. Sets above programme and
whether as per norms. N
8 | status of Acoustic Enclosure on D.G. Sefs ~
5| Noise results o D.G. Sets Monitored during
inspection
10| Type & Quantity of Fuel used
(Separate for each source)
1| Status of Air Pollution Control Devices (APCD)
(a) Required or Not.
(b) Provided or Not
(©) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(€) Whether operating APCD Satisfactorily
2| Whether provided separate flow meters n case
of wet scrubber
13 | Whether maintained Log Book for consumption T
of Electricity/ Chemicals/ Water for APCD. Aeh
14| Detallof treatment of effluent in case of wet
scrubber & ts mode of disposal |
15| Whether provided Sampling arrangements on
alstacks/ !
16| General Remarks [
€ Water Consumption
T [ Sources of Water Supply 2 )
2| Detail of measuring devices provided f any “no
such as flow meters, V-notch etc.
Whether measuring devices has been sealed e




— g
4 Whether maintained the & ol o
wmrfmmall;cumes&c mYyoMor No
various uses.
5 Detai mw;urmmwmuym
(a) Domestic Purpose :
(b) Boller/Cooling \
(0) Industrial use (Easily Biodegradable)
@ i Muip Hoee
Biodegradable)
(e) Other
& | General Remarks
D Water Pollution
1 ‘Source & processes of Water Pollution Teoda e#uw
including r
7| No. of outletsfor discharge of effluent Domest
Trade: of
3| Quality of Effivent in KID Domestic: oo
R Trade: 4 kaa Ao
4| Status of Effvent Treatment Plant (ETP)/ po
Sewage Treatment Plant (STP) ETPu Ll-wmuk s
mot anstalld
st e
(a) Required or Not
(b) Installed or Not !
(c) Detall of STP/ETP Provided if required)
with detall of al components and
technology used. No ne
(d) Whether structurally adequate or not
(€) Whether operating STP/ETP
Satisfactor
(9 Whether providedonine chenical
5 [Mode niD!smiueszﬂuem Domestic: 60
- Trade: Qublr, Runee
v
|
7| Detal of land in case effiuent I discharged for | -
perclton igaton purpose I
Justification for s TOUK vl 2
8 | status of ZLD as per CPCB. direnkms i, WOk
applicable. \
9| Whether provided flow meters on outlet& | ¢ l
T0 | Whether provided separate electricity meter on 1y
ETP/STP




1| Whether maintained Log <on: n
R T 1
12| status of online monitoring s RYY
applicable. \I )
13| General Remarks. l
T Category of asrdous Wastegeersed s per -
2 wve & G- of Razardous Waste generated W incinerable
(i) Recyclable
(i) Disposable
For landfil
() Total
3| Stock-Pile Quantity of Hazardous Waste |
a Mode of Disposal & treatment of Hazardous ]
B Sq.e uf Hazardous Waste storage site 1
6 | Display Board for Hazardous Waste at Factory L
Gate Provided or not I
7 | Whether agreement made with the service
providerfor disposal of hazardous waste (fyes,
give detal with validity)
8 | Details of Hazardous Waste transported to T
F 1991
T Usta Qry. of Hazardous Chemical handied &
used (f any)
2| Whether prepared on site emergency plan and )
PLIAct, 1991.
37| Name of insurer agency with date & validity of !
licy.
4| Whether Hazardous chemicals handiing & I
5 | Remarks 1. Unik

it 4 T
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HSPCB-260001/164/2022-Region ram North-HSPCB (Computer No.
2121880(1)/2022/REGION GURUGRAM éﬂ. .

Compliance report of closure orders passed by
Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State
Pollution  Control Board, Panchkula vide HO. letter  No.
PR .eAener.! RRANSRLINERI .. o dated 6.2 0000, under Section 33-A

of Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of Air
(Prevention _ and Control of Pollution) Act, 1981

- Balady . entipaises . Dianleapur,. Qungeen
has been visited on \& -G~ to close

down the above said unit by the following officers/officials:

\Q-P‘”\“%\« Yuvran sc-R
Makan Q-8

il

2

3

; g Rrrow
R

The representative of the unit Sh. Clhordsn Q}—oe -

..................... VO L e i s WIS
is present in person at site, has been intimated about the above said orders and

copy of the closure order has been delivered to him. After giving a time for

completion of running process the unit has been closed by sealing its plant and
machinery and D.G. Set as per detail given below:

against

s

Loas\d wb T e o
e |

2
3.
4

the representative of the unit
who was present at the time of sealing and closing down the unit has not shown any

stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of
the industry.

(IMPRESSION OF SEAL USED)

Lo Juscdo s'9E
e,
Sig. of Representative of the Unit

Signat er o CB

51’\ CL"‘»ﬂLVY) ; /)j,or,v,

Loas [ resent.

2

Generated from eOffice by APARNESH KUMAR, SC B (GGN), SCIENTIST B, HSPCB on 15/07/2024 02:43 PM
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h—_‘___-—- t——
6 Category Unit :

A General Infnrmat!on of unit LCL&'. c‘\’@ I, ¥ 99.';7‘ va.'- 76 . ¢

1 Name o
: & Address of the Unit =

_____________‘\
4 Fax Nos, : S g T
-______\

5 Date & Time of Inspection i |

-_'___'—n—.._ [ —
7 Type of Unit :
8 Size of unit based upon investment cost of :

Plant & Machinery

S— ="
9 Name of the representative of the unit with :
designation present at the time of the
inspection.

Name of the Directors /Partners/ Proprietor/
Manager/ Occupier etc.

2 E Uit
mail ID of the Unit/Occupier il
— ,
3 Telephone Nos. [

— i
o?ojoc;/ao:m__
Red/O{a/ngefGreon

17 Cat./Seriously Pclluting/%ur{‘

Large/Medium/SrrJyw

She Senad Tioa———
Oyt

e Qung 73%
awyea

Detail of products/by product manufactured
(with capacity of installation & quantity per
annum)

Teans um_-.uy

Detail of Raw Material used (with quantity per
annum)

bta'ugz.“x, QOQP

Manufacturing Process (in brief)

— |

Detail of Machinery

[ Towm Weshae

15 Date of Commissioning of the unit.

Wco\\&f_ﬂmdﬂ:_,ﬂ*dﬁ e .

Ao

( 16 ) Status of Consent to Establish Not _U'b E‘ e, _'_____
r I_:{7 i Status of Consent td Operate — ——

18 ’ Status of Authorization under HWM Rules.

[

- 4 g - Ma- v ¥ 3 b T ) o Sy

T N P o A LA -
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B Air Pollution o
[1 Sources of air emissions from process 6f unit .
including fugitive emissions with type of
Boilers/Furness, capacity & stacktg:ight m% N. G Ao -
2 Status of online monitoring System (Stack/AAQ)
if applicable — NA —~
[3 | Details.about.deviationin the detalls/stack of | -
Air emission/ type of fuel if any already ] VD ey
provided to Board. = kil == - M~
4 Detail of Stacks/ Chimneys/Vents — | =
5 Whether Height of all stacks/ Chimneys as per ' — o]
norms. : NS pe Peg Nopn,
6. Capacity of D.G. Sets 75 &
; VA
7 Stack height of D.G. Sets above programme and
whether gs per norms. ¢ Not A pec Nor,
8 Status of Acoustic Enclosure on D.G. Sets P .
‘ CANNN O
{9 | Noise results of D.G. Sets Monitored during ’
inspection Ntﬂ~ PW'MW_J
10 Type & Quantity of Fuel used
(Separate for each source) g X§))
11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detall of
all Components.
(dj Whether operating APCD Satisfactorily A
(e) Whether operating APCD Satisfactorily N,
12 Whether provided separate flow meters in case
of wet scrubber /
13 Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD /
14 | Detail of treatment of effluent in case of wet /
scrubber & its mode of disposal.
15 | Whether provided Sampling arrangements on '
all stacks/ Chemneys including DG Sets. No
16 General Remarks
c Water Consumption

| Sources of Water Supplv

'Whether measurlng dewces“has been sealed -




e A
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4 Whether maintained the fog book for supply of
water from all sources & consumption for
various uses. .

= ND

(a) Domestic Purpose
- (b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

{ dJ;Indust:iaLUse{NotEasIh,l— ==

Dy | c

Biodegradable)
(e) Other

5 } Detail of Water Consumption per day/Month
‘ General Remarks

‘ 6

D Water Pollution

Source & processes of Water Pollution
including raw water treatment if any

=

2 No. of outlets for discharge of effluent

Domestic: — 1 Lo
Trade: O|

3 Quality of Effluent in KLD

Domestic: Ny
Trade: 2, ke

4 Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online.chemical
dozing system/pH meter.

E1p N Photalle D

STP ETP
M
ciiqii el —d

5 Mode of Discharge of effluent

Domestic: NIL-
Trade: —, /Sf.tb'bt_

6 Name of Water recipient body if any

\ oo

7 Detail of fand in case effluent is discharged for
perc_c_:lgt_i_c_)_n_/_ irrigation purpose with

Justification for its T00% utilization.

g Status of ZLD as per CPCB directions if .
| applicable; . g 2

ETP/STP

10 Whether provided separate electricity meter on




573

Whether maintained Log Book for consumption
of Electricit /Chemicals/Quantity of effluent.

ND -

status of online monitoring system, if

N &

applicable.
General Remarks.

— - ——Haza rdous Waste- Management

Category of Hazardous Waste generated as per

(Ure ol o—d)

rules.
Type & Qty. of Hazardous Waste generated

t
(iii)
) _

Incinerable
Recyclable
Disposable
For landfill
Total

Stock-Pile Quantity of Hazardous Waste

. No-

Mode of Disposal & treatment of Hazardous

' Mo.

Waste
‘ Size of Hazardous Waste storage site

N ©

Display Board for Hazardous Waste at Factory
Gate Provided or not

No

—

Whether agreement made with the service
provider for disposal of hazardous waste (if yes,

give detail with validity)

ND

service provider

‘ Details of Hazardous Waste transported to

No

Hazardous Chemicals Handling & Management and PLI Act, 1991

Whether prepared on site emergency plan and
taken Insurance policy under PLI Act, 1991,

Name of insurer agency with date & validity of
policy.-

List & Qty. of Hazardous Chemical handled &
used (if any) with threshold quantity
F

F Whether Hazardous chemicals handling &
storage facility is adequate

/5 [Remarks - et W(c&d &

™

@ "Slg \ture of the yor
offjeé‘r?ofﬁ‘c‘ér'srqf’the e
Board who ‘conducted

Baueen Kumay @r@

Name & Desugnatlon

\.U.E
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15
16

17
18

Sr. No.8 |
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HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT OF THE INDUSTRIES

General Information of unit

| Name & Address of the Unit

,J', A LF33) 7
76 93624
AT SN pesi G=fF

| |R,WA\IW bLG-"\L.v u’

“Email ID of the Unit/Occupier

Date & Time of Iﬁ;pe_ctgon

Telebhone NoS.

' Fa-x_Nos.

Category Unit -

Type of Unit

' Size of unit based upon investment cost of

_Plant & Machinery

IER—————

1
l \U\rwﬂ-——- - \
R qsso‘i“]
BEAEERE

- j - Red/bmﬁ/Green

I _{?_Eiat.)geriousiy Poll..-!'ngi(hhy/
Large_/m('imm/Srr/\_alrl/_ ]

Name ot the represerniatlve of the unit with
jesignation present at the time of the
inspection.

| l’éﬁ_ﬁl;?f:'r' R.;{H.,
I |S/L- /eaJu b?‘,y /D‘J{l_‘v

" Name of the D_iraor_s“/‘l-"'ﬁ'ners/ Proprietor/

Manager/ Occupier etc.

' Detail of products/by prodljct manufactured

(with capacity of installation & quantity per
annum)

" Detail of Raw Material used (with quantity per

annum)

! Manufamuhng Process (in brlel}

' [)_etéi_l of I_\nad;inery

" Date of Commissioning of the unit.

t

Status of Consent—lo-l_E;s_t_ainsh

Status of Consent 10 Operate
Slatus of Authorization under HWM Rules

.CL_&J‘L b?cﬁy-) frns/ P
She Svedt Tyap i Pt
ﬂu"\o‘ \.:'I-Va““a

‘m“'iu?d‘ff"’*“ T <

7m£»~u¥ew-5 \p pucdeiie ¥ 2np
prvw ¥62, | DG.ulp €2 kna .

o] M3 (ad MJJ«@
et ,d-f‘ GLW

N daed
PP

e S
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B Air Pollution ) B 3
[T Sources of air emissions from process of unit o |
' including fugitive emissions with type of ﬁ‘

Boilers/Furness, capacity & stack height.
‘? "Status of online monitoring System (Stack/AAQ) . |
| if applicable — ’
'3 Details about deviation in the details/stack of |
Air emission/ type of fuel if any already
| provided to Board. S -
a4 N Detail of Stacks/ Chimneys/Vents |
I 5 Whether Height of all stacks/ Chimneys as per ]
| norms. - 1
6 | Capacity of D.G. Sets d Kw N !
7 Stack hzight of D.G. Sets above programme and
whether as per norms. _
FS Status of Acoustic Enclosure on D.G. Sets “Vi i
9 Noise results of D.G. Sets Monitored during ,J\-f_ {P-M’\"rlw.ﬂ

inspection

10 _Typc & Quantity of Fuel used
| (Separate for each source)

11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not

(b) Provided or Not [ :

| (c) Detail of APCD provided with detail of

all Components.

N A

; (d) Whether operating APCD Satisfactorily
i ] (e) Whether operating APCD Satisfactorily ,
12 Whether provided separate flow meters in case
| of wet scrubber /
13 | Whether maintained Log Book for consumption
! of Electricity/ Chemicals/ Water for APCD / |
14 Detail of treatment of effluent in case of wet J
| scrubber & its mode of disposal. !
f 15 Whether provided Sampling arrangements on ]
I all stacks/ Chemneys including DG Sets. i [
16 ; General Remarks ‘
! . O L
C Water Consumption
|1 Sources of Water Supply 2 B R
g &ertad
? ' Detail of measuring devices provided if any P\\
| _|suchas fiow meters, V-notch etc,
| 3 Whether measuring devices has been sealed e T e

2




6

B
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| Whether maintained the Iog book for supply of
| water from all sources & consumption for
vVarious uses,

Detail of Water Consumptlon per day/Month
(a) Domestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)
_(d} Industrial Use (Not Easily
Biodegradable)
Other

(e)

—

General Remarks ‘ :

nNe

it = — A

-y ofprt |

!er'} = l‘f)

i ik

Water Pollutlon

including raw water treatment if any

Source & processes of Water Pollution | :

:r._E;IT:'eEi«"»'H

. No. of outlets for discharge of effluent

P O

‘ Quality of Effluent in KLD

|
\ ;

" Status of Effluent Treatment Plant (ETP)/

:‘ Sewage Treatment Plant (STP)

| &a}/@red or Not

(b) Installed or

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical
dozing system/pH meter.

" Mode of Discharge of effluent

Domest:c

Domestic: |

Trade: ]
Dcﬁe—n'fc'-'m "_r_'
Trade: ) !!

STP err

S .E\. —

Trade: _ Jomiwee

10

Name of Water recipient body if any

‘Detail of land in case effluent is discharged for
percolation/ irrigation purpose with
justification for its 100% utilization,

NS

Status of ZLD as per CPCB directions if
| applicable.

oo

Whether provided flow meters on outlet &
inlet of ETP/STP

Whether prowdod separate electricity meter on
ETP/STP

No

nNo |




e

(12

13

~

i . - — ————

S77

Whether maintained Log Book for consumption
' of Eleclncuty/Chermcals/Quantlty of effluent.

' T Status of us of online monitoring system, if
u.;pp'-canle e |

| General Remarks.

Hazardous Waste Management

" Category of Hazardous Waste generated as per
rules.

f\}pe & Cl_tv of Hazardous Waste generated

| Stock-Pile Oucnlity of Hazardous \ Waste

(i) Incinerable
_Li—" Recyclable
(iii) Disposable
For landfill

(iv) Total

L0

Mode of Drsoosal & treatment of H'-zardous
Wasin

Size of Hazardous Waste storage site

; Display Board for Hazardous Waste at Factory
Gate Provided or not

Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
. give detail with validity)

. Details of Hazardous Waste transported to
| service provider

Hazardous Chemicals Handling & M;n_z;éément and PLI Act, 1991

-

Uit &y, of Hazardous Chemical handled &
usen f any) with threshold quantity _
Whetner prepared on site emergency pla_n—ar;ci__
~taken Insurance pohcy under PLI Act, 1991.

' Name of insurer agency with date & \}Eﬁu?of
policy. . ..
Whether Hazardous chemicals handling &

- storape facility is adequate

fs«n—b/{

4 Sign atnﬁ_fthe

Officer/Officers of the
Board who conducted

Name & Designation

pd

—-q'
~ oW N
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-~ 26/1 0/2023 16- 1? '

Locatlon provider: Fuse
No street
Gurugram-122001

Haryan&

Indl‘j
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Compliance report of closure orders passed by
Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairman, Haryana State
Pollution  Control Board, Panchkula vide H.O. letter No.

93.9.993:.\.99.‘.\..\.3.’.’.\,.\.\.').-S.'.\.\.S.....dated 2177522 under Section 33-A of

Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of Air

: i Act,1981 against
Prevention and Contro of . Pollution 1981
%vir/es—$ SRemmT e T Re e i e Dhameecpos
i C\\ux..b.a—m—.\..- .................................. , has been wvisited on 2\-3-1\ to close
down the above said unit by the following officers/ officials:
1 QPC«J\%%L Courvron Se-Q
_2.'. Do*aéwm 1 D\
3. TAuvaa, B
4.
The representative of the unit Sh. \l‘bu. Padan 1 Pendra. who is

present in person at site, has been intimated about the above said orders and copy of
the closure order has been delivered to him.

After giving a time for completion of
running process the unit has been closed by sealing its plant and machinery and
D.G. Set as per detail given below: -

Loay Y Moo Whvo —~
O4q e . (YT oA

1 GNog
2
3.
4

Sh. P2\ DQ%GJ‘L J""‘*h""‘" the representative of the unit
who was present at the time of sealing and closing down the unit has n

- ot shown any
stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of
the industry.

1 Loa.g,\;b-ed acliie -6 Ne &
2. P& e - 6rs \cef
; e

i,_._ _1..,+:.L__ =

e ————

’

(IMPRESSION OF SEAL USED)

Signature %; %*cer of HSPCB
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Latitude Longitude

28.483255° J6:8588 /0™
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Godre] Summit , Towerill, \ FXMX+8VR,
Surat Nagar Phase " Sector 104,
Gurugram, Haryana ' 122006, India

Latitude Longitude
28.4833950° 764990 83 °
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File No. HSPCB—260001/154/20:&2’5—%@%671 %Wﬂgr&a—éﬂ?@mputer No. 790165)

204342;,/?2022,*REG|0N GURUGRAM NORTH

/

/
HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

Log- 98- 186750, Ong 1= T IO/
A General Information of unit ’

1 Name & Address of the Unit . |Sh~ee. Sy ViR

il ' ——— | |Khooa nO- 272 ,'_
ek chanal NQ@QA’ 6

\ 2 \ Email ID of the Unit/Occupier

\ 3 \ Telephone Nos. 1 QlloNTEF
4 Fax-Nos. —_
5 Date & Time of Inspection C 19y /9_5—/9’2_
i - Green
6 Category Unit 5 Red/O\ra/nge/
: i lluting/Ot
7 Type of Unit . | 17 cat./Seriously Polluting/ _/lwrs
8 size of unit based upon investment cost of . | Large/ Medium/SyIt/
Plant & Machinery .
9 Name of the representative of the unit with -| Lh- RQU Kbl bas
designation present at the time of the
inspection. oo or-
10 Name of the Directors /Partners/ Pre&iemr/ ;|84 2@ }(JJ mdr Dasy
Manager/ Occupier etc. o 2™
11 Detail of products/by product manufactured il :
(with capacity of installation & quantity per % 7 : I
annum) -
12 Detail of Raw Material used (with quantity per | : | J<=gws d’d‘“ﬁ
annum)

13 Manufacturing Process (in brief)

14 Detail of Machinery
15 Date of Commissioning of the unit.

16 Status of Consent to Establish
17 Status of Consent to Operate
18

Status of Authorization under HWM Rules.

LA AmRIESI L LA RA AR e R SRl SR T M I s s s



File No. HSPCB-260001/154/2022-Region gg@am North-HSPCB (Computer No. 790165)
2048424/2022/REGION GURUGRAM NORTH

B Air Pollution

1 Sources of air emissions from process of unit G’VVLJ/ -4 S&l*\
including fugitive emissions with tYP_e of
Boilers/Furness, capacity & stack height.
Status of online monitoring System (Stack/AAQ) N A —
\ if applicable
T Details about deviation in the details/stackof ;|- ¥ — 1\
- Air emission/ type of fuel if any already N
provided to Board. _
(4 \ Detail of Stacks/ Chimneys/Vents > Mabe g wy 06 Qo
(5 \Whether Height of all stacks/ Chimneys as per Neb oo Pec A) orny
norms.
[ 6 Capacity of D.G. Sets b6 \euh
7 Stack height of D.G. Sets above programme and
whether as per norms. Net So P Nogmg l
8 Status of Acoustic Enclosure on D.G. Sets ()WMM I
9 Noise results of D.G. Sets Monitored during N v 7 7o
inspection ot d})w M \}Uo‘j—
10 Type & Quantity of Fuel used
(Separate for each source) H“BD
11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily Sl g
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case \
of wet scrubber
13 Whether maintained Log Book for consumption \
of Electricity/ Chemicals/ Water for APCD
14 Detail of treatment of effluent in case of wet \
scrubber & its mode of disposal.
15 | Whether provided Sampling arrangements on \
all stacks/ Chemneys including DG Sets.
16 General Remarks {
C Water Consumption
—— "~ [1 | Sources of Water Supply o MM
(2 Detail of measuring devices provided if any — ND
such as flow meters, V-notch etc.
3 Whether measuring devices has been sealed et . !7J
b A
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Whether maintained the log book for supply of | :
water from all sources & consumption for —NQ~
various uses.
Detail of Water Consumption per day/Month :
(a) Domestic Purpose : /
(b) Boiler/Cooling :
(c) Industrial use (Easily Biodegradable) | & uLD
N \ - (d)-Industrial Use (Not Easily.

Biodegradable) : /
(e) Other

\i \ General Remarks
D

Water Pollution

=

Source & processes of Water Pollution : W %W o —

including raw water treatment if any
2 No. of outlets for discharge of effluent

Domestic: oo
Trade: Ol

3 Quality of Effluent in KLD Domestic: g©

Trade: & tD

4 Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP) L7P Qm.fqmﬁ
NSt -!mo‘q,US—J

STP ETP

(a) Required or Not

(b) Installed or Not :

(c) Detail of STP/ETP Provided (if required) | : \ l
with detail of all components and 2
technology used. o

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical

dozing system/pH meter.
5 Mode of Discharge of effluent

Domestic: P leg Leute o
Trade:
6 Name of Water recipient body if any - /

7 Detail of land in case effluent is discharged for | : [
percolation/ irrigation purpose with pryees s N
Justitication for its 100% utilization, ™ sl ‘
8 Status of ZLD as per CPCB directions if : g,
applicable. /

9 Whether provided flow meters on outlet &
inlet of ETP/STP

10 Whether provided separate electricity meter on | : /
ETP/STP

|

SN Q@ﬁbfe\ <]
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1 Whether maintained Log Book for consumption | : e
of Electricity/Chemicals/Quantity of effluent.

12 | Status of online monitoring system, if : ]
applicable. AN
\ 13 General Remarks. /

____E- Hazardous Waste Management ——— —— ———— — —
1 Category of Hazardous Waste generated as per
rules.
2 Type & Qty. of Hazardous Waste generated : (i) Incinerable
(ii) Recyclable
(iii) Disposable
- For landfill
(iv) Total
3 Stock-Pile Quantity of Hazardous Waste ) ’
4 Mode of Disposal & treatment of Hazardous - /
Waste }
5 Size of Hazardous Waste storage site ] _
6 Display Board for Hazardous Waste at Factory N OF 0
Gate Provided or not ]
7 Whether agreement made with the service :
provider for disposal of hazardous waste (if yes, /
give detail with validity)
8 Details of Hazardous Waste transported to /
service provider {
F Hazardous Chemicals Handling & Management and PLI Act, 1991
1 List & Qty. of Hazardous Chemical handled & :
used (if any) with threshold quantity /
2 Whether prepared on site emergency planand |: /
taken Insurance policy under PLI Act, 1991.
3 Name of insurer agency with date & validityof | : ISE
policy.
4 Whether Hazardous chemicals handling & : /
storage facility is adequate , : _—
5T Remarks - wndk Jound OP! 7@&%% bt
LSWhowt c:?E]Cm/iJm e} boor-<L.
S _' 0%
_{"m %“ e of the
signature of the representative of the unit oftiiar/Officers of the
Name Designation & Address inspection Board who conducted
AN |0 0 4747 Name & Designation
al D TS

L——d/_ :
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2111867(1)/2022/REGION @BHHFHYNMER FEport of closure orders passed by
Haryana State Pollution Control Board, Panchkula

In compliance of the orders passed by The Chairm
! an, H
Pollution Control Board, Panchkula vide H.O. alreyt?;a St;ge

Lg IN ;
Pf—&1.939.9.9.‘!-.}.9@.‘.‘..l_..l..‘?..l..l.'.?l.G.."?..........dalled AV6r 222 under Section 33-A
of Waterl(Preventlon and Control of Pollution) Act, 1974 & under section 31-A of Air
(Prevention and Control of Pollution) Act, 1981 against

M;’s.Shm.&\.‘SQA...\J.:.\Q-...m.%kl... e KBNS e, 2
Dauttedad . ‘A, Teclcckerd Nagam . Shas been visited on v Gley) to

oL _ M., - G e close
down the above said unit by the following officers/officials: ;

1. Flpcmhu:_n \e» s L

2.

,

4

| The representative of the unit Sh. S“JD\""“"‘:“‘-’“\C“' ............. who
Is present in person at site, has been intimated about the above said orders and
copy of the closure order has been delivered to him. After giving a time for

comp!etion of running process the unit has been closed by sealing its plant and
machinery and D.G. Set as per detail given below:

1. VWE Fourvd Adsreemtled Asom Yte ST -
2.
3.
4
sh. Shukbhem  Looz\w. the representative of the unit
who was present at the time of sealing and closing down the unit has not shown any

stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of

the industry.

1.

2. A

3. =y

A <A
wf

(IMPRESSION OF SEAL USED)

- .
oL
O H / Labora
Sig. of Representative of the Unit

Manars tad fram aMffica he ADADMECH KIIMAR S R fEAEMY SOIEMTICT B HSDCR An 1C/N7 43N24 N2 .44 DM
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e W | : ; ﬁ GPS Map Camera |

* Gurugram, Haryana, India

F-Block, Zara Aavaas, Shankar Vihar, Gurgaon Rural,
Gurugram, Haryana 122006, India

Lat 28.486801°
Long 77.001093°
15/06/22 12:50 PM

N ), N\



File No. HSPCB-260001/154/2022-Region rugram North-HSPCB (Computer No. 790165)

avaas
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SHREE SAI V.R. WASHI .

; n GPS Map Camera

Gurugram, Haryana, India

2539, Shankar Vihar, Daulatabad, Gurugram, Haryana
1220086, India

Lat 28.487118°

Long 77.00204°

15/06/22 12:48 PM
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whether 3 per
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‘Souree & processes of water ol
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Yes. give deal with salidity)
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A

HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

loug > 2% U722

Gérd%i-am North-HSPCB (Computer No. 333464) (19

A General Information of unit
(d 2 76988 7
1 | Name & Address of the Unit '
— Un- nowed g
" - [} tf
DLIOUWQ)?MQ‘ v , Sec—(0 7,
C sl ¥ oo wn
2 Email ID of the Unit/Occupier <
3 Telephone Nos.
4 -Fax Nos.
5 Date & Time of Inspection
04[lo)/22d 1o aBA—
6 Category Unit Red/Orange/Green
7 Type of Unit 17 Cat./Seriously Polluting/Others
8 Size of unit based upon investment cost of Large/Medium/Small
Plant & Machinery
9 Name of the representative of the unit with
designation present at the time of the
inspection.
10 Name of the Directors /Partners/ Proprietor/
Manager/ Occupier etc.
11 Detail of products/by product manufactured
(with capacity of installation & quantity per
annum)
12 Detail of Raw Material used (with quantity per -
annum)
13 Manufacturing Process (in brief) /
14 Detail of Machinery /
15 Date of Commissioning of the unit. /
[ ————
16 Status of Consent to Establish /
IS s —— [r
17__| Status of Consent to Operate —
18 status of Authorization under HWM Rules,
R NG

487

. - e —
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N
B AirPollution /”””””/T
1 | Sources of air emissions fromms'smj
including fugitive emissions with type of
Boilers/Furness, capacity & stack height. ]
2 | Status of online monitoring System (Stack/AAQ) | ¢ —
if applicable I
~ [3 | Details about deviation in the details/stack of —=—
Air emission/ type of fuel if any already e
provided to Board. r_____,’/
4 Detail of Stacks/ Chimneys/Vents . SRS,
| o ]
5 Whether Height of all stacks/ Chimneys as per :
norms. __________________r____________-————'
6 Capacity of D.G. Sets -
e
7 Stack height of D.G. Sets above programme and
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets
9 Noise results of D.G. Sets Monitored during : /
inspection
10 Type & Quantity of Fuel used : /
(Separate for each source)
11 status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber 1
13 Whether maintained Log Book for consumption | :
of Electricity/ Chemicals/ Water for APCD /
T— Detail of treatment of effluent in case of wet : ]
scrubber & its mode of disposal. /
T Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.
16 General Remarks
%f Water Consumption F—— ]
=11 Sources of Water Supply
5 | Detall of measuring devices provided if any T e |
such as flow meters, V-notchetc.
3 | Whether measuring devices has been sealed bﬁ”“———x
] —
488
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/ |

4 Whether maintained the log book for supply of Tf
water from all sources & consumption for
various uses. r

5 Detail of Water Consumption per day/Month : [
(a) Domestic Purpose ‘
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

(d)-Industrial Use (Not Easily :
Biodegradable) :
(e) Other
6 General Remarks : /
D Water Pollution / I
1 Source & processes of Water Pollution : o s
including raw water treatment if any
2 No. of outlets for discharge of effluent : | Domestic:
Trade:
3 Quality of Effluent in KLD : | Domestic:
Trade:
4 Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

: STP ETP

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical

dozing system/pH meter.

= Mode of Discharge of effluent : | Domestfe: =~ —— |

Name of Water recipient body if any

Detail of land in case effluent is discharged for
/ irrigation purpose with

percolation ‘ |
— jusflflcaflon for its 1007% utlllzatllcm. |
8 status of ZLD as per CPCB directions if : S—
applicable. |
Whether provided flow meters on outlet & _
inlet of ETP/STP
whether provided separate electr

ETP/STP — |

icity meter on

489
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of Electricity/Chemicals/Quantity of effluent.

Whether maintained Log Book for consumption

Status of online monitoring system, if
applicable.

N\

13 General Remarks, /’J
— Hazardou&WasteManagement— =i a
1
Category of Hazardous Waste generated as per /‘]
rules.
2 Type & Qty. of Hazardous Waste generated (i) Ingnerable
(ii) Regyclable
(ifi) Disposable
- Fof landfill
: (iv) Total
3 Stock-Pile Quantity of Hazardous Waste }
4 Mode of Disposal & treatment of Hazardous
Waste
5 Size of Hazardous Waste storage site
6 Display Board for Hazardous Waste at Factory
Gate Provided or not
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to
service provider
F Hazardous Chemicals Handling & Management and PL) Act, 1991
1 List & Qty. of Hazardous Chemical handled & :
used (if any) with threshold quantity
2 Whether prepared on site emergency plan and | : |
taken Insurance policy under PLI Act, 1991,
3 | Name of insurer agency with date & validity of | - |
policy.
4 Whether Hazardous chemicals handling & ]
storage facility is adequate
5 Remarks Uu.d -;ouud C'f@—iﬂ\ i
p )
d‘uo\unﬁ ud}wo{ 10~
signature of the representative of the unit
Name Designation & Address inspection

490
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FXHQ+PH4, Dhanwapur Village, Sector 104, Gurugram,
Haryana 122006, India

Latitude Longitude
28.47983166666667° 7/6.98858°
Local 10:20:26 AM Altitude 13.29 meters

GMT 04: 50 26 AM Tuesday 04.1.0. 2022




S

- 609

BOARD
HARYANA STATE POLLUTION CONTROL
SPOT INSPECTION REPORT OF THE INDUSTRIES [z, &
W
A General Information of unit
B 1 [ Name & Address of the Unit O pwevawed wd
- ) [d = 2% 479806
 — lol-l,.ﬂ") 76"?95‘?/? _
2 Email ID of the Unit/Occupier - /
3 Telephone Nos. /
|
4 Fax Nos. / :
5 Date & Time of Inspection
P 07/10/2%

6 Category Unit Red/Orange/Green
7 Type of Unit 17 Cat./Seriously Polluting/Others
8 Size of unit based upon investment cost of Large/Medium/Small

Plant & Machinery
9 Name of the representative of the unit with

designation present at the time of the

inspection. /
10 Name of the Directors /Partners/ Proprietor/

Manager/ Occupier etc.
11 Detail of products/by product manufactured

(with capacity of installation & quantity per

annum)
12 Detail of Raw Material used (with quantity per /

annum)
13 Manufacturing Process (in brief) /
14 Detail of Machinery : |
15 Date of Commissioning of the unit. /
16 status of Consent to Establish I
17 status of Consent to Operate ! |
18 Status of Authorization under HWM Rules. J




610

B Air Pollution
1 ISOUFCl‘Es of air emissions from process of unit
mc.iudmg fugitive emissions with type of
5 ggli?/ Furness, capacity & stack height.
: of online monitoring System (Stack/AAQ) J
if applicable
-3 LDfataﬂs_abauLdeniaﬂoan_thgdelaﬂsistack of -
Air emission/ type of fuel if any already
provided to Board.
4 Detail of Stacks/ Chimneys/Vents J
5 Whether Height of all stacks/ Chimneys as per )
norms.
6 Capacity of D.G. Sets )
7 Stack height of D.G. Sets above programme and !
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets f
9 Noise results of D.G. Sets Monitored during
inspection 7
10 Type & Quantity of Fuel used
(Separate for each source) I
11 Status of Air Pollution Control Devices (APCD) 1
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber
13 Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD
14 Detail of treatment of effluent in case of wet
scrubber & its mode of disposal.
15 Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.
16 General Remarks
C Water Consumption
1 Sources of Water Supply ‘
2 Detail of measuring devices provided if any \
such as flow meters, V-notchetc. | |
3 Whether measuring devices has been sealed ! \




Whether maintained the log book for supply of

water from all sources & consumption for
various uses.

Detail of Water Consumption per day/Month
(a) Domestic Purpose
(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)

Biodegradable)
(e) Other

General Remarks

—(d)_Industrial Use (Not Easily ———————

O’_G\

Water Pollution

Source & processes of Water Pollution
including raw water treatment if any

No. of outlets for discharge of effluent

Domestic:
Trade:

Quality of Effluent in KLD

Domestic:
Trade:

Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(a) Required or Not
(b) Installed or Not
(c) Detail of STP/ETP Provided (if required)

with detail of all components and
technology used.
(d) Whether structurally adequate or not
(e) Whether operating STP/ETP

satisfactorily
(f) Whether provided online chemical

STP ETP

dozing system/pH meter.

Mode of Discharge of effluent

Domestic:
Trade:

Name of Water recipient body if any

Detail of land in case effluent is discharged for

percolation/ irrigation purpose with s

Tustification Tor 1ts 100% Ut [ization.

status of ZLD as per CPCB directions If

Whether provided flow meters on outlet &

10

Whether provided separate

applicable. -

inlet of ETP/STP -
electricity meteron | :

ETP/STP
|




——————E —— Hazardous Waste Management ————— —

612

Status of online monitoring system, if
applicable. |

Wheth_;marﬁiﬁed ng Bodk_for co;\isun;pti_on” .

of Electricity/Chemicals/Quantity of effluent. | |

N

General Remarks.

1! 1 Category of Hazardous Waste generated as per
- rules.
1 2 Type & Qty. of Hazardous Waste generated (i) Incinerable
; (ii) Recyclable
\ (iii) Disposable
For landfill
(iv) Total
3 Stock-Pile Quantity of Hazardous Waste
4 Mode of Disposal & treatment of Hazardous
Waste
S Size of Hazardous Waste storage site
6 Display Board for Hazardous Waste at Factory
Gate Provided or not
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes,
give detail with validity)
8 Details of Hazardous Waste transported to
service provider
F Hazardous Chemicals Handling & Management and PLI Act, 1991
1 List & Qty. of Hazardous Chemical handled &
used (if any) with threshold quantity
2 Whether prepared on site emergency plan and
taken Insurance policy under PLI Act, 1991.
3 Name of insurer agency with date & validity of
policy.
4 Whether Hazardous chemicals handling &
storage facility is adequate
5

Remarks Q: /
r s o LJ‘Q SI0/2Pl og O

1

Akl Ngr 9y Lle7

Signature of the representative of the unit
Name Designation & Address inspection

o

Signature of the
Officer/Officers of the
Board who conducted

Name & Designation

/ Sources of WaterSuppr




??:'lusu re orders passed by

Compliance report 0
Control Board, Panchkula

I [aryana Statg_l"ollutiq_n

In mmp!muu af the vrders passed by The Chairman, Haryana State
H.O. letter No

tion Board, E‘qwhkula 3 vide
It ataspunder Section 33-A of

.rru%][;u L]:?p:m el 21112 fi>
Wateh (Prevention amd Control ol l'uEIutlunJ .-\1? e under section 31-A of AT
Act, a8l % V. 3hm-il '-,_H'.u'luﬁ

i l_\__
‘ﬂ.’i 0171% (Prev L'r‘lllur'l andd Control Pol utlun]
K Unnoaw um* Han . eod, o ?j_u f LJI”W

Mis..
, has fbeen wsltml on §72
E ni ficers/ officialy:

TENETET I

d:m n Lhn 1le. W -«ml umt h\f Ihu {ullﬂwin
1 =y Clahﬁ rth, AE

f\.‘u ler.ﬁhrf H

\J.ﬂr-}iﬂr th'(;

. Foibe (S
o Vot }r ntakive af@] jb

Bk

ik

The representative of the unit

erson at site, has been intimated about the nhcwe -send orders and copy :}l’
red 10 him. After giving a time for completion of
plant and machinery and

{_13 f-\."'r_" 5

presentin p
the closure order has been delive
running process the unit has been closed by scaling its

D.G. Set as per detail given below: :
N7 Mot hines -

1 Hon:,m’lal LUa-‘i}‘"d

. .
Pow tsite { Fleel The =}”ff)

i
sh, f\)ﬁ s r‘ t.as A, *C{ h“-’ 1. the mp sseptative of the uns

who was present at the tAne of sealing and closing down the unit has not shown any
ard. However the industry remains in the

stay orders of any court of Law in this rep,
possussion of its owners, They will be the smselves responsible for watch and ward of

the industry.

L
2.

3. R
'.r.;; T

H'
uwnm br SEAL USED)

Sig. of Representative of the Unit Signuture of Officer of HSPCH







FXHW+HG?2, Ram Vihar, Sector 104,

Gurugram, Haryana 122006, India

Latitude Longitude
28.479011° 716.996209°

LOCAL 12:38:35 FRIDAY 12.23.2022
GMT 07:08:35 ALTITUDE 174 METER




fh"x
104, Gurugram, Haryana

Latitude

28.479797°

40, Dhanwapur-Rd, Ram Vihar, Sector

122000, Inaia
Longitude

16.889941°

LOCAL 12:38:54 FRIDAY 12.23.20272
g

GMT 07:08:54 ALT

TUDE 174 METER




34, Dhanwapur Rd, Tech Chand Nagar,
Sector 104, Gurugram, Haryana 12200686,

india
Latitude Longitude
284781 7T3" 76.990/68°
LOCAL 12:38:02 FRIDAY 12.23.2022

GMT 07:08:02 ALTITUDE 174 METER
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A 49  Dhanwapur

] O4, Gp'ug'a"ﬂ,
Latitude

Rd, Ram Vihar, Sector
Haryana 122006,

Longitude
28.479182° 76.996028°
LOCAL 12:38:44

FRIDAY 12.23.2027
GMT 07:08:44 ALTITUDE 174 METER

ndia
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11.

12.

13.
14.

15.
16.
17.
18.
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| TR
HARYANA STATE POLLUTION CON

USTRIES el e
SPOT INSPECTION REPORT OF THE IND o5 Y9

General Information of unit
Name & Address of the unit

Email id of the unit/occupier

Telephone No

Fax Nos.

Date & Time of Inspection

Category Unit

Type of Units

Size of unit based upon investment cost of
Plant & Machinery

Name of the representative of the unit with
Designation present at the time of the inspection
Name of the Directors/partners/Proprietorl
Manager / Occupier etc.

Detail of products / by product manufactured

(with capacity of installation & quantity per annum)

Detail of Raw Material used (with quantity per
annum)

Manufacturing Process (in brief)

Detail of Machinery installed involving polluting
Process

Date of Commissioning of the unit

Status of Consent to Establish

Status of Consent to Operate

Status of Authaorization under HWM Rules

Air Pollution

(11)
Sr. No.12

Annexure.p

0L BOARC 2 ,?3'25'%.@. 2l

g Gt (s wmelier)
Una

:.\J:”’ %Wm}.jw/, Awdrw

:Red / Orangffafeen uan_/
rs

: 17 Cat. /Seriously Polluting/ o

: Large / Medium / S’r@ll/

‘bw?' 74’”_‘( ( lgd ,ﬁfg,\,l ﬂi"u;’e

Sources of air emissions from process of unit including : O,\,‘} (ﬁ«u.J

Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.

Status of online monitoring System (Stacks/AAQ)

If applicable

jation | i tack of Air
' eviation in the details/ s
e o e ed to Board.

emission /type of fuel if any already provid
Detail of Stacks / Chimneys / Vents

i orms
Whether Height of all stacks / Chimneys as pern



10.

11,

12.

13.

14,

15.

16.

623

Capacity of D.G. Sets
Stack height of D.G. Set

Whether as per norms

Status of Acoustic Enclosure on D.G. S5€ts ‘
Monitored during inspection

< above programme and

Noise results of DG Sets
Type of Quantity of Fuel used
(Separate for each source)
status of Air Pollution Control Devices (APCD)
(a) Required or Not

(b) Provided or Not

(c) Detail of APCD provide
(d) Whether structurally adequate or Not
) Whether operating APCD Satisfactorily

d with detail of all Components

(e

Whether provided separate flow meters in case of wet
Scrubber

Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD.

Detail of treatment of effluent in case of wet scrubber
& its mode of disposal.

Whether provided Sampling arrangements on all
Stacks / Chimney including DG Sets.

General Remarks

Water Consumption

Sources of water supply

Detail of measuring devices provided if any such as flow

Meters, V-notch etc.

Whether measuring devices has been sealed

Whether maintained the log book for supply of water

From all sources & censumption for various uses.

Detail of Water Consumption per day / month
',I_aj/Domestir Purpose

(b) Boiler / Cooling

(€} Industrial use (Easily Biodegradable)

d c a3 EﬂS:! d
- IUdE‘ c
/{‘_I 0‘ e

Gen{:ral Rt‘markg
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i 1. :\::Jtrecre?t:zsgsses of Water Pollution including raw }
| Water treatment if any pDomestic |
2. No. of outlets for discharging of effluent —_— Py 2 . s
Domestic b D ’,{ o
3. Quantity of Effluent in KLD Trade v
4. Status of Effluent Treatment Plant (ETP)/ |
Sewage Treatment Plant (STP) <TP (11
(a) Required or Not UW/ '[rm‘( ( 69
(b) Installed or Not . u.J o
(c) Detail of STP/ETP Provided (if required) with '
Detail of all components and technology used
(d) Whether structurally adequate or not
(e) Whether operating STP / ETP Satisfactorily
(f) Whether provided online chemical dozing system/
pH meter
5. Mode of Discharge of effluent Domestic !
Trade :

6. Name of Water recipient body if any
7. Detail of land in case effluent is discharged for
Percolation / irrigation purpose with justificatien for

[ts 100% utilization.
8. Status of ZLD as per CPCB directions if applicable : :

9. Whether provided flow meters on outlet & inlet of

ETP /STP
10. Whether provided separate electricity meter on

ETP /STP
11. Whether maintained Log Book for consumption of

Electricity / Chemicals / Quantity of effluent.
12. Status of online monitoring System, if applicable

13. General Remarks

‘LJS-‘J{ b*'( ’A,L.{ru.' Pﬁw.aufud‘q

: (i) Incinerahle
(i) recyclable
(iii) disposable

for landfill
(iv) Total

E. Hazardous Waste Management
1. Category of Hazardous Waste generated as per rules

2. Type & Qty. of Hazardous Waste generated
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-y

Stock-pile Quantity of Hazardous Waste : Unea ) J“-*J (Mageo -f‘ e e

Mode of Disposal & treatment of Haz. Waste : wju oLt
Size of Hazardous waste storage site

oov s W

Display Board for Hazardous Waste at Factory Gate

Provided or not .
7 Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity) | |
8. Details of Hazardous Waste transported to service provider .

F. Hazardous Chemicals Handling & Management and PLI Act, 1991

1. List & Qty. of Hazardous chemical handled & used : HA
(if any) with threshold quantity

2. Whether prepared on site emergency plan and taken . ).J ()
Insurance policy under PLI Act, 1991.

3. Name of insurer agency with date & validity of policy : ,l;:\
Whether Hazardous chemicals handling & storage
Facility is adequate ~NA

hu o {MMWW%%M#,
i?;up (),,ffzw_a( Claesf v sudylely 0249

NS g UwT ?LYO«'FCJ‘ W cdd hura oo gy Loty Bleadd Q_.)/

i qvﬁu—(_r}f W Fetse | u&x"k
&
W

funs bl "ot

ature of the re resentative of the

Name Dg si2nation & Add:ess

’ 4 w'-lt /?Li fnﬂq{ A
e il it ) D‘%v"‘"}

Signature of the Officer / Officers
of the Board who conducted the

inspection \/ARU ~ \/AQHF(H T

Sign
unit

Name & Designation
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A General Information of unit

|2 Email Iibﬁdf_t'r;eiuﬁif/i')c&ubri;e; N
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HARYANA STATE POLLUT]ON CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

T Name & Adduess oftheUnit T 1

(12)

NE ,ZPD.«??'HQ-?,;uu"

£ -
H?f Lr“Lﬂ L—w%b
i

ﬁ’ Uy zyp”

Date of Commissioning of the unit.

—_— — -

} 3 Telephone Nos. - ] ] 5

| 3452 29

;“4” *[ Fax Nos -

L |

| S _\-—*

Da e & Time of Inspection QTF\( NS L[
| Category Unit Red/Orange/Green
| 7 Type of Unit = 17 Cat./Sericusly Poiluting/Others™—
———
8 - Size ov unit based upon investment cost of Large/Medium/SmSl'l;— i
| Plant & Machinery , ‘o |
9 ! N3ame of the representative of the unit with L. Zafq ’Ch na v !
- designation present at the time of the S/u 72::4... ! 2 H
' inspection. ;: ¥
| Imisyection /—I—LL\ '(_“\V A_UQLR

"10 | Nameofthe Cirectors /Partners/ Proprictor, Q_Q R '
‘ lonm Mo w@.df
' Manager/ Occupier etc. C M

M3 ' Detail of produc‘cé/by-prqduct manufactured O :(u,h& m_g,L.: _ N

{vath capacity of installation & quantity per . : U ot
| | annum) X

1 12| Detail of Raw Material used (with quantity per 'Juv& : @‘d‘"’d%"’t‘) Hym_

; arnum) :

i 13 Menufacturing Process (in brief) LS de b ﬁ t/,'}, (Faank

,D._fl ! Detaiirg—ﬂ‘./lachinery L)q_g,%_mc[.'%‘-f J\A_\NQ

B

ot padey

16 Status of Consent to Establish

U\\\‘M‘i‘m\\uﬁ

17 Status of Consent to Operate

MaT el

18 Status of Authorization under HWM Rules.

Lokl
HJJYE}(O/
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Air Pollution’

Sources of air emissions from process of unit
including fugitive emissions with type of
Boilers/Furness, capacity & stack helght.
Status of online monitoring System (Stack/AAQ)
if applicable
“Details about deviation in the details/stack of
Air emission/ type of fuel it any already

5

" provided to Board.

A Tfﬁt?ﬁf Stacks/ Chimneys/Vents
\

| Whether Height of all stacks/ Chimneys as per
| norms.

&

5 Capacity of D.G. Sets

[ /

| Stack height of D.G. Sets above programme and
. whether as per norms.

—

| 8

| Status of Acoustic Erclosure on D.G. Sets
|

_inspection

| i3Tparate Tor 2400 SaUrLe)

| Noice resuits of D.G. Sets Monitored during

| Tyoe & Quantiny 25 et vl od Lo

\

‘| fz) Requivu or Not

| ib) Provided cr Not .

| (¢} ‘Detail of APCD provided with datail of
| all Coryoonénts, ;

(d) Whether cperating APCD Satisfactoril

(e) Whether operating APCD Satisfactorily

. states ¢l Alr Poilution Control Devices {APCD) ]

Whether provided separate flow meters in case
of wet scrublier :

13

S
| 14
|

o Clectricity/ Chernicals/ Water for APCD

Whether mainiained Log Brok for consumuption - | :

Datail of treztment of effluent in case of wet
scrubber & its mode of dispnsal,

15

all stacks/ Chemneys including DG Sets.

16

o

Whether provided Sampling arrangeiments on

General Remarks

Water Co-nzmption

——e

Sources of Water Supply

Rectun eI

Detail of measuring devices provided if any
such as flow meters, V-notch etc,

———

Whether measuring devices has been sealed

PANA Y
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Whether maintained the log book for supply of
water from all sources & consumption for

various uses. N
5 Detail of Water Consumption per day/Month | :
(a) Domestic Purpose ; & e oﬁ[]‘)ﬂy .
(b) Boiler/Cooling .

(c) Industrial use (Easily Biodegradable)
(d) Industrial Use (Not Easily

Quality of Effluent in KLD

: It - 26 D 'j/pw‘ £ .
Biodegradable) H i /
(e) Other
6 General Remarks
D Water Pollution
|1 “ Source & processes of Water Pollution : L:—&J-‘a ‘-q, :7—0.@«/(
| including raw water treatment if any ,
| 2 \ No. of outlets for discharge of effluent Domestic: ) ]
i Trade: | i
L
|
|

Domestic:. - U AR \']W 2

- Trade: 7 ]

. | " JU-\T e _e-me\_
4 St ! : 5 F . - [|
S ) e

atus of Effluent Treatment Plant (ETP)/ '
ewage Treatment Plant (S79)

STP = ETF
Wuired or Net : : Py ng\,t‘{
(b) Installed orLNOt/ - . . 20 G & N
(c) Detail of STP/ET? Provided (if required; | : : o \kl‘a’h‘“ doef .
with detdil of all cormponents and . i . Gt s
: technology used. . s by ,
i (d) ‘Whether structurally 2dequate or ifo? : 3 ' e . s .
, (e) Whether operating STP/ETP p e R
Satisfactorily
(f) Whether provided online chemical
dozing system/pH meter.
5 Mode of Discharge of effluent .|t Comesticn. S
L . . : | Trade: SV
L r 3 et . : N . )
6 Name of Water recipient l:ody if any ; Trd =

1

7 Detail of land in case effluent is discharged for | ;. | A
percolation/ irrigation purpose with : N
justification for its 100% utilization.

8 Status of ZLD as per CPCB directions if - Mo
applicable. )

9 Whether provided flow meters on outlet & : R
inlet of ETP/STP

10 Whether provided separate electricity meter on | : 'A‘
ETP/STP
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S
11 | Whether maintained Log Book for consumption | : Mo R
| 1 of Electricity/Chemicals/Quantity of effluent. M

ﬁz | Status of online monitoring system, if : A A .
3 | @pplicable. - 3 _—

|13 | General Remarks. o
{ | R

E Hazardous Waste Management
- — ~1 A~ _'—#-I
1 | Category of Hazardous Waste generated as per | @ | Uszt/? (y []_C/EP[ 44 l
rales. . e
p) Type & Qty. of Hazardous Waste generated - R S () Incinerable i
_lii}»  Recyclable |
‘Luk" Disposable i
. For landfill ‘
| | (iv)  Total 2
3 | Stock-Pile Quantity of Hazardous Waste | j| : \ ~ :
_ ot | N
Z | viode of Disposal & treatment of Hazardous - | i '-ld
\.MO(&
1 Waste _ [N ef /"‘ olq {_W
i 5 . Size of Hazardous Waste storass site iF T |
b
4. S, 4 NH ]’”’ _45 SR
5 Display Beard for Hazardows wWaste at Faciary - s g ) ’
[ o
» | Gate Provided or not ' N Vk FY‘ ?(f_ L )
7 | Whethey agreement made with the service S I et e

| pravide: for disposal of hazardous waste {if yag,
| give detail with validityj

i
o
- - |

i
i Cetziic o6f Hzz ardoqs Waste transported to i ]I ' N { TR ] ._.}
L | service provider | |
F Hazardous Chemicals Handlmg & Management ang PLI Act 1991 - B
‘j 1 List & Qty. of Hazardous Chemical handled & - | : | NA : ]
_used (if any) with threshold quantity TR o[ R s TR : |
Z I'Wincther prepared on sita ernargency plan and. | - | 033 O TR S ":T“E—T: -
| taken Insurance policy unicor PLI Act, 1991, vt i 0 : '}
3

" Jameofmsureragﬂnrywﬁhd‘fe&vmdltya.w : NQ o P s e
| | poliey. '

Whether Hazardous chemicals handling & L by "l -
storage facility is adequate M

5 Remarks % f{ a \h,‘g.;\ ‘_u;(- @rl—-;;“—U—“C?S‘ ﬂ- Q7—:
fors e Lo

N e9nl IRV o

Signature of the representatlve of the unit Slgmture
Name Designation & Address Inspection OfflLer/Offlcers of the

’}q 9/5' Ly 9}37 Board who conducted

Name & Designation




Compliance report of closure orders passed by
Haryana State Pollution Control Board, Panchkula.
In compliance of the orders passed by The Chairman, Haryana State
Pollytion Control Board, Pa_nchkulka vide H.O. letter No.
W §pcB JauR [ A83Y. /N.S/ﬁ.\igﬁm.’f/.. atdd O @578 Yy/M% under Section 33-A
of Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of Air
(Prevention and , Control of Pollution) Act, 1981 against

Mis... 0 Lide.... 0tdornt. 5. Y1l =, D hsmsmse- VGwvv] A goaa
................................. #9 has Been vilsited on /;ZBZZ;?\Q?O close

down the above said unit by the following officers/officials:
' '\/f&a: C,/M[, Skt £

Plaksed . e B4
" K&&w )Q{‘M—/' /""‘uq

‘,::‘
» W N =

Rhope—di e o ol 6.
The representative of the unit Sh. WS poPreren a7 e who

is present in person at site, has been intimated /about the above said orders and
copy of the closure order has been delivered to him. After giving a time for
completion of running process the unit has been closed by sealing its plant and
machinery and D.G. Set as per detail given below:

Db Lot — KLl

e CLosed | Cschesl From rmoin £ s
D;f«-vn—he«wo) cletiir /gfolu/ yom/'&c‘/ A %ddﬁ 2

ORI oS

D

e -
Sh. }‘.\.}A fative OJN{!‘L& ot < ﬁ :. the representative of the unit

who was presen{ at the time of sealing and closing down the unit has not shown any
stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be therselves responsible for watch and ward of
the industry.

1.

2.
(IMPRESSION OF SEAL USED)
Y hent
) S :
Sig. of Representative of the Unit Signature of Officer of HSPCB

_____1






633




634

fspiciign
TEROCANN 1y 3

Haryana State Pollution Control Boarg
C-11, SECTOR 6, PANCHE U]\
PHONE: 322577073 FAN-N 2581201
i-}-nmll:-lnm-blrnﬁ_l‘.umull.“m
Website:-HSPOB.ORG,

CLOSURE ORDER

Whereas, M Hi bk washing,. Village D, Gurugram has enablished und Operativg o Washing of
At Vilage Ehanw apur, Ciurlgram which js polluting in nature;

Wiz, g compliint agamyr abovee said uni wis received Fnrnmsins Water Ay Poddtian o Sh Matun
Vide coeiplain No, Crie260723053 T-NMCG Vide Tetter dared 76-301 2020

Whereal the above said i 3
Forllow g viplaticus ade fy i) i _ ol A
{Frevention & Contris| O Palution) Act, 195] -

Lini! wits fnmid Operating withait obtaining CTECTE froni the Board and witlio Installation of p fufion
control deviees

Wheseas. show Carie Nitlee T 0SS Wi Tssucd o the above saidd it by Reghonal Offiear LT
North vide his beper | ESF(.‘]WjUR;‘:IIzMNS‘SMHS:SSSr‘N:"(.Tlm dutisd O34 142023 Lt the une has ful
aubmittad th reply.

Wheres! Regional Orfis, Jurgnoh Norh vide his Tecammendation leber nimaer
HSPCHIGUR2024/R ) IEES2RSCONCROO2 dated 25-Jan- 2004 s recommendod for taking elosuns
AGHon Weaingt e imit indey section 3EA G Alr (Preyention & Control of Polfution) Act, (081 el 334 of
Water (Previntion & Canral of Polluion) Act, 1974 « which lms been exnmined and i hag becn foud thay
thic unit b vinlsted the Peuvisions of Afr (Preveotion & Canerol of 2ollupion) A, 1951, Wator
(Prevention & Control all Polluwion) A, 1974, as menifioned above:

o dtin herchy orderod 1o close down thi vperatiog of the above siid Hail, M § ey
Uit (Jeans Wisking) Village Lbanwapur, Glngram By sesling lts plant / tmachinery and DG sttt iny)
ulongwith discomection of the leetre Aupply andfor water Supply of thi above sikd unil with inimedian:
effect
I gildition to abave it is aso intimuted fhay 00 compliing t directions sucd dnder seision 3154 GF Ajr
(Provention & Control of Pollution) Act, 1981 and 13-4 of Waker ( Prevgnting & Cumitroy of Fallution) Act

e







1N

:23 pm

ore FUS'ed




File No. HSPCB-260004/41/2021-Region Gyr m North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH ég

HARYANA STATE POLLUTION CONTROL BOARD

SPOT INSPECTION REPORT OF THE INDUSTRIES
led > 2847977272

A General Information of unit
loug— 76+ 98 & 750
1 N A i : .
- | amf_&_ Ed_re_ss of the Unit 1| uwme NGM_@J_ i ’ J
e
D Lo union };uyﬂ Vil 'oﬂ@ /
(10 up Y fur |
2 Email ID of the Unit/Occupier kK d J
3 Telephone Nos. : { J
J

4 Fax Nos. ]

5 Date & Time of Inspection :

o7 / lojr?) Jf

6 Category Unit : | Red/Orange/Green J

7 Type of Unit : | 17 Cat./Seriously Polluting/Others }

8 Size of unit based upon investment cost of : | Large/Medium/Small |
Plant & Machinery J

9 Name of the representative of the unit with ;
designation present at the time of the
inspection.

10 Name of the Directors /Partners/ Proprietor/ il
Manager/ Occupier etc. }

11 Detail of products/by product manufactured : l'
(with capacity of installation & quantity per |
annum) : |

12 Detail of Raw Material used (with quantity per / \
annum) 1

13 Manufacturing Process (in brief) { \

14| Detall of Machinery B \

15 Date of Commissioning of the unit. \

16 Status of Consent to Establish \

MM — — — um— — |

17 Status of Consent to Operate : |

18 Status of Authorization under HWM Rules. : X
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File No. HSPCB-260004/41/2021-Region
2397190(1)/2022/REGION GURUGRAM NORTH

Géré%am North-HSPCB (Computer No.

B Air Pollution

1 Sources of air emissions from process of unit [
including fugitive emissions with type of
Boilers/Furress, capacity & stack height.

2 Status of online monitoring System (Stack/AAQ)
if applicable

—— 3 | Details about deviation in the details/stack of —

Air emission/ type of fuel if any already
provided to Board.

4 Detail of Stacks/ Chimneys/Vents

5 Whether Height of all stacks/ Chimneys as per

| norms.

‘6

\ Capacity of D.G. Sets

=

Stack height of D.G. Sets above programme and
whether as per norms.

oo

Status of Acoustic Enclosure on D.G. Sets

Noise results of D.G. Sets Monitored during
inspection

=] o

0

Type & Quantity of Fuel used
(Separate for each source)

status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily

12

Whether provided separate flow meters in case
of wet scrubber

13

Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD

|

14

Detail of treatment of effluent in case of wet

scrubber & its mode of disposal.

15

Whether provided Sam pling arrangements on
all stacks/ Chemneys including DG Sets.

16

General Remarks

J A

Water Consumption

333464)

N

Sources of Water Supply

Detall o(rﬁa@r{n‘g devices provided if any
such as flow meters, V-notch etc. -

B

Whether measuring devices has been sealed
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File No. HSPCB-260004/41/2021-Region Gurugram North-HSPCB (Computer No. 333464)
2397190(1)/2022/REGION GURUGRAM NORTH éé@

‘ 4 Whether maintained the log book for supply of | : '
water from all sources & consumption for

various uses. |
[? Detail of Water Consumption per day/Month !
(a) Domestic Purpose : .
(b) Boiler/Cooling :
(c) Industrial use (Easily Biodegradable)
——— +——(d)-Industrial Use (Not Easily

Biodegradable)
(e) Other

6 General Remarks 1

D Water Pollution

including raw water treatment if any
2 No. of outlets for discharge of effluent

Domestic:

1 | Source & processes of Water Pollution : /
Trade: /

|
3 Quality of Effluent in KLD : | Domestic:

Trade:

4 Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

STP ETP
(a) Required or Not

(b) Installed or Not
(c) Detail of STP/ETP Provided (if required)
with detail of all components and

" technology used.
| (d) Whether structurally adequate or not
' (e) Whether operating STP/ETP

‘ Satisfactorily - |
' (f) Whether provided online chemical ‘I
r dozing system/pH meter. |
5 | Mode of Discharge of effluent - | Domestic: |
Trade: ! S _{
6 1 Name of Water recipient body if any : ' .

| l

i : : . I |
7 Detail of land in case effluent is discharged for | :

percolation/ irrigation purpose with \L
T [ Justification Tor TS TOO% UlMizaTion. | R
8 Status of ZLD as per CPCB directions if :
applicable, S B
9 Whether provided flow meters on outlet & - o a

inlet of ETP/STP 7

10 Whether provided separate electricity meter on | :
ETP/STP
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1 Whether maintained Log Book for consumption | : ”’j—’—’—T
I

of Electricity/Chemicals/Quantity of effluent. —
12 Status of online menitoring system, if : '
\

applicable. ]
LIS J General Remarks. J_/__J

-~ Hazardous Waste Management — [

e

Category of Hazardous Waste generated as per
rules,

\

I

{ ]
[ 2 Type & Qty. of Hazardous Waste generated : (i) Incinerable ‘|
| (ii) Recyclable ‘4

\ (iii) Disposable

For landfill |
(iv) Total J

Stock-Pile Quantity of Hazardous Waste : |

—

4 Mode of Disposal & treatment of Hazardous :

Waste
5 Size of Hazardous Waste storage site : |

1~ v 2

/I

6 Display Board for Hazardous Waste at Factory

Gate Provided or not ‘
7 Whether agreement made with the service : I‘

provider for disposal of hazardous waste (if yes,
give detail with validity)
F Details of Hazardous Waste transported to

service provider
Hazardous Chemicals Handling & Management and PLI Act, 1991

F List & Qty. of Hazardous Chemical handled & : J }
used (if any) with threshold quantity
Y I |

2 Whether prepared on site emergency plan and

! taken Insurance policy under PLI Act, 1991.

3 Name of insurer agency with date & validity of | : | =
policy. \

4 “Whether Hazardous chemicals handling & :

storage facilitﬂ; adequate J

5 | Remarks Uuﬂowﬂ dosed ) : /

40}\1~Q1\"' /")S ) -

S S 7 pre—— /)
L You. oh5E oy (o=
Signature of the representative of the unit Signaturé of the

Name Designation & Address inspection Officer/Officers of the
Board who conducted

Name & Designation
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Sr. No.‘l%r' (13)

HARYANA STA‘I@AJZUTION CONTROL BOARD

Annexure-A
SPOT INSPECTION REPORT OF THE INDUSTRIES

A I
1. Name & Address of the unit ,‘ J.‘ » ’ y
E - 7°cq’ ’
2 Email id of the unit/occupier , > 579 4q9. 609636
3 Telephone No .
4, Fax Nos. ' F:
5 Date & Time of Inspection . ")/“ /c'}‘t“2 3
[ Category Unit Red / Orange / Green
7. Type of Units ) 17 Cat. /Seriously Polluting/ others
8. Size of unit based upon investment cost of Large / Medium / Small
Plant & Machinery
a Name of the representative of the unit with ST .
Designation present at the time of the inspection ;uﬂ £ e ? / "‘tm«ltf U F of
10. Name of the Directors/partners/Proprietor/ : ‘U
Manager / Occupier etc. (ﬂu%’y—hﬁ\fa Tff‘q(_r..‘] )
11 Detail of products / by product manufactured :
(with capacity of installation & guantity per annum)
12. Detail of Raw Material used (with quantity per
annum)
13. Manufacturing Process (in brief}
14. Detail of Machinery installed involving polluting
Process
15. Date of Commissioning of the unit
16. Status of Consent to Establish
17. Status of Consent to Operate
18. Status of Authorization under HWM Rules
B. Air Pollution
1. Sources of air emissions from process of unit including:
Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.
2. status of online monitoring System (Stacks/AAQ)
If applicable
3. Details about deviation in the details/ stack of Air
emission /type of fuel if any already provided to Board.
4. Detail of Stacks / Chimneys / Vents
5. Whether Height of all stacks / Chimneys as per narms:
6. Capacity of D.G. Sets
7. Stack height of D.G. Sets above programme and
Whether as per norms
8. Status of Acoustic Enclosure on D.G. Sets :
9. Noise results of DG Sets Monitored during mspect‘.on
10. Type of Quantity of Fuel used
(Separate for each source)
11. Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not :
(¢) Detail of APCD provided with detail of all Components
(d) Whether Structurally adequate or Not
(e) Whether operating APCD Satisfactorily
12. Whether provided separate flow meters in case of wet:
Scrubber
13. Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD.
14, Detail of treatment of effluent in case of wet scrubber:
& its mode of disposal.
15. Whether provided Sampling arrangements on all
Stacks / Chimney including DG Sets.
16. General Remarks
c Water Consumption
1. Sources of water supply ]
2, Detail of measuring devices provided if any such as flow:
Meters, V-notch etc,
3. Whether measuring devices has been sealed ;
4, Whether maintained the log book for supply of water:
. From all sources & consumption for various uses.

Detail of Water Consumption per day / month
(a) Domestic Purpose :

(b) Boiler / Cooling L
(¢) Industrial use (Easily Biodegradable) :
(d) Industrial use (Non Easlly Biodegradable) :
{e) Other :

(f) General Remarks




D. Water Pollution 64 3

1. Source & processes of Water Pollution including raw : Tlawe 1o '%/G“-‘-—L‘

Water treatment if any

LT
2. No. of outlets for discharging of effluent Domestic ; at ‘Uﬁ' WLQHELU
Trade

3. Quantity of Effluent in KLD Domestic :
Trade
4. Status of Effluent Treatment Plant (ETP)/ :
Sewage Treatment Plant (STP)
(a) Required or Not
(b) Installed or Not
{c) Detail of STP/ETP Provided (if required) with
Detail of all components and technology used
(d) Whether structurally adequate or not
(e) Whether operating STP / ETP Satisfactorily
(f} Whether provided online chemical dozing system/
pH meter

5.  Mode of Discharge of effluent Domestic :
Trade :
Name of Water recipient body if any :
7. Detail of land in case effluent is discharged for
Percolation [ irrigation purpose with justification for
Its 100% utilization.
8. Status of ZLD as per CPCB directions if applicable
9. Whether provided flow meters on outlet & inlet of
ETP /STP
10. Whether provided separate electricity meter on
ETP /STP
11. Whether maintained Log Book for consumption of
Electricity / Chemicals / Quantity of effluent.
12. Status of online monitoring System, if applicable
13. General Remarks
E. Hazardous Waste Management
1. Category of Hazardous Waste generated as per rules :
2. Type & Qty. of Hazardous Waste generated : (i} Incinerable
(i) recyclable
(iii) disposable
for landfill
(iv) Total
3. Stock-Pile Quantity of Hazardous Waste
4. Mode of Disposal & treatment of Haz. Waste
5. Size of Hazardous waste storage site
6. Display Board for Hazardous Waste at Factory Gate
Provided or not
7. Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity)
8. Details of Hazardous Waste transported to service provider /
F. Hazardous Chemicals Handling & Management and PLI Act, 1991

1. List & Qty. of Hazardous chemical handled & used
(if any) with threshold quantity .
2. Whether prepared on site emergency plan and taken . /
Insurance policy under PLI Act, 1991,
3. Name of insurer agency with date & validity of policy :
4, Whether Hazardous chemicals handling & storage
Facility s adequate.
5. Remarks:-

2 0l
Signature of the representative of the unit Signature of the Officer / Officers
Name :
Roee Ay gNja;mheg ngrg who conducted the Inspection
Address : Designation :
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" Email 0 of the Unit/Occupier [

o

HARYANA ST/ LLUAOI [TROL BOARD

SPOTIN: Al Y e LI
General Information of uni 7¢ 5Fu1E
[ Nar & Address of e Ut Do Tanng, vy Ut

= Drankat G
92896 1 ) FE UsF [ FE

{ eiphone o —RATEeETIA|
FaxNos. 1] -
Date & Time of mspection Rz

<
Gategory Uit opangefGreen
Tipeof Unit T T T at/serousy Plting/Others

Sie

Plant & Machinery

Name of the representative of the unit with
designation present at the time of the
inspection

Name of the Directors /Pa
Manager/ Occupier etc.

Detalofproducts/b prodoct manufaciured |+ | Tatng, sachsy
(withcapaciy o nstallation & quanity er 7

awar)

Detail of Raw Material used (with quantity per - ] ‘Séz;wh,

| annum) o
Manufactuing Process (s ref [P
T e iy ki X8 PR,

| Detall of Machinery

Date of Com ot theu i RES T TR, dﬂ."'
- S e ad =145 K
ot of Consent 0 Establsh
S Ok eteind
" Siatus of Conert fo Operate T T it

Status of Authorization under HWM Rules.

ot dmied
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6
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| Sources of air emissions from process of unit
Icung fugtive emssons with ype of

. Bollers/Furness, capacity & stack heigt

" Status of oniine monitoring System (Sﬁck/AAm I
if applicable

A emison/ e ofuel fan aeady
__| provided to Board.
Do of Sack Chimeysers

Wheiher Helght of al stacks/ Chimneys as per |
| Capacity of D.G. Sets

" Stack height o 5. Sets
whether s per norms

progra

Cetails about deviation in the details/stack of

FTwe

Status of Acoustic Enclosure on D.G. Sets i

Noise results of D.G. Sets Monttored during |+ |

| inspection
["Tyoe & Quantity of Fuel used
. (separate for each source)

Status of Air Pollution Control Devices (APCD) |+ |,

{2) Reauired or Not
10} Provided or Not
(9 Detlof A2CDprovided withdeaof
all Compon
16) Whetner oprating APCD Stsfactorly
(e) Whether operating APCD Satisfactorily
| Whether provided separate flow meters n case |
| of wet scrubber
Whether maintained Log Book for consumption |
. of o] Chemical Watrfor AbCo. |

Detailof treatment of effluent in case of wet
. scrubber & its mode of disposal.

Whether provided Sampling arrangements on
allstacks/ Chemneys including DG Sets. _
| General Remarks

i

 Water Consumption

Sources of Water Supply T

Beta o s deses ronded H vy
| such as flow meters, V-n |
| Whether measuring m-ces Fos beer e 17




[ Whether maintaia the iog
water froml sources & o
" Detail of Water Consur
() Domestipuose
(b) Boiler/Cool
{c) Industrial use: [Emly Biodegradable)
4 Industrial Use (Not Easily

! General Remarks

Water Pollution

Source & processes of Waur%llu\mn
including raw wiater tre

| No.of outlets for dsct

T Bomestic
|Trade:

! Quality of EffluentinkiD [ Domestic: 5 _ 3 ead =Bt
[Tade: (5T ey pp

Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (ST?)

Ush Required or Not |
b) installeg or
(6) Detalof STP/eTPprovded (required) < |\ 3 gl bed
with detal of ail components s i
technology us
(4) Whether structurally adequate or ot
{€) Whether operating STP/ETP
Satisfactorily |
Whether provided oniine chemcal
doung system/pmeter. |
Mode of Discharge of effluent Domestic:  Prga =
LTade s

Bnjilalger wrain
Detailof land in case effluent is discharged Lf

| percolation/ irigation purpose with el
tification for ts 100% utilization.
umum rCPCB.

!'Name of Water recipient body i any

e et e o e o e
wlewofEro/STP 7
Whether provided separate electriciy meter on

| ETR/STP T N




Whether maintained Log BooMMorsumpl
of Elctricity :als/Quanhrvn!eMuem We
Status of online monitoring syste

applcable - Lk
General Remarks

Hazardous Waste Management

ooyt o wose v s || e it s, e 1

vmm«v ‘of Hazordous Waste generated |+ | () Incinerable
i) _Recyclable

) Disposable

Forlandfil

) Toul

Stock-Pile Quantity of Hazardous Waste

Mode of Disposal & treatment of Hazardous.
Waste

Sueof arordous Wasestoageshe 1+ | - [mi [

Display Board for Hazardous Waste at Factory

Gate Provided or not I

Whetheragreement made with the service

provider or dsposalof azardous waste (f ye, e

| e detail wih vy A _

Details o Hazardous Waste transported fo AN

servie provider .
191

List & Qty. of Hazardous Chemical handled & |
used (1 any) with threshold quantity
Whether prepared onsite emergency plan and
taken Insurance policy under PLI Act, 19

Namn of insurer agency with date & valdity of | : | A

wmm Hazardous :nz?nvr.a\x handiing &

A
e oty s |
Remarks  Uni~ u.»«l Su At
Soorand of W#«M? Www

: .
Eada - i v
s‘gm.wm ,e,m.l 8 ”""4 i}‘s.;n{mm (’*:if)
Board who conducted ;Qoa.n\j

Name & Designation

Y c,‘m'n[qml]?n

{osh ~)elal pry

Arabed kay Magay
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HARYANA STATE POL
spOT INSPECTION REPORT

A General Information of unit
1 | Name & Address of the Unit
|
=1 - - ,
| 2 Email 1D of the Unit/Occupier
|3 Telephone Nos.
-
| 4 Fax NoOs.
|
i' 5 Date & Time of Inspection
I
[ 6 Category Unit
7 Type of Unit
8 Size of unit based upon investment cost of

Plant & Machinery
Name of the representative of the unit with

9
designation present at the time of the
inspection.

10 Name of the Directors /Partners/ Proprietor/
Manager/ Occupier etc.

11 Detail of products/by product manufactured
(with capacity of installation & guantity per
annum)

12 Detail of Raw Material used (with quantity per

| annum)

13 Manufacturing Process (in brief)

14 Detail of Machinery
5 Date of Commissioning of the unit.

16 | status of Consent to Establish

Status of _C__o_ngeg_t_tggggate
status of Authorization under HWM Rules.

- —

LUTION CONTROL BOARD
OF THE INDUSTRIES

y“'_ v’j.c,(} I

Ki o vgej;z, ot Nu. 38 ol (1-11)

o AAA

K [

-

4 F[lo2 v )
FQIMWV G h-Stnan
mm7 Paviaie € \

/

e

NN

Red/OrangefGreen )

17 Cat./Seriously Polluting/Other \

Large!Mediume mall
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B Air Pollution
[1 Sources bf-air“éh;;;io}spf;)r_n_pr_ockesgof unit
including fugitive emissions with type of
Boilers/Furness, capacity & stack height.
_2__HEaia;éfzrﬁﬁng;nonimring System (Stack/AAQ)
if applicable
3 Details about deviation in the details/stack of
Air emission/ type of fuel if any already
; provided to Board.
i 4 Detail of Stacks/ Chimneys/Vents l :
5 Whether Height of all stacks/ Chimneys as per I :
norms.
| 6 Capacity of D.G. Sets l : \
7 Stack height of D.G. Sets above programme and | :
whether as per norms. \ s |
8 status of Acoustic Enclosure on D.G. Sets l l 1A "
|
9 Noise results of D.G. Sets Monitored during : ]
inspection \ \ N J'(P"’T"‘G%—"f '
10 Type & Quantity of Fuel used / T
(separate for each source) \ \ DesA. i
11 Status of Air Pollution Control Devices (APCD) ]
(a) Required or Not
(b) Provided or Not : N )
(c) Detail of APCD provided with detail of :
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily | : ) |
12 Whether provided separate flow meters incase | : I i
i of wet scrubber _‘
13 Whether maintained Log Book for consumption | : / !
of Electricity/ Chemicals/ Water for APCD |
14 Detail of treatment of effluent in case of wet :
scrubber & its mode of disposal. ] =
15 Whether provided Sampling arrangements on : :
__fﬂstacks/ Chemneys including DG Sets. | Y |
16 General Remarks : ‘
] 1
C Water Consumption
/ )
sources of Water Supply ' L_)&ﬂp ‘
/ EﬁYC i
Detail of measuring devices provided if any : ]
such as flow meters, V-notch etc. B P‘P'a _______t—-—J
Whether measuring devices has been sealed : IS ‘

i T J%\,LCJ___‘,_ agans
o
G

2
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' Whether maintained the log book for supply of | : | o
water from all sources & consumption for

| various uses. o RN S
| | Detail of Water Consumption per day/Month :

' ,{ﬂ)/[‘)omestic Purpose

2~ LD e
(b) Boiler/Cooling

| :
| (c) Industrial use (Easily Biodegradable) :
|y - s Jed e

( _(d)-Tndustrial Use (Not Easily
Biodegradable)

|

" (e) Other
| 6 General Remarks : ‘

D Water Pollution

“Jeoms ”’““‘é’ﬁ Y|

Domestic: ]
Trade: \

Quality of Effluent in KLD : | Domestic: 2~ % kD W '
Trade:
rade | 5 VS Jerp %m

Il 1 Source & processes of Water Pollution

\ including raw water treatment if any
/ 2 No. of outlets for discharge of effluent

4 Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

.

/ STP ETP
(a}-Required or Not :
(b) Installed or Not : h[‘ej\ M‘M/Lo'f

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP : r

Satisfactorily
(f) Whether provided online chemical
dozing system/pH meter. N
5 Mode of Discharge of effluent . | Domestic: "

Trade: Ty ®d i
6 Name of Water recipient body if any : \
Yo

Detail of land in case effluent is discharged for
percolation/ irrigation purpose with A
justification for its 100% utilization.
] status of ZLD as per CPCB directions if : D

applicable.
Whether provided flow meters on outlet & : r'\ 9 -{

inlet of ETP/STP. R
10 | Whether provided separate electricity meter on | :
ot

ETP/STP

TG
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11 Whether maint ained LOR pook for consumption | 'J “
of Flectricity/Chemit als/Quantity of effluent | | |
12 Gratus of online monitoring system, if 5 o
applicable | ! 4
13 General Remarks |
|
3 Harardous Waste Management
‘ ' [
1 Category of Hazardous Waste generated as per | Ve pl B-J\T, P‘w "‘r"ﬁ‘-‘ ‘A«&ij"i
rules _l S e
2 Type & Qty. of (Hazardous s Waste generated | @ | (i) Incinerable
| Lnl/ Recyclable .
!| pu)”‘ Disposable "
.I fFor landfill |
| | (iv) Total ]
3 | Stock-Pile Quantity of Hazardous Waste | rg‘\ ! |
4 Mode of Dwspogia't_& treatment of Hazardous | Dx*‘ﬂh f r“w |
] Was‘ae B l
5 Stze o{ Ha’ardous Waste storage site :
6 o Dlspla\, Board | for Hazardous Waste at Factory
- | Gate Provided or not
7 Whether agreement made with the service

prowder for disposal of ha sardous waste (if yes,

| give detail with validity)

e | Details of Hazardous Waste transported to

serwce provider
F " Hazardous Chemicals Handling & Management and PLI Act, 1991
1 | List EX Qty . of Hazardous Chemical handled & _l
used (if any) with threshold quantity ‘i
3 | Whether prepared onsite emergency plan and '
| taken insurance policy under PLI ACt, 1991.
3 Name of insurer agency with date & validity of o o _"[
| | policy. S _ I Ill
4 " Whether Hazardous chemlcals handling & N A '
.| storage facility is adequate o ‘|
5 | Remarks |

&
| 5|gnalure of the representative of the unit ¢ AE} Signature of the
Name Designation & Address inspection Officer/Officers of the

Board who conducted UA\
L NemeBReR
‘ ]



N 28°28'49.30824" (LAT)
E 76°57'40.64796" (LONG)
Altitude: 234 yd a.s.l
13/07/2024 2:15 pm
"~ Location provider: Fused
. Dh‘any{l]‘épur Féoa(;i
Gurugram 122505

~— _ Haryana

India
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HARYANA STAfESD

SPOT INSH @

5

OYTROL BOARD
DUSTRIES

A General Information of unit
T | Name & Address of the Unit ™ML Sambtol. Lasy
Bé&’ﬁ\“"’ \ qu\.“,\ -
2| EmailID of the Unit/Occupier Ty @aty 0165G U@ G G-
3| Telephone Nos. Qreue\6say
@ [Faxhos.
5 Date & Time of Inspection T av. S- 361>
& | Category Unit Red/Ordrge/Green
‘
7 | TypeotUnit + |17 Cat seriousy Polluting/Others
g T
Plant & Machinery
5| Name of the representative of the unitwith | | <\ MMan ) Jadev|-
designation present at the time of the )
inspection. S rten
10| Name of the Directors /Partners/ Proprietor/ v o tost Jadw
Manager/ Occupler etc. .
11| Detail of products/by product manufactured Loanla [N,
(with capacity of installation & quantity per e Wi 4|
annum)
12| Detailof Raw Material used (with quantity per ) Tonp -
annum) el
3| Manufacturing Process (in brief) Gaiy o5 Fadeea-
14| Detailof Machinery oasls g hadi
15| Date of Commissioning of the unt. e P veiond
16| Status of Consent to Establish Nor obteard
17| Status of Consent to Operate - :
18 W :




Air Pollution

Sources of air emi

ns frifen pr un}

including fugitive emission NQ
7| Status of online monitoring System (Stack/AAQ) A
I applicable
3
Air emission/ type of fuel if any already NR
provided to Board.
& | Detail of Stacks/ Chimneys/Vents e Wet DA To B
5| Whether Height of allstacks/ Chirmneys as per No
norms.
§ | Capacity of DG, Sets PRI
7| Stack height of 0.G. Sets above programme and Ne
whether s per norms.
& | Status of Acoustic Enclosure on D.G. Sets FES
5 Noise results of .G. Sets Monitored during, Neo .
impecion Loy Lewed)
10| Type & Quantity of Fuel used o N
(Separate for each source) & i} \ Dicawe
T4 | Status of Al Pollution Control Devices (APCD)
(a) Reuired or Not
(b) Provided or Not Ne
) Detail of APCD provided with detai of
all Componer
) whmharopemn'msaﬁshmnly
(e) Whether operating A
T2 | Whether provided separate flow meters n case
o wetscrbber \
3| Whether maintained Lo Book for consumption
of Electricity/ Chemicals/ Water for APCD NR
4| Detallof treatment of effluent n case of wet \
scrubber & ts mode of disposal.
15| Whether provided Sampling arrangements on No
including DG Sets.
16| General Remarks —
T Water Consumption
T Sources of Water Supply Borewots
T et e oy e
QI




Whether provided separate electricity meter on
ETP/STP

o~ g
0 ‘Whether maintained the I r ffooiy®r &
water from allsources & c No
various uses.
5| Detall of Water Consumptio -
(a) Domestic Purpose ©ruew
(b) Boller/Cooling
(©) Industrial use (Easily
4 Qeield
Biodegradable)
(e) Other
& | General Remarks —
D Water Pollution
1| Source & processes of Water Pollution Coan\l [P
inclucing %% <
2| No.of outlets for discharge of effluent Domestic: G0
Trade: o
3| Quality of Effiuent in KLD Domestic: O *
Tade: o
4| Status of Effiuent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)
s k&
(a) Required or Not Reowses
(b) Installed or Not Noy
{c) Detail of STR/ETP Provided (i rtq\m!d) °
with detail of all components and Nor Vroviched ©TP
used.
(d) Whether structurally adequate or not
(¢) Whether operating STP/ETP
Satisfactorlly
(0 Whether provided i chical
5 Mode of Diszhaue of effiuent Domestic: TN a0&s \n
Trade:  NNodua\
& | Name of Water v \
7| D ol lniin e e B ared or T
percolation/ ¥ i NA
*mm
& | Status of 2D s per GPCB directons
applicable. o §
9| Whether provided, ﬁcwmms_?to ‘
[ T




-~
1| Whether maintained Log ek mp¥on
of lectricity/C -
T2 Status of oniine monitorindysterf ;
applicable. W g
T3 | General Remarks. \
T [ Category of Hazardous Waste generated a5 per Gl
rules.
T | Type & Qiy. of Razardous Waste generated T incnerable
¢ Recycable
i) Disposable L
Forlandfil
v)__Total
3| StockPile Guantity of Hazardous Waste Nov Tooon
A [Vode ool & esimertof o “on =
S S oo Vi e e -
[ Display Board for Hazardous Waste at Factory -
Gate Provided or not
7| Whether sgreement made with the service
provder for disposal of hazardous waste (fyes, o
sive detal with valicty)
B | Details of Harardous Waste transported o
G %91 [ ]
T [st& Qty.of Hazardous Chemical handied &
used (ifany)
T Whetfer propardon s margency o nd oy
TR of e gy wih e aary o7 ]
i
& | Whether Razardous chemicals handiing &
5 Remarks. oW \éen-..g ?WH\,&Q\‘;.\WDM OCosagy
o -
& CTE | CTh Hpowm P Jorend
-
Signature of therepresentative of the uit \<' %’
Name Designation & Address Inspection ] ofthe
Board who conducted
Mansy 18
“oiiey AL\
L8 Prparn o

Name & Designation
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File No. HSPCB-260001/157/2022-Region @{fam North-HSPCB (Computer No. 790649)
2135170(1)/2022/REGION %JRUG AM NORTH
ompliance report of closure orders passed by

__Haryana State Pollution Control Board, Panchkula

'ln compliance of the orders passed by The Chairman, Haryana State
Pollutlogq Control ~ Board, Panchkula vide H.O. letter  No.
WSPLR 2080000 ((207) 29, [ 118213, dated ..\ ©.—6 - L% .. under Section 33-A

of Water (Prevention and Control of Pollution) Act, 1974 & under section 31-A of Air

(Prevention and Control of Pollution Act 1981 against
M/s. Santesh \-DG.\\\;\-% &r‘%‘hu\g WA o v

........................................................ . has been visited on }-3--6-2\- to close

down the above said unit by the foltowing officersfofficials——

1. ﬁ PQ-‘\\"\ ‘-‘5‘« pl.\ man S —Q
=t D“‘a<\-a\~d D™ o
4

The representative of the unit Sh. Q‘-‘»}\Ou-*\ \ord bwrm. | who

................. e B

's present in person at site, has been intimated about the above said orders and
copy of the closure order has been delivered to him. After giving a time for
Commelion of running process the unit has been closed by sealing its plant and
machinery and D.G. Set as per detail given below:

1. DS s
% ) w

Sh.. Q“"‘Ct“‘ ) L"‘\“Q\D e e the representative of the unit
who was present at the time of sealing and closing down the unit has not shown any

stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of

the industry.
y D% 3
’ . . L\,\-f--l

3")34-5\

- : o

. Sig. of Representative of the Unit | Siw : NSPCB

7918\
0@\5“ | EzM/i»-

ue SUdu%

2
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HARYANA STATE POLLUTION ¢nTROL BOARD

Y I
SPOT INSPECTION REPORT OF MHp ]NDUSTRFFS
A General Information of unit
N | Name & Address of the Unit
i
|
@{2 Email 1D of the Unit/Occupier
foooo—-
'3 Telephone Nos.
4 Fax Nos.
5 Date & Time of Inspection
6 | Category Unit
7 Type of Unit
8 Size of unit based upon investment cost of
Plant & Machinery
9 Name of the representative of the unit with
designation present at the time of the
inspection.
] 10 Name of the Directors /Partners/ Proprietor/ ]

Manager/ Occupier etc.

11 Detail of products/by product Imanufactured
(with capacity of installation & quantity per

annum)
12 Detail of Raw Material used (with quantity per
annum)
13 Manufacturing Process (in brief)
____!_ﬁﬂ__!___,___r_————’—’
14 Detail of Machinery :
15 Date of Commissioning of the unit. :

_l_é Status Ef Conseni to Establish

__ﬂ_,_// -
17 | status of Consent to Operate +
e | under HWM Rules. .

18 Status of Authorization

e
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I

o\

B Air Pollution - B
B : 55&&&3{’5&’5@5% from Pfﬂtcﬂss of unit : ,J .
including fugitive emissions with VIJlC of
Boilers/Furness, capacity & stack ILQL_ -y
5 | status of online monitoring System (Stack/AAQ) | : !
if applicable _ : I — I -
E lDetZ?ls about deviation in the details/stack of : }
Air emission/ type of fuel if any already |
provided to Board. o
4 Detail of Stacks/ Chimneys/Vents
5 Whether Height of all stacks/ Chimneys as per
norms.
6 Capacity of D.G. Sets ,Jﬁ
7 Stack height of D.G. Sets above programme and
whether as per norms. R ]
8 Status of Acoustic Enclosure on D.G. Sets /
9 Noise results of D.G. Sets Monitored during - / '
inspection
10 Type & Quantity of Fuel used [
(Separate for.each source) .
11 Status of Air Pollution Control Devices (APC_D}
(a) Required or Not
(b) Provided or Not A5
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber . )
13 Whether maintained Log Book for consumption /

of Electricity/ Chemicals/ Water for APCD

B
-y

—

Detail of treatment of effluent in case of wet
scrubber & its mode of disposal.

Whether provided Sampling arrangements on
all stacks/ Chemneys including DG Sets.

16 General Remarks
c Water Consumption
[1° Sources of Water Supply
2 . ’ _ Qavt well
Detail of measuring devices provided if any
| such as flow meters, V-notch etc. SN
3 Whether measuring devices has been sealed 2 B
[ SN oI P




»

w]wlhl‘l maimntained the lo

. g boo
water fromall sources e k- for supply of

& .
aicusses consumption for
Detail of Water Consumption nas 1oy
w sumption th
al Domestic Purpose FESRAon
(b) Boiler/Cooling
c) | i 3
Ed)} 'HSUStf!aI use (Easily Biodegradable)
P n ustrial Use (Not Easily
Biodegradable)

} ~|___(e] Other :
|6 General Remarks |
S, SN :
D Water Pollution
ﬁf' Source & -
‘ > & processes of Water Pollution |, :
including raw water treatment if any T Mg q C,,,.nww»’l}
2 No. of outlets for discharge of effluent i Dorﬁesﬂc: /
Trade: /
3 i ; |
Quality of Effluent in KLD T Domestic: 0. L D ‘ﬂ '
Trade:
rags ﬁ‘-""b a'f?n* )
4 Status-.of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)
\_(:’:l’)/. STP ETP
Required or Not . /
(b) Installed or Not f
(c) Detail of STP/ETP Provided (if required) et ;wS\'q_ULIf
with detail of all components and
technology used.
(d) Whether structurally adequate or not
(e) Whether operating STP/ETP
Satisfactorily
(f) Whether provided online chemical
dozing system/pH meter. L
5 Mode of Discharge of effluent Domestic: -Lc.f"r’t* [ (e
Trade: ‘}1’0“’“\
6 Name of Water recipient body if any
vt w
7 Detail of land in case offluent is discharged for N
percolation/ irrigation purpose 'fNi'th pve'\
justification for its 100% utilization.
8 Status of ZLD as per CPCB directions if o \
applicable. e
ovided flow meters on Outie N
9 Whether pr I J’ \Ma%\lfe /
inlet of ETP/STP___ — gt
10 | whether provided separate electricity meteron
ETP/STP Bl . et N ! LM__
[ - 7_—._.—-—-—'—(;___ — -
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_,_._--—"-'-7
k for L(!nsum ion | :
Whether nmmhlnr‘d Log Boo pt rJ ‘

nfUecmcny/Chun|ca|5/£1_¢_;_a_£1-l_l_tj’_uf effluent. | ] ) o .
ng system, if ‘ | S0
Status of online monitoring

1

~a _ ou\‘le

’ ap%ablc, - - —
IB General Remarks. | | U.nd‘

Act

E Hazardous Waste Management

Category of Hazardous Waste generated as per | : _w,j” ofc -

rules.
2 Type & Qty. of Hazardous Waste geénerated

1€

—
[
N

(i) Incinerable
(ii) Recyclable
(iii) Disposable

For landfill
(iv) Total

3 Stock-Pile Quantity of Hazardous Waste P b ~ ‘-—]

4 Mode of Disposal & treatment of Hazardous : 0\15 ,,LU*‘NZ’B /T\mm'odxof

Waste r

s Size of Hazardous Waste storage site : M ._’; /}“\*\‘ | | .

|6 I Display Board for Hazardous Waste at Factory : ‘\}“_’_ Fm“*"
Gate Provided or not

7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes, Ny
give detail with validity)

Details of Hazardous Waste transported to d N
service provider .
F Hazardous Chemicals Handling & Management and PL| Act, 1991

s
[
e —

} 1 / List & Qty. of Hazardous Chemical handled & : N (A
used (if any) with threshold quantity

LZ J Whether prepared on site emergency plan and | ; SO
taken Insurance policy under PLI Act, 1991,

Name of insurer agency with date & validity of | : J N

policy,

4 l Whether Hazardous chemicals handling & : N A

storage facmty is adequate

| -
o oW A

Signature oft esentative of the ynit S|gnatu of the
Name Designation & Address | inspection Officer/Officers of the

Board who conducted

\

"In\
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: Compliance y

Haryana St eport of closure orders passed by

ate Pollution Control Board, Panchkula

P nutilnn Comgl(:mt\cel of the- orders passed by The Chairman, Haryana State
ntro , ,
nsP@)ﬁv!%l?.eas S| OE ANy Panchlcula  vide  HO. fetter - No

Water (Prevention Q1= dated ..‘??S’.).L?H.in.. under Section 33-A of

| | and Contyol of Pollution) Act, 1974 & under section 31-A of Air
(Prevention ﬂl\?‘ Control - of  Pollution), — Act, 1981

I\’I/S’D}Q‘DY&C‘ M“{UNLOLP\,{Y Sonuce L'\/i'”"

q\\\ﬂef\m --------------------

..................... STy has been visited on gijffl/-"_l‘f to close
down the above said unit by the following officers/officials:

1\’1/‘ N é" T {/ Sudit 4
9. M\\LQJ\ L“M“p(:‘p

. B\M.Jle/ Dy

4.

against
i‘:ju g '.Cil/lﬂf—'\lgl

(5]

.........................................

present in persor @i site, has been intimated about the above said orders and copy of
 the closure order has been deliverad to him. After giving a time for completior of

running process the unit has been closed by sealing its plant and machinery and
D.C. Setas per detail given below:

The representative of the unit Sh. Winedh kupar U"“"'”‘“.m. who is

1. weasking Madunes X 03 Mg
2.Ew§w X8 phd-

3. Fyde Xs 34

4,

................................... PR the representative of the unit
who was present at the time of sealing and closing down the unit has not shown any

stay crders of any court of Law in this regard. However the industry remains in the

possession of its owners. They will be themselves responsible for watch and ward of
the industry.

1.
2,
3,

e 5 _ il
¢ pr% )uw M Bhndeendgs,

Sig/ofRepresentative of the Unit Signature of Officer of HSPCB
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Altitude: 213 m a/s.|

05/01/202416139
Location provider: Fused »
No street
Gurugram 122017
aEIENE

India
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10.

11.

12.

13.

14.

HARYANA STATE POLLUTION CONTROL BOARD

Annexure-A

SPOT INSPECTION REPORT OF THE INDUSTRIES

Senera Information of unit

Name & Address of the unit

Email id of the unit/occupier
Telephone Np

Fax Nos,

Date & Time of Inspection

Category Unit

Type of Units

Size of unit based upon investment cost of

Plant & Machinery

Name of the representative of the unit with
Designation present at the time of the inspection
Name of the Directors/partners/Proprietor/

Manager / Occupier etc.

Detail of products / by product manufactured

(with capacity of installation & quantity per annum)
Detail of Raw Material used (with quantity per
annum)

Manufacturing Process (in brief)

Detail of Machinery installed involving polluting
Process

Date of Commissioning of the unit :
Status of Consent to Establish :
Status of Consent to Operate

Status of Authorization under HWM Rules

Air Pollution

Sources of air emissions from process of unit including:
Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.

Status of online monitoring System (Stacks/AAQ)

If applicable

Details about deviation in the details/ stack of Air
emission /type of fuel if any already provided to Board.
Detail of Stacks / Chimneys / Vents

Whether Height of all stacks / Chimneys as per norms:
Capacity of D.G. Sets

Stack height of D.G. Sets above programme and
Whether as per norms

Status of Acoustic Enclosure on D.G. Sets :
Noise results of DG Sets Monitored during inspection:
Type of Quantity of Fuel used :
(Separate for each source)

Status of Air Pollution Control Devices (APCD)

(2) Required or Not

(b) Provided or Not

(c) Detail of APCD provided with detail of all Components
(d) Whether Structurally adequate or Not

(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet:
Scrubber

Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD. ‘

Detail of treatment of effluent in case of wet scrubber:
& its mode of disposal.

Whether provided Sampling arrangements on all
Stacks / Chimney including DG Sets.
General Remarks
Water Consumption
Sources of water supply
Detail of measuring devices provided if any such as ﬂow
Meters, V-notch etc.
Whether measuring devices has been sealed
Whether maintained the log book for supply of water:
From all sources & consumption for various uses.
Detail of Water Consumption per day / month

(a) Domestic Purpose

(b) Boiler / Cooling

(c) Industrial use (Easily Biodegradable)

(d) Industrial use (Non Easily Biodegradable)

(e) Other

(f) General Remarks

A9 FI0 77016 36/

Vil - \?qd'yv/«wq, Quﬁ’ﬂ“"‘

a1 fra)aan

Red / Orange / Green
17 Cat, /seriously Polluting/ others
Large / Medium / Small

Owt [’an;q /;Mb/ O//;yo/ plo .
|Y\(JA/”/[?Y’“/( ﬁ[/JlF ref (l;['H\UL/ Ov’ X
{)l\o L()/y .‘F Q4 ’/ qﬂ,LJ\p()

ST 7

Sr. No.17



D. Water Pollution 6 9 7

N
1. Source & processes of Water Pollution including raw : Pﬁ»/uwg{.& 7[:5 Uq,\g( %{o( y 'JO
Water treatment if any l?chMm o-ﬂ y E‘w%‘eg ol &_Y\LJ

2. No. of outlets for discharging of effluent Domestic : ;
Trade : of & Cph-gﬁf[\ q'ﬂmﬁko/)
3. Quantity of Effluent in KLD Domestic :

Trade
4. Status of Effluent Treatment Plant (ETP)/ ;
Sewage Treatment Plant (STP)
(a) Required or Not
(b} Installed or Not
(c) Detail of STP/ETP Provided (if required) with
Detail of all components and technology used
(d} Whether structurally adequate or not
(e) Whether operating STP / ETP Satisfactorily
(f) Whether provided online chemical dozing system/
pH meter
5. Mode of Discharge of effluent Domestic ;
Trade :
6. Name of Water recipient body if any :
7. Detail of land in case effluent is discharged for
Percolation / irrigation purpose with justification for
Its 100% utilization.
8. Status of ZLD as per CPCB directions if applicable
9. Whether provided flow meters on outlet & inlet of
ETP/STP
10. Whether provided separate electricity meter on
ETP/STP
11. Whether maintained Log Book for consumption of
Electricity / Chemicals / Quantity of effluent.
12. Status of online monitoring System, if applicable
13. General Remarks
E. Hazardous Waste Management
1. Category of Hazardous Waste generated as per rules :
2. Type & Qty. of Hazardous Waste generated : (1) Incinerable
(i1) recyclable
(iif) disposable

for landfill
(iv) Total
3. Stock-Pile Quantity of Hazardous Waste
4. Mode of Disposal & treatment of Haz. Waste
5. Size of Hazardous waste storage site
6. Display Board for Hazardous Waste at Factory Gate
Provided or not
7.  Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity)
8. Details of Hazardous Waste transported to service provider
F. Hazardous Chemicals Handling & Management and PLI Act, 1991
1. List & Qty. of Hazardous chemical handled & used
(if any) with threshold quantity
2. Whether prepared on site emergency plan and taken
Insurance policy under PLI Act, 1991.
3. Name of insurer agency with date & validity of policy:
4. Whether Hazardous chemicals handling & storage
Facility is adequate.
5. Remarks:-
\
il o
Signature of the representative of the unit Signatur€ of the Officer / Officers
Name : of the Board who conducted the Inspection
Designation : Name :

Address : Designation :



698

N 28°3137.8066" |(LAT) = e
E 77°1'1.0812(LONG)
Altitude: 235 m a.s. |

No street
Gurugram 122017
Haryana

India.=
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21/12/2023 16:43
LLocation provider: Fused

No street

Gurugram 122017

Haryana

India
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10.

11.

12,

13.
14.

15.
16.
17.
18.

H

N

o

10.

11.

12.

13.

14.
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HARYANASH“EPOLUIHONCQNTROLBQAAB Annexure-A

SPOT INSPECTION REPORT OF THE INDUSTRIES

General Information of unit

Name & Address of the unit : () V,\,w( U“"/fr Gi /
w;z Serned | cv«m/ 84 Shr Chancli bla

Email id of the unit/occupier : g
';:)I(eszsone No : \/' I - 7}/ QO, /‘/ 5C 9‘3 HO
Date & Time of Inspection "?' "’?/ /? '2 s

Category Unit Red / Ordnge / Green

STVDe;)f Units : 17 Cal. /Seriously Polluting/ others

ize of unit based upon investment cost of : Large / Medium / Small

Plant & Machinery v 7 (6) —92’ Gﬂ"q W
Name of the representative of the unit with ! Shon Su w[ ld"’“ (0 \P“‘*/)
Designation present at the time of the inspection

Name of the Directors/partners/Proprietor/ : ol S:(.\k_:[ &Quw«u/

Manager / Occupier etec. /
Detail of products / by product manufactured : ) e ( flu ]Jw{?up‘ alg g J'M‘M
(with capacity of installation & quantity per annum) (7 Qﬁ’ } Lmlﬂy‘( 99 @-(7 ek

Detail of Raw Material used (with quantity per
annum)
Manufacturing Process (in brief) T T RAWY [)'HL-'LS‘ ‘H""‘“"”(A Utc )
i?etail of Machinery installed involving polluting : MG@LVV\Q)(\“QM‘M) /4,( C%?’YEK&WXGJ
rocess ﬁ
Date of Commissioning of the unit :
Status of Consent to Establish
Status of Consent to Operate
Status of Authorization under HWM Rules
Air Pollution A
Sources of air emissions from process of unit including: V’;
Fugitive emissions with type of Boilers/Furness,
Capacity & stack height.
Status of online monitoring System (Stacks/AAQ)
If applicable
Details about deviation in the details/ stack of Air
emission /type of fuel if any already provided to Board
Detail of Stacks / Chimneys / Vents
Whether Height of all stacks / Chimneys as per norms:
Capacity of D.G. Sets
Stack height of D.G. Sets above programme and
Whether as per norms
Status of Acoustic Enclosure on D.G. Sets :
Noise results of DG Sets Monitored during inspection:
Type of Quantity of Fuel used 4
(Separate for each source)

Status of Air Pollution Control Devices (APCD)

(a) Required or Not

{b) Provided or Not :
(c) Detail of APCD provided with detail of all Components
(d) Whether Structurally adequate or Not

(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet:
Scrubber

Whether maintained Log Book for consumption of
Electricity / Chemicals / water for APCD.

Detail of treatment of effluent in case of wet scrubber:
& its mode of disposal.

Whether provided Sampling arrangements on all

Stacks / Chimney including DG Sets.

General Remarks

Water Consumption

Sources of water supply : Y\) A
Detail of measuring devices provided if any such as ﬂow
Meters, V-notch etc.

Whether measuring devices has been sealed

Whether maintained the log book for supply of water:
From all sources & consumption for various uses,

Detail of Water Consumption per day / month

(a) Domestic Purpose

{b) Boiler/ Cooling

(c) Industrial use (Easily Biodegradable)

(d) Industrial use (Non Easily Biodegradable)

(e) Other

(f) General Remarks

(18)



e T

D. Water Pollution

Water Pollution delo
1. Source & processes of Water Pollution including raw : UQQW.S I'l’f\(l«)‘y fq/ % #e'/b‘ . d
Water treatment if any ww \’__Lpﬂlﬁ? V‘AUJA )

2. No. of outlets for discharging of effluent

Domestic ;
Trade
3. Quantity of Effluent in KLD Domestic :
Trade
4. Status of Effluent Treatment Plant (ETP)/ :
Sewage Treatment Plant (STP)
(a) Required or Not
(b) Installed or Not
(c) Detail of STP/ETP Provided (if required) with
Detail of all components and technology used
(d) Whether structurally adequate or not
(e) Whether operating STP / ETP Satisfactorily
(f) Whether provided online chemical dozing system;
pH meter
5. Mode of Discharge of effluent Domestic

Trade :
6. Name of Water recipient body if any .

7. Detail of land in case effluent is discharged for
Percolation / irrigation purpose with justification for
Its 100% utilization.

8. Status of ZLD as per CPCB directions if applicable

9. Whether provided flow meters on outlet & inlet of
ETP/STP

10. Whether provided separate electricity meter on
ETP /STP

11. Whether maintained Log Book for consumption of
Electricity / Chemicals / Quantity of effluent.

12. Status of online monitoring System, if applicable

13. General Remarks

E. Hazardous Waste Management

1. Category of Hazardous Waste generated as perrules :

2. Type & Qty. of Hazardous Waste generated : (i) Incinerable

(ii) recyclable
(iii) disposable
for landfill

(iv) Total
Stock-Pile Quantity of Hazardous Waste

Mode of Disposal & treatment of Haz. Waste

Size of Hazardous waste storage site

Display Board for Hazardous Waste at Factory Gate

Provided or not

7. Whether agreement made with the service provider
for disposal of hazardous waste (if yes, give detail with
validity)

8. Details of Hazardous Waste transported to service provider

AN o

-

. Hazardous Chemicals Handling & Manw A A
List & Qty. of Hazardous chemical handled & used
(if 2ny) with threshold quantity
2. Whether prepared on site emergency plan and taken
Insurance policy under PLI Act, 1991,
3. Name of insurer agency with date & validity of policy:
4. Whether Hazardous chemicals handling & storage
Facility is adequate.
5. Remarks:-

‘%J”’O )Mﬁ macldwﬁ)muha Jd oot
A

[N

s

[}
Signature of the representative of the unit Signature of the Officer / Officers
Name: of the Board who conducted the Inspection
Designation : Name :

Address : Designation :
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HARYANA ST/ IOL BOARD
SPOT INSPEC IDUSTRIES
General information of unit

[ Name & Address of the Unit

TPToTT

At
Pt e oy — 605 Pece Cb
St -3 z;,,.,,,-....

Email 1D of the Unit/Occupier

e fadegs v et

designation present at the time of the
inspection.

3 Telphone Nos PSTFEP T, WRUGH
+[ranes

5 Date & ime oinspection oalqacts

6 Category Unit ‘BedfOrange/Green

7 Type of Unit. 17 Cat./Seriously Polluting/Ott

R ol ) R e sy

artner
Manager/ Occupier etc.

| Detail of products/by product manufactured

(with capacity of nstallation & quantity per

ECR Tt 4
e Vad e, Nesaid

annum)
Detail of Raw Material used (with quantity per
annum)

Sinacy Waet, Gse 5
Hylvog for ool e lvaey

=K

0B

| Manufcturing roces v b BT §end, sucf, g
et of iadhinry i ol ey x5 6,
L[l e -‘-w'%.xnnw
Statusof Consert t Estabih T
S N e
R

For CM INDIGO PVT. LTD.

Authorsed §

(19)

»7[

“W
hk

g,

/I@_\“n

(.



.. (05

s
1 ‘Sources of air emissions from process of unit
including fugitive emissions with type of gl ( Geoiky)
7| statusof, uulm ‘monitoring System (Stack/AAQ) 'S
if applicabl
T Detal shovt evaton e details/stack of N
Airemision/ type offuel if any already
provided to Bosrd
3| etai of Stacks/ Chimneys/Vents Sk Al
5[ Whether Height of alstacks/ Chimneys a5 per o
& | Capacity of DG, Sets |5 KVA
7| Stack height of D.G. Sets above programme and
whether as per norms
8 [ Status of Acoustic Enclosure on D.G. Sets nd
9 ‘Noise results of D.G. Sets Monitored during ¥ N
inspection "h" ;
0| Tyoe B Quity o Fo g
(Separate for each source]
1 ‘Status of Air rolhmnn Control Devices (APCD) ed
(a) Requir “7"’
(b) Provided or Not rvrddl P
) Detmlof AP s i st s by VD P
all Componer
|¢y Whather peraing APCD Satsfctorly ohad .
T {Whsere provided separate flow meters in case ’E
of wet serul
13 Whether maintained Log Book for consumption A
of Electricity/ Chemicals/ Water for APCD
@ | Detail of treaiment of efluent n case of wet »
scrubber & its mode of disposal "
15| Whether provided Sampling arrangements on 4
all stacks/ Ct -
16| General Remarks
© Water Consumption
T Souraes o et Sy ==
2 Detail of measuring devices provided if any o
h as fi V-notct e
3| Whether measuring devices has boen sealed J -

For CMINDIGO PVT. LTD,




3

Detail of Water Consumption

‘Whether maintained the
water from allsources & consur
various uses.

Domestic Purpose

o7 Boiler/Cooling

(e Industrial use (Easily Biodegradable)

ey Tndustrial Use (Not Easily
Biodegradable)

(e) Other

> e

150K B T

General Remarks

‘Water Pollution

Source & processes of Water Pollution
including ra

on)( u--w

No. of outlets for discharge of effluent

Domestic: |
Trade:

‘Quality of Efflvent In KLD

=D e,

mestic
Tde To 15 e oppa

[‘Status of Effvent Treatment piant (€TP)/
Sewage Treatment Plant (STP)

ey Required or Not
5) nstalled ot
(c)Detail of STP/ETP Provided (f required)
of all components and

(d) Whether structurally adequate or not
(e) Whether operating STP/

satisfactoril
() Whether provided online chemical

s

ot proded

/

applicable.

Mode of Discharge o efflvent Domestic. S
Trade: gt

Name of Water recipient body fany S

DeaRof T cae euer s dachrgd o Jo

percolation irigation purpose wit

Rttcaton(ort 10 spaion:

Status of 21D as per CPCB directions I Y

‘Whether provided flow meters on outiet &

A

Whether provided separate electricity meter on
ETP/STP

it it

For CM INDIGO PVT. LTD,

Authori atory




‘Whether maintained Log Book for cpnsumption
of Electricity/C!

A sibained

Status of online monitoring system, i
applicable.

Tt ek

‘ General Remarks.

l

Hazardous Waste Management

Category of Hazardous Waste generated as per

shodpes wied &

Type & Qty. of Hazardous Waste generated

ncinerable
Recyclable
Disposable
For andfil
(v) __ Total
5 Stock il Quantiy of Hazardous Waste
- Wi o
Wioieof Dposal & trestmentof azardous
_fwaste
Size of Harardous Waste storage st ;
- Nt podad

Remarks. Joapenh v 7 Vil K
or CM INDIGO PVT. LTD.

Signature of the representative of the unit

Board who conducted

Name & Designation __

& iy o Tor P Vit s ooy -
1° | Coteprovadornet n s ded |
77 heer sreeman i e senics |
17| oot dspet et acriou o e, | | 0 |

et |

Detals of Hazardous Waste ransported 1o ‘ K| |
1* | e oo |
: .

Gy ofHazardous Chricl Fandied & ™ ]
| usedifar ~
3 ihether prepsedonshe emergeney B |7 vo |

Laken rane pley snder P 951 o
T e of mrer sgeney with ot &y o |7 | v B
o,
4| Whether Hazardous chemicals handiing & PY
Storage iy s o
3

|
[l odatti u(7--41’i14
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Mob, No. 581805813

g INDIGO PVT. L"D

&’J
Add: Plot No- 604-605, Pace city-1,
Sect::-r 37 Gurugrdm (HR.) - 122001

J.'_:E-T No. 0BAAMCCE443R Y ZZ

0 T £ ST ||'...'..'n il

@l@" rne il

_h‘ Sl “T—_“““T--—-

RilK| merchandising Plot im@ 60,

|, Secior 31—*, [:_E;_,"-,_;!;;I";.:-}"rh HE”“}*’EI’];H
ndia

Latitude Longitude

28.442117° =010561°

LOCAL 11:37:49 TUESDAY 12.19.2023
GMT 06:07:49 ALTITUDE ‘I 92 METER




| 65T No. deasHeE: 43R 1ZE

CNIHNDIGO PVT. Lt

Add: Plot No- 604-605. Pace city-1,
Sectur 3t Gurugrum{HR]l 122001
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L J= BT :151-:]-:;,:,1
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Haryana 122001
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b



5 A

| GST No. 05MHCC3443R1ZZ

. '“.Dh' Nn 9#1395.9;1215 i
Add: Plot No- 604-605, Pace city-1, v
Sector- 37 Gurugram {HR } 122001
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CM INDIGO PVT. L'rn/

Add: Plot No- 604-605, Pace city-1,
Sector- 37,Gurugram (HR.) - 122001 -;‘
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GST No.: 06AAHCCB8443R1Z2Z (M) 9818958120

CM INDIGO PRIVATE LIMITED

Near Pace City -1, Khasra No-604-605, Near Tata Service Center, Khandsa Road,
Gurgaon, Haryana-122001 | E-mail: narendersingh.ns829 @gmail.com

Ref. No. Dated...%.).!)../ZPZH

Regional Office, Gurugram(N), Dated: 04/01/2024
Haryana State Pollution Control Board
Vikas Sadan, Opposite — New Court, Gurugram

Subject :- Foreclosure of the factory premises permanently

Dear Sir,

This letter is to reply of show cause notice (File No.-HSPCB-260001/123/2023-REGION
Gurugram North — HSPCB) issued as on 08.12.2023 and received as on 19.12.2023.We had
closed the factory premises completely and not using the site for any commercial and
noncommercial purpose.

It would be a kind favor for me please accept this letter as a reply of show cause notice

Yours Truly,
For CM INDIGO PVT. LTD.

CM Indigo Pvt. Lid.

Plot No.-604-605, Pace City — |,
Sector-37, Gurugram,

Email — indigofadings1975@gmail.com
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HARYANA STATE POLLUTION CONTROL E
SPOT INSPECTION REPORT OF THE INDUSTRIES

General Information of unit

Name & Address of the Unit

Unmw-kl( TJrant
M- DMHD‘Fj&“ ’
Y &

_ W YU A
Email ID of the Unit/Occupier (/
Xl : '
Telephone Nos. e ;W
Fax Nos.
Date & Time of Inspection | 5/ . ?. / e Y
Red/Orange/Green

) Category Unit

,‘ Type of Unit

17 Cat./Seriously Polluting/Others

Size of unit based upon investment cost of
Plant & Machinery

Large/Medium/Smﬁ

cahu Svar o

Name of the representative of the unit with
designation present at the time of the
inspection.

N

wbal

| Detail of products/by product m

Name of the Directors /Partners/ Proprietor/
‘Manager/ Occupier etc.

anufactured
h capacity of installation & qua ntity per

,of"Raw Material used (with qua ntity per

]

turing Process (in brief)

A

T =4 _ﬂtﬂ“’a"f

o, ,

g By Y
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Air Pollution

?nocllll:;?;g°ff:g'i't?v?i55i9n§ from process of unit
_ emissions with type of
——-————-h-B_E’_'_'E’«I'_S_/_FUFness Capacity & 5
2 Status ofﬂaﬁm‘.‘——»f “tack height.
if applicable nitoring System (stack/aaq)
3 Details =0
i) e e G
Provided to g uelifany already
A =t .___9___(39_"___-‘__
4 Detail of Stacks/ Chimn_em#‘“‘*—_-——
3
g :'::::er Height of 3| stacks/ Chimneys as per
) Capacity of D.G. sets
7 %
| whether as per norms.
8 Status of Acoustic Enclosure onp g Sets ‘
INspection
10 W ;
(Separate for each source)
11 % :
(2) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily
12 Whether provided separate flow meters in case
of wet scrubber
13 Whether maintained Log Book for consumption
of Electricity/ Chemicals/ Water for APCD
14 Detail of treatment of effluent in case of wet
scrubber & its mode of disposal.
15 Whether provided Sampling arrangements on
_all stacks/ Chemneys including DG Sets.
16 General Remarks
C Water Consumption
1 Sources of Water Supply
2 Detail of measuring devices provided if any
such as flow meters, V-notch etc.
3 Whether measuring devices has been sealed
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Whether maintained the log book for ;upblv_of
wat.er from all sources & consumption fo
| various uses. f

Detail of Water Cohsuﬁwp_tibﬁ_ﬁer day/Month
(a) Domestic Purpose

(b) Boiler/Cooling
(c) Industrial use (Easily Biodegradable)
(d) Industrial Use (Not Easily
Biodegradable)
(e) Other =3
General Remarks ], B

Water Eullﬂﬁa{ = e e e R ]

1 Source SI_F;(;tESSES of Water Pollution N b o
iy including raw water treatment if any
2 No. of outlets for discharge of effluent : | Domestic: / -
Trade: /
3 Quality of Effluent in KLD : | Domestic: o
Trade:
4 Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

STP ETP

(a) Required or Not : !

(b) Installed or Not - /\V‘D+ l:-md'?a/u’!{ |

(c) Detail of STP/ETP Provided (if required) | : |
with detail of all components and
technology used.

(d) Whether structurally adequate or not g

(e) Whether operating STP/ETP : |
Satisfactorily : . |

(f) Whether provided online chemical |
dozing system/pH meter.

5 Mode of Discharge of effluent : | Domestic:

Trade: - _ |
6 Name of Water recipient body if any : ||
7 min_cése effluent is discharged for ]

percolation/ irrigation purpose with |
justification for its 100% utilization. B ]

8 Status of ZLD as per CPCB directions if ||

applicable. N —

9 Whether provided flow meters on outlet & : ||

inlet of ETP/STP . ]

10 | Whether ;;Fb;ia'ed separate electricity meteron | : ||
ETP/STP J
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11 Whether maintained Log Book for consumption
of EIectricitv/Chemicals/Quantity of effluent.
12 Status of online monitoring system, if
| applicable.
13 General Remarks.
e s L
E Hazardous Waste Management
1 Category of Hazardous Waste generated as per
rules.
2 Type & Qty. of Hazardous Waste generated
r 3 Stock-Pile Quantity of Hazardous Waste
i % ‘_‘—.—-_‘_—‘_-______—————___________J.
4 Mode of Disposal & treatment of Hazardous
Waste o/
5 Size of Hazardous Waste storage site
6 Display Béa_rd ._f_othazar_dou_s Waste at Factory
Gate Provided or not _ _
7 Whether agreement made with the service
provider for disposal o‘f“hazardou_s waste (if yes,
. give detail with validity) o S
: 8 Details of Hazardous Waste transported to s / '
i | service provider '
F

, —
Hazardous Chemica[s’Handling & Management and PLI Act, 1991 :

| 1 FList & Qty.?Hazér‘dous Chemical handled & : ' =
i' used (if any) with threshold quantity S -
2 Whether prepared on site emergency planand | : L=

taken Insurance policy under PLI Act, 1991.

3 Name of insurer agency with date & validity of | : Y . .
policy. g
4 Whether Hazardous chemicals handling & i

storage facility is adequate

5 Remark 'ﬂv\wj{% g \““":‘;"L-eml ST L
Wt Jeave mcg DnivEd hebe £

Safort Hewalle N7 stled of

1
2
.
N
§
S
<
»
D‘
b

Signatiﬂfof the

Officer/Officers of the |
Board who conducted

Signature of the representative of the unit
Name Designation & Address inspection

Name & Designation
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(21)

HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES

A General Information of unit

i Name & ;!\_d_drés:s of th_s: U;nt o

Unw—-/gﬂ—_—;wd uﬂu.ﬁ)a ﬂ»-q"F-

Y‘l‘" - b p/’

Q«M‘f’m—m

2 Email ID of the Unit/Occupier
o ' 3 "
3 Telephone Nos. [f e
E - re) ‘
4 Fax Nos. 7_{ /6 79 wc
5 Date & Time of Inspection / L/G 7 /W
6 Category Unit Red/Orange/Green
7 Type of Unit 17 CatAlSeriod-sly—Pt_)'IIu_ting/Others”'
8 Size of unit based upon investment cost of Large/Medium/Smat—"
| Plant & Machinery
g Name of the representative of the unit with ~No -8l z;-}-, qm‘-&w
designation present at the time of the P/_
inspection. ot

10 Name of the Directors /Partners/ Proprietor/
Manager/ Occupier etc.

N /70;%4:-6\1 ey
ot cole

11 Detail of products/by product manufactured
(with capacity of installation & quantity per

annum)
12 Detail of Raw Material used (with quantity per afuly 1.5 s 0; Ao TH
| annum) _ d
13 Manufacturmg Process (in brief)

14 Detail of Machinery

15 Date of Commissioning of the unit.

Y, a’"ﬁ C A elzfu.-ke\w )

16 Status of Consent to Establish

h‘u

17 Status of Consent to Operate

o

18 Status of Authorization under HWM Rules.

- |
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Air Pollution SR e
3 Sources of air emissions from process of unit
St copnnamaanegn. | | Unif fowel Sacleo
*r—-—m_af - ) capa'_cn\f & stack height. /w
_ nline monitoring System (Stack/AAQ) \
o if applicable ﬁ@‘“ e % =7 —
Eiert::i:sti)out deviation in the details/stack of non ~ ?pm‘}? M
mission/ type of fuel if any already
o Dro\n.ded to Board. N g y 7 64
Detail of Stacks/ Chimneys/Vents -
> Whether Height of al| stacks/ Chimneys as per
|| norms,
6 Capacity of D.G. Sets -
’ otack height of D.G. Sets above programme and . -
whether as per norms.
8 Status of Acoustic Enclosure on D.G. Sets }f
9 Noise results of D.G. Sets Monitoreg during /
_ Inspection
10 Type & Quantity of Fuel used T
(Separate for each source) /
11 Status of Air Pollution Control Devices (APCD)
(a) Required or Not
(b) Provided or Not
(c) Detail of APCD provided with detail of
all Components.
(d) Whether operating APCD Satisfactorily
(e) Whether operating APCD Satisfactorily |
12 Whether provided separate flow meters in case o
of wet scrubber
13 Whether maintained Log Book for consumption e
of Electricity/ Chemicals/ Water for APCD
14 Detail of treatment of effluent in case of wet \
scrubber & its mode of disposal.
15 Whether provided Sampling arrangements on \
all stacks/ Chemneys including DG Sets.
16 General Remarks J
C Water Consumption
1 Sources of Water Supply E
2 Detail of measuring devices provided if any
such as flow meters, V-notch etc. — 7
3 Whether measuring devices has been sealed




Frr
Whether maintained

| Various yses.

| Detail of Water Cor{q—u?n_ption per day/Month

| (e) Other
s N
Water Pollution

_| including raw water treatment if any
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—

S
the log book for supply of

Wwater from 3| sources & consumption for

(a) Domestic Purpose

(b) Boiler/Cooling

(c) Industrial use (Easily Biodegradable)

(d) Industrial Use (Not Easily
Biodegradable)

Ot s Kschod po

Yaovh Ol g —
aahand o

A i

General Remarks

Source & processes of Water Pollution

T ~bmg W"&%

S

No. of outlets for discharge of effluent Domestic:
Trade:

Quality of Effluent in KLD Domestic:
Trade:

Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(a) Required or Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required)
with detail of all components and
technology used.

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP
Satisfactorily

(f) Whether provided online chemical
dozing system/pH meter.

/

STP ETP

Lz Mﬁ«&"—’/

Mode of Discharge of effluent

Domes;fc:
Trade:

Name of Water recipient body if any

| ustification for its 100% utilization.

Detail of land in case effluent is discharged for
percolation/ irrigation purpose with

Status of ZLD as per CPCB directions if
applicable.

Whether provided flow meters on outlet &
inlet of ETP/STP

Whether provided s-E;m:rate electricity meter on
ETP/STP




1 Category of Hazardous Waste generated as per

736

T~

Whether maintained Log Book for consumption
of Eiectricity/Chemicals/Quantitv of effluent.

M&M-ﬁm@i——

Status of online monitoring system, if
applicable.

Genera| Remarks.

;‘)‘(M« B 4

Hazardous Waste Management

MM%M?W%.

_ rules,
2 Type & Qty. of Hazardous Waste generated (i) } Incinerable
(ii) Recyclable
(iii) Disposable
For landfill
(iv) Total
3 Stock-Pile Quantity of Hazardous Waste S
4 Mode of Disposal & treatment of Hazardous
Waste
5 Size of Hazardous Waste storage site / )
6 Display Board for Hazardous Waste at Factory /
Gate Provided or not
7 Whether agreement made with the service
provider for disposal of hazardous waste (if yes, j
give detail with validity)
8 Details of Hazardous Waste transported to
[ service provider -
F Hazardous Chemicals Handling & Management and PLI Act, 1991
1 [ List & Qty. of Hazardous Chemical handled &
used (if any) with threshold quantity - o
2 Whether prepared on site emergency plan and
taken Insurance policy under PLI Act, 1991.
3 Name of insurer agency with date & validity of
policy. o
4 Whether Hazardous chemicals handling &
storage facility is adequate — . e L L
5 Remarks 2w [ 0? Pt W7 [ L Gooodalay .? i
Faooh  Guiflee Cammiiz f | ADe, TC MG Say g
TE, SN & Hipq v b U NPT Cope” HHEo g Ny,
5 E !\ :[ S;_ F e al _ e

Name Designation & Address inspection

Crnrla ﬁ,zm-“‘h awtyw J
Signature of the fepresentative of the unit

J)
Signﬁre of the
Officer/Officers of the
Board who conducted

Name & Designation _J

L i
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ix ('_i_'ll__!_'qéiréll In_formatlon of '_unlt_ _-

HARYANA STATE PO u.unon CGNTROL BOARD
SPOT INSPECTION REPORT OF TI-IE INDUSTRIES

_annum)

a3 Name & Address of the Unit = RERT IS G i ;e
. ' M_Pﬁym : NWLQ&
2 Email ID of the Unit/Occupier b e S ey
3 Telephone Nos. 5 9@%9\_\ Il o 2 7 SEN,
4 ! Fax Nos. A Yok
| { i ;
l '
5, Date & Time of Inspection = :
| £ !3)/“?/ T
| 6 Category Unit : '}-aﬂeﬁ’Ofange/Gréen :
] 7 Type of Unit | 17 Cat. !Serlously Pollutmg/Othe_;y—-"'
| | i : : j
'8 T Size of umt based upon rnvestment cost of M/Medtu m/SmaII
P 1 Plant & Machinery - :
9 | Name of the representative of the unit with : 8{, GO"‘U ‘h'M b_,,w,q{_
{ ' designation preseat at the t|me of the i . _
! inspection.. e :
$:10 .. Name ofthe Darectors iPartners/ Propnetor/
Y Managerl Occupleretc i
2% e Detad of products/by Droduct manufaEfUréd' el
(with capaclty of: mstallatlon & qua ntlty per
annumj} ' SR B i
112 | Detail nfﬂaWMateraaI used (\mth quantlty per 157

Manufa cturmg Process (rn bnef)

Detallof Machmery '

Date uf Commlsslomng of the unlt. o,

Status of Co nsent to Esta bIlsh

Status of Consent to Ope ate

=

: Status ofﬂuthonzatlon under HWM Rules :

(22)




hao

inspection

B Alr Poiiutlon pia o
sources of air emnssions from PW:E“ ": “‘“t
¥ mcludmg fug:twe  emissions | with type 0 :
.| Boilers/Furness, capacity g stackheight:
=12 status of online mon itoring System {StackjﬁAQ}
if applicable S0 |
3 | Details about deviation inthe details/stackof | : ._ . § : .
Air emission/ type of fuelif any aiready &k S ‘ - !
provided to Board. e S0
4 Detail of Stacks:‘ Chimneys/Vents AT
5 Whether Height of all stacks/ Chimneys as per - :
norms. T | s’
6 Capacity of D.G. Sets &
.. . 'F
l - §
7 Stack heigint of D.G. Sets above programme and |: b,
{- | whether as per norms. L 0
| 8 Status of Atoustlc Enclosure onD G Sets L3 ' :
I .
i) Noise results of D. G Sets Monlrored dunng 4

| 10 ‘

Type & Quantity of Fuelused -
(Separate for each source]

11

TS a!ltomponents i g :
(d} Whether operating APCD Satisfactorily i

| Status of Air Pollution Controi Devices (APCD)

" {a) Required or Not
(b) Provided or Not -
(c} Detail of APL‘D P

“le) Whether cperatmg APCD Satlsfactonly

12 Whether prowded separate ﬂow mEters in case
of wer scru bber D g
13
: ' of Electncnyi Chemlcais{ Water for APLSD
|1 Detailof treatme_nt ‘ofeffluent’in case of w’ei :
: 5 scrubber & its mode of dtshosal.

Whether prowded Samplmg arrangemems cm e T

all stacks/ Chemneys mcludmggﬁ Sets

Gene ra! Re marks

= Sourcesof Water Supply ——
2 P D‘etalt of : S %A
i measunng dewm rCMd T
: ed A W] T
e S s
r meas"“"& dewr.e__s has b_eeﬂ. seaie'd 7 e e
: =l . I-: g “_J 0




T

T Whether maﬂntamed the }og boolt for suppiy of
|| water from all scmrces &cdnsumpt'un for ..
| " .{ various uses.
5 | Detail ofWatertohsumpnon pe ﬂanMO 1h""
R ;a-)*‘bomes‘tm Purpos
~ (b) Boller/Ceolmg s
(c) Industrial use {Easnly Biodegradable) """"
(ﬁﬁdustnal Use (Not Easily
; Bl,_qdegragiable)
" {e) Other :
6 General Remarks
) Water Pollution . i sy S SRS
T . Source &' processes of Water Pollution e bqf.d 7 —\
', l including raw water treatment if any Domes b
12 | No.ofoutlets for dlscharge of effluent Domestu: )
\ ‘Il : Trade: i
T T Quality of Effluent inKLD _ - ° Dom"g_
l 1 Tréd_é_
4l S
i | "
4 Status of Effluent Treatment Plant {ETD
i | Sewage Treatment Plant {STI:)
A Lo T ETP,
! | [a} Required or Not A )
- = ‘J “ - 2

i Mo&e oi Dlscharge of effluént

-(c] ' “Detaﬂ of STP/ETP'meded (if rec

- with detail of ali components and
technology used. i

(d) ‘Whether structuraily adequate or not

[e) Whether opera ing STP}'EI'P

lf} Wheti'rer“pmwded onlmg chemscal
ﬂnzmgsystem}pﬂ meter. - .-

b ———— : 2 =




e -
—11_ Whether mamtamed Log Book for cunsumption ; e
10 of Electnclty/Chemscals/Quantrtvofefﬂue.rft i

12 Status of online monitoring svstem If i

appitl:able

General Remarks.

Hazardous Waste Managem_ent 5

Category of Hazardous Waste generated as per

rules. Seof p L
Type & Qty. of Hazardous Waste generated Al) I_ncmerahlg
(] .Recyclable
4ii—"TDisposable
“For Jandfill
(iv) Total

Stock Pile Quantity of Hana'dul_.s Waste =

= H

T

| i
]| Mode of Disposal & treatment of rlazardous
| Waste

i ' Slze of Hazardous Waste sto:uge site 3] ;
i | OE
6 | Display Board for Hazardous Waste at Factory | R e R s
Gate Provided or not’ - : s : / R
7 | Whether. agreement made wrth the service. , Y S -
promder for disposal of hazardous waste {lf yes' 4
e ﬂe detail with vahd;ty) el
{8 Delarlmf Hazardous Wacte transported tn
. |service provider iy
F o Hazardous Ch emlcals Handlmg & Management and PLI Ac

13 Llst&Qty ofHazardous Chemlcal handled& i B Bl
% ke used{n‘any) wlththreshoid quantrty 2
2. T prepare ,ergem.y plan and B2
kg taken Insu;ancepo]lcwnder?u Act, 1991 % 4}
3 Na;'ne of ms_ureragencvwltﬁdate&vahdltynf J o |
| poicy.- - e

Whether Hazardous chemlcals handlmg,l- )

storazefacdltylsadgqmte BT B

Remarks™ '_ T _

! : Pmpne!or
iy 31Enatl1re of the e

resen
Name nes‘Enatmnp tatlve Of the um{

or ;'Offlterjbfﬁcers of t
= 'Board who- conducted

_._Name & Designation . - - |

Ao ..'.&f@.f’e;m'ufw |
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